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M_—- Z REGIONAL LABORATORY KANPUR
TN UTTAR PRADESH POLLUTION CONTROL BOARD

5243,Sadbhavana napar,Awas vikas phnse—J,Knlynnpur,Kanpur-l7

. TEST REPORT: WASTE WATER LABORATORY -
Ref No: 27215694/Kanpur Nagar/2024

1- Name of Industry: JOHNSON MATTHEY CHEMICALS INDIA PRIVATE LIMITED, Plot 2A, Si

Arca. Udyognagar, KANPUR NAGAR 208022

2- Address of Industry: Plot 2A, Site-2B, Panki Industrial Area, Udyognagar, CANPUR NAGAR,208022

3- District: Kanpur nagar

4- Description about sampling point: Final Outlet of ETP+STP

5- Type of Sample (Grab/Compaosite/Integrated): Grab

6- Sample Collected By: Er. Ashutosh Panday EE, Bharat Shukla JRF & Aishwary Shukla FA
7- Colour and Odour: Colourless Odourless

B- Quantity and Packing: 1 ltr Plastic & Glass

9- Date of Sample Collection: 11/07/2024

10- Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 11/07/2024

¢

Date:19/07/2024

te-2B, Panki Industrial

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 8.12 5.5-9.0 02-12 |
Suspended Solids , APHA 24th Ed. 2540 mg/] 182 200 10-20000 mg/i
D Total Suspended Solids dried at 103-
105 °C 2023
Total Chromium, APHA 24th Ed 3111- mg/t 2.62 - 0.1-1000mg/i
B: 2023
Copper, APHA 24th Ed. 3111-B: 2023 mg/l 1.86 - 0.01-1000mg/i
Cadmium, APHA24th Ed3111- B: 2023 mg/l 0.22 - 0.01-1000mg/l
Lead, APHA 24th Ed 2024 3111-B: 2023 mg/i 0.06 - 0.02-1000mg/1
Nickel, APHA 24th Ed. 31 11-B: 2023 mg/l 2.19 - 0.02-1000 mg/l
Zinc, APHA 24th Ed. 3111-B: 2023 mg/l 6.84 - 0,01.[00011\8{[
BOD, APHA 24th Ed. 3 day 27°C1S mg/l 126 100 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 270 250 5.0 -100000 mg/!
Reflux Method 2023

Reference- (1) General Staudards for discharge of environmental poliutants are as part-A Efftuent (Schedule-VI). The Environment (Protection) Rules, 1986

source: www.cpcb.nic.inIGenculSlmdards.pdf. Besides these standards, refer BPA standards for specific purpose

*Non-NABL Panameters.

uu--lm:msnhmm:nqmnmewy‘omamamud::amnmmumqunum,wimmmnpmemmw, 3. The test repon pertaiag 1o the ample s

raceived w Lab
Remark: NA
Analysed by-

[Sandecp Kumar Soniyal (JRF),
Diksha Shukla (JRF)]

Authorized by —
YOGENDRA _ SEL Tl ST :m:m ol
KUMAR DWIVED! et -y gy afasm
Yogendra Kr Bwived! (SA) e Reglonnln(.)'ﬁ"i”c:r
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—— REGIONAL LABORATORY KANPUR
gf{i UTTAR PRADESH POLLUTION CONTROL BOARD 4
5243,Sadbhavana nagar,Awas vikas phase-3,Kalyanpur,Kanpur-17

‘:" TEST REPORT: WASTE WATER LABORATORY ‘"‘t
Ref No: 27215631/Kanpur Nagar/2024 e oy
1- Name of Industry: JOHNSON MATTHEY CHEMICALS INDIA PRIVATE LIMITED, Plot 2A, Site-2B, Panki Industrial
Area, Udyognagar KANPUR NAGAR,208022

2~ Address of Industry: Plot 2A, Site-2B, Panki Industrial Area, Udyognagar, CANPUR NAGAR,208022
3- District: Kanpur nagar

4- Description about sampling point: Qutlet of ETP

§- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Er. Ashutosh Panday EE, Bharat Shukla JRF & Aishwary Shukla FA
7- Colour and Odour: Colourless odurless

8- Quantity and Packing: | Itr Plastic & Glass

9- Date of Sample Collection: 11/07/2024

10- Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 11/07/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 8.08 5.5-9.0 02-12
S ded Solids , APHA 24th Ed. 2540 mg/l 176 200 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Total Chromium, APHA 24th Ed 3111- mg/l 2.89 - 0.1-1000mg/t
B: 2023
Copper, APHA 24th Ed. 3111-B: 2023 mg/l 2.18 - 0.01-1000!_113/1
Cadmium, APHA24th Ed3111- B: 2023 mg/l 0.29 - 0.0I-IOOOmgfl
Lead, APHA 24th Ed 2024 3111-B: 2023 mg/l 0.08 - 0.02-1000mg/l
Nickel, APHA 24th Ed. 3111-B: 2023 mg/| 2.24 - 0.02-1000 mg/l
B Zinc, APHA 24th Ed. 3111-B: 2023 mg/l 7.14 - 0.01-1000mg/!
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 120 100 1.0 -50000 mg/!
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 290 250 5.0 -160000 mg/l
Refiux Method 2023

Reference- {1} General Standards for discharge of environmental pollutants are ss pan-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986
source: www.cpeb.nic.in/GeneraiStandards.pdf. Besides these standards, refer EPA standards foc specific purpose

*Non-NABL Parameters,

Motz - | The raswks ia B Tost Report retsic oaly to the iloma lesied: 2. The report shall not be repreduced-tzcept in full, wittout the wricien pemizsion of taberutory. 3. The terd report pertsing o the umple o4

recerved ia Lob
Remark: NA
Analysed by-
|Sandecep Kumar Son"yll (JRF), Ruch!
Srivastava(JRF)}
/\
voc.enM‘hWth I‘Q/\//ﬁ.&- ,
Kum o.unnuwnua AT w“
MISHAA
W%n Kr Di¥lved! (SA) W avdy , Reglonal Officer
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Johnson Matthey Johnson Matthey Chemicals Ihd:r?/j
i

Inspiring life Private Limited, Panki Works,
Udyog Nagar, Kanpur 208022 I ‘21

21 1 T +91 0512 2692413 OQT

F +91 0512 2691277 g/

By e-mai\on 27 Dec gnd Yy hand on um Dec 2024

Date: December 02, 2024
Reference: JMCIPL/EHS/24-25/DEC-01

To

The Chief Environmental Officer, Circle 2

Uttar Pradesh Pollution Control Board

Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-226 010

Subject: Letter dated 28 November 2024 vide Reference No.: H20239/3\-2/S/d-484/1.9. AIfeH/24 issued
by UPPCB, Lucknow Office to Johnson Matthey Chemicals India Private Limited

Dear Sir

Thank you for meeting with us on 29 November 2024 and handing over the Letter - Show Cause Notice dated 28
November 2022 (Reference No.: H20239/¥ﬁ-2/ﬁ|ﬁ-484/ﬁ.a. m/ZIL), issued by the Chief Environmental Officer,
Circle 2, UPPCB, Lucknow Office to Johnson Matthey Chemicals India Private Limited on 29/11/2023.

After carefully going through the Letter, we have not received it via email or post. Subsequently, on 30 November
2024, we received a copy of the same letter from the Regional Office, Kanpur. However, the Inspection Report
mentioned in the annexure and the analysis report mentioned in the Letter for exceeded parameters, as referred
into the Letter, are yet to be received.

We kindly request you share the complete letter along with the annexures and the analysis report at your earliest
convenience. Please send them via email or post to the communication details provided below. Receiving these
documents promptly will enable us to submit our response within the stipulated timeframe of 15 days, by 13
December 2024.

Communication details for correspondence (email and postal) -
Email: ehs iplial o) (@ v.com, Sy.com, 2 @) y /
Phone: Neha Bhandari -7518202012 / Kaushalesh Dubey ~ 7317000631

Postal address: Johnson Matthey Chemicals India Private Limited

Plot 2A, Site 2B, Panki Industrial Area

PO Udyog Nagar, Kanpur 208022

Uttar Pradesh, India

We sincerely hope you will consider our request to provide the complete letter, including the Inspection Report
and Analysis Report, via email at the earliest so that we can ensure a timely response by 13 December 2024,

Thanking you.

Yours Sincerely,

A

Neha \Bhandari, EHS Manager
Johnson Matthey Chemicals India Pvt Ltd.

\/ﬁél‘he Regional Office, Uttar Pradesh Pollution Control Board, Panki, Kanpur

s

w2\ F—
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Johnson Matthe Jo!'mson Mqtthey Che-micals India
Inspiring science, enhancing Iifey Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 India

T +91 0512 2692413
F +91 0512 2691277

BY HAND DELIVERY AND EMAIL

Date: December 13, 2024
Reference: IMCIPL/EHS/24-25/DEC-03

The Chiet Environmental Officer, Circle 2

Uttar Pradesh Pollution Control Board

Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-226 010

Kind Attention: Shri Atulesh Yadav

Subject:

Dear Sir

Response to Show Cause Notice dated 28 November 2024, reference

no.H20239/81-2/9484/F1.a, MFEH/24 issued to Johnson Matthey Chemicals
India Private Limited under Section 33:A of the Water (Prevention and Control of
Pollution) Act, 1974

We, Johnson Matthey Chemicals India Private Limited (Company) are in receipt of the Show Cause Notice dated 28
November 2024, reference no. H20239/81-2/7-484/F1.5, TT2q/24 (Notice) issued by the Chief Environmental
Officer (Circle-2), Uttar Pradesh Pollution Control Board (UPPCB), Lucknow/ your good offices on 28.11.2024
under Section 33-A of the Water (Prevention and Control of Pollution) Act, 1974 (Water Act) with respect to the
manufacturing facility located at Plot No. 2A, Site- 2B, Panki Industrial Area, Kanpur.

By way of the Notice, your good office has put the Company to notice of the following purported environmental
infractions identified in the inspection of the manufacturing facility, conducted on 11.07.2024:
(a) Civil mechanical construction work for installation of a Multi-Effect Evaporator (MEE) System and cxpansion,
without prior permission/ consent;
{b) Online Continuous Monitoring System (OCMS) installed at the outlet of the Effluent Treatment Plant (ETP)
has been tampered with, and the Biological Oxygen Demand (BOD) sensor reflected values of negative 6;
(¢) Treated wastewater from the ETP does not conform to the prescribed standards;
(d) ETP discharge is flowing into the Sewage Treatment Plant (STP);
(¢) Housekeeping of the hazardous waste generated from the STP and ETP was not satisfactory and appropriate
storage and handling facilities have not been made for the hazardous waste.

At the outset, we humbly submit that the contents of the Notice do not reflect a true picture of the Company’s
operations. We wish to inform your good offices that, as a responsible corporate citizen, the Company is committed
to and focused on developing environment-friendly processes and is entirely compliant with the law. Tt is noteworthy
that being a compliant entity, the Company has placed various checks and balances in place to ensure that all the
terms stipulated in the Consolidated Consent and Authorisation dated 22.07.2022 (CCA) are complied with and no
environmental laws/standards are breached. This is also reflected in the periodic compliance reports filed by us with
your good offices. A copy of the latest quarterly compliance report for the period of July 2024 to September 2024, as
submitted to your good office is annexed herewith and marked as Annexure-1.

Further, at the time of the inspection on 11.07.2024, between 15:45 hrs to 17:00 hrs, the Company representative
present at the site had furnished to the UPPCB representative, all available information as well as the guidance
received from the regional and the head offices of the UPPCB. Immediately on the day following the inspection, by
way of an email dated 12.07.2024, the Company furnished detailed responses to the officials’ queries, along with
copies of all relevant documents/correspondence/pictures, including the Company’s communication history with
regional and head offices of the UPPCB. By way of the email, the Company had addressed all the purported
environmental infractions highlighted by way of the Notice. In view of such consistent communication between the
offices of the Company and the UPPCB, the Company respectfully submits that the Company has always acted in
good faith, in accordance with the guidance given to the Company by the UPPCB, and has extended its full
cooperation at every opportunity. The Company remains committed to extend the same in the future,

A copy of the email dated 12.07.2024 along with all enclosures is annexed herewith and marked as Annexure-2,

Rogd. Office: Johnson Matthe ¥ Chemicals India Private Limited, Plot No. 6
MIDC Industrial Estate, Taloja, Dist. Ralgad, Mahara hitra 110208
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Johnson I’ag@hey Johnson Matthey Chejicals India

Inspiring science, enhancing life Private Limited, Panki Works,
Udyog Nagar, Kanpur 208022 India

T +91 0512 2692413
F +91 0512 2691277

With respect to the specific purported environmental infractions highlighted in the Notice, we wish to place on record
our point-wise response as follows:

(4)

(B)

L

Civil mechanical construction work for installation of a Multi-Effect Evaporator (MEE) System and
expansion, without prior permission/ consent

At the outset, it is submitted that the Company was not undergoing any expansion at the time of the inspection of
the manufacturing facility on 11.07.2024. It is further submitted that the Company had initiated civil and
mechanical construction works for the installation of an MEE at the plant upon specific observations and
instructions of the UPPCB. As explained in detail hereinbelow, from January 2023 till J anuary 2024, the Company
was constantly engaging with the UPPCB in respect of the said project. At all stages, the UPPCB was not only
kept fully informed, but all progress was made on prior explicit communication with the UPPCB itself.

It is also pertinent to note that the Company had initiated works to explore the suitability of an MEE for its
manufacturing facility on the specific instructions of the UPPCB, as highlighted vide a Show Cause Notice dated
09.11.2022, Reference No. 1129/] 14/22, which was received by the Company on 31.01.2023, whereby the
Company was specifically called upon to explore such a system for its ETP effluent stream. Subsequent thereto,
an elaborate chain of verbal and written correspondence was exchanged between the Company and the UPPCB in
this regard.

Copies of the letters exchanged between the Company and the UPPCB have been annexed herewith and marked
as Annexure-2 for your kind perusal.

We invite your good offices to inspect and take note of the records of the meetings held between the representatives
of our Company and the UPPCB in this regard, which would clearly show that the UPPCB was, at all times, duly
informed and consulted and commenced construction activity only subsequent there to.

You may also take note that the Company is an environmentally conscious organization and in keeping with its
commitment towards the preservation of the environment, has only operated in strict compliance with the consents
and directions issued to it.

Further, in light of the objections taken by your good offices in this regard, the Company hereby confirms that the
Company has submitted an application for Consent to Establish dated 13.12.2024 vide application number
294363335 to obtain necessary consents to establish and operate the MEE system.

Online Continuous Monitoring System (OCMS) attached to the outlet of the Effluent Treatment Plant (ETP)
has been tampered with, and the Biological Oxygen Demand (BOD) sensor reflected values of negative 6

It may kindly be noted that the Company has cross-checked OCMS readings for daily averages for the last six
months, during which period, the daily average value has not been found to be negative. The Company has also
cross-checked both hourly averages and 2-minute real-time data of the QCMS to identify and mitigate the
technical issue that led to the deviation highlighted in the Notice. As per the investigation undertaken by the
Company, between 13:46 hrs to 16:46 hrs, on 11.07.2024, the value deviated towards the negative side from 0 to
-0.7 mg/L.. The Company humbly submits that the BOD sensor works on the UV-visible absorption spectroscopy
technique. Thus. due to obstruction by any foreign particle or scaling on the sensor, the sensor may show
deviations from its actual value towards zero or slightly towards the negative scale. Upon cleaning, the sensor

<immediately reflected correct values post 16:46 hrs. As a responsible corporate citizen, the Company, immediately

opyihe next day of the inspection, i.e., 12.07.2024, called the original equipment manufacturer (OEM) and
issioned sensor cleaning and re-calibration of the sensor to address this technical crror. Therefore, the
}\Ilﬁd it of negative valucs cannot be associated with tampering. The cthical standards upheld by the Company in
chiiffbting its operations strictly prohibit any such malpractice, and the Company adheres to them unwaveringly.
A i€ ffompany submits that it has, in its history of operations, never encountered any instance of tampering with
tho )CMS or its readings, nor will it ever encounter such an instance and neither it nor its personnel have any
mialicious intent in this regard.

A copy of the OCMS reports is annexed herewith as Annexure-3 depicting zero deviations in daily averages, 2-
min real time data reflecting minor deviations, and the corrected values post cleaning on the day of visit,

7

6
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Your good offices would appreciate that at any instance of deviation being reflected on the BOD sensor, the
Company immediately takes steps for cleaning and if required, also undertakes recalibration of the sensor based
on OEM recommendations, to ensure that the same is corrected in record time. The Company acknowledges that
the accuracy of BOD sensors is a highly material factor in ensuring effective pollution control, and as a
precautionary measure, the Company has increased the frequency of cleaning of the sensors, to once per week, to
reduce instances of inaccuracies and ensure more reliability. We invite your good offices to further guide us in
this regard.

(C) Wastewater from the ETP does not conform to the prescribed standards

At the outset, it is submitted that the Company is in strict compliance with all the conditions of its CCA.

This is substantiated by the test report of the counter samples of treated effluent taken by the Company from the
ETP, at the time of the inspection, dated 11.07.2024, which clearly demonstrates that all the parameters of the
ETP-treated wastewater are well within the limits prescribed in the CCA.

Being an inorganic chemical industry, it is technically not possible to cross the prescribed standards for BOD and
COD.

The Company also submits, for your due consideration, the analysis reports of ETP inlet and outlet prepared by
M/s Ecomen Mining Private Limited (NABL accredited and recognized under Section 12(1) B of the Environment
Protection Act. 1986, valid up to 20-05-2025), according to which, the Company has not exceeded any prescribed
standard or failed to comply with the terms of the CCA granted to it. Copies of the analysis reports, including
analysis of counter samples have been annexed as Annexure-4.

(D) ETP discharge is flowing into the Sewage Treatment Plant

It is respectfully submitted that the purported infraction under response appears to be the result of a
misunderstanding of the plant layout by the inspecting officer, during their visit on 11.07.2024. It must be noted
that the treatment for industrial effluent is done in the industrial ETP, and the sewage treatment happens in the
STP. Both the treatment plants are independent and there is no interconnection between the ETP and STP. This is
adequately demonstrated by the plant process flow block diagram and relevant photographs, annexed herewith as
Annexure-5. Post-treatment, the treated wastewater from the ETP and treated wastewater from STP is collected
in an RCC tank through two overhead independent pipelines.

(E) Housekeeping of the hazardous waste generated from the ETP and STP was not satisfactory and appropriate
storage and handling facilities have not been made for the hazardous waste

At the outset, it is submitted that STP, being a biological process, by naturc, generates non-hazardous waste.
whereas ETP effluent sludge, which is generated through chemical treatment, contains hazardous waste.

With respect to the effluent generated from the ETP, to ensure the proper handling and storage of hazardous waste
generated by the Company, it is submitted that the Company stores the solid hazardous wastc generated in HDPE
bags as a primary containment measure, which are then kept in metal drums to provide secondary containment.
Such drums containing hazardous waste are stored by the Company in the designated hazardous waste storage
room, in strict compliance with the conditions of the CCA in respect thereof.

/ - .l‘huid@[_aphs of this arrangement have been annexed herewith and marked as Annexure-6.

It is furtler submitted, that the Company has already taken the following measures to improve the housekeeping
in the STP and the ETP area, pursuant to the inspection dated 11.07.2024-

(i) The Company has put up physical displays of the Standard Operation Procedure, “Do’s and Don’ts,

in English and the local language in a clear and promiscuous manner, for all the Operators and

housekeeping staff at the manufacturing facility of the Company. This has been done to ensure that

! India
www.matthey.com
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the sludge drying bed operations are managed with proper housekeeping. Photographs of this
arrangement are annexed and marked as Annexure-7.

(i) The Company has also reinforced the RCC bund with chemical-proof brick lining in the ETP area.
Photographs of these measures are annexed herewith and marked as Annexure-8.

(iii) The Company has placed dripping trays under the drums used by the Company for storing any
liquid hazardous waste generated from the Company’s manufacturing facility, i.e., used oil. as a
secondary containment measure. Photographs of these measures are annexed herewith and marked
as Annexure-9,

As stated above, the Company humbly submits that it strictly ensures tHat appropriate checks and balances are in
place to ensure that all terms and conditions of the CCA granted to it are strictly complied with and no
environmental norms or standards are breached, especially in respect of collection, handling and disposal of
hazardous wastes generated by it through its operations.

6. We further submit, that during a recent visit by the Company’s representatives to your good offices on 10.12.2024 we
have been guided to submit an application for consent to establish and operate the MEE system.

Pursuant thereto, we have submitted, for your due consideration, an application for consent, along with necessary
documentation regarding the installation and operation of the MEE system, on 13.12.2024. annexed herewith and
marked as Annexure-10.

7. The aforementioned specific responses distinctly highlight the necessary pre-emptive and corrective actions taken by
the Company. As such, the proceedings under the Notice deserve to be closed, and accordingly, we request your good
offices to kindly revoke the Notice.

8. We hereby reserve our right to file further responses, if required, and request that a personal hearing be granted to the
Company.

9. We shall remain available should your good office require any assistance and/or further information in this regard and
answer any queries that your good self may have.

10. This response is being issued without prejudice to all our legal rights, remedies and contentions, all of which are hereby
expressly reserved.

We sincerely thank you for your kind consideration.

Enclosures: As above
— _‘::_:q,
Thanking you. Q\\le Ca/s N\
1877 \%
Yours Sincerely, (=] ‘
W‘ | V b A
Neha Bhandari

EHS Manager, Johnson Matthey Chemicals India Private Limited

CC:
1. The DM, Kanpur
\)./]‘he Regional Office, Uttar Pradesh Pollution Control Board

www.matthey.com
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List of Annexures:

| Annexure Description
Annexure-1 Latest copy of Quarterly compliance report, for the period of July
2024 to September 2024 submitted to Regional Office, Kanpur

Annexure-2 Copy of e-mail dated 12.07.2024, submitted post visit of |
11.07.2024 to the Regional Office Kanpur along with the
summarization of correspondences with your good offices related |
to MEE, Evaporation system

| Annexure-3 OCMS Daily Average from 01.04.2024 to 08.12.2024 showingno |
negative deviations in BOD and 2-minute real time data showing
deviations from 0 to -0.7 between 13:46 hrs to 16:46 hrs, and
further corrected values after cleaning of sensor probe on
11.07.2024

| Annexure-4 Counter sample analysis report of sample collected on 11.07.2024
during the inspection visit and quarterly sample analysis for ETP
Inlet, ETP Outlet and combined ETP-STP stream depicting full
compliance with the standards outlined in CCA

" Annexure-5 Photograph of ETP and STP along with the separate discharge line
of ETP and STP outlet going to the common RCC tank and

Process Flow Block Diagram of ETP and STP

Annexure-6 Photographs of housekeeping an:angements depicting safe storage
and handling of hazardous waste, including handling of ETP
Sludge

mnexure-7 Photographs of Do’s and Don’ts for housekeeping in STP sludge |
‘ drying bed area |

‘ Annexure-8 Photographs of RCC bund with chemical-proof brick lining in the ‘
ETP area

Annexure-9 Photographs of dripping tray arrangements for secondary
containment of liquid hazardous waste in hazardous waste storage
room ‘

| Annexure 10 Copy of Consent to Establish_Application

o R : Chemicals 6
www.matth ey.coim
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Date: OCT 24, 2024
Reference: [MCIPL/EHS/24-25/0CT 03

To:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-111, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject: Submission of quarterly compliance report of CCA conditions (July’24-Sep’24).

Dear Sir,

Please find enclosed quarterly compliance report of conditions prescribed in combined consent
authorization for your reference and record.

Hope you find this in order.

Thanking you,

Yours Sincerel_y_,’
PN
N

Neha Bhandari 'y
EHS Manager Q»)A
Johnson Matthey Chemicals India Private Limited

\ @A

Enclosed: }\\A
1. CCA compliance report with Annexures

) i it ' s
v BY.COITY
wiwww i tthey.co iyt 1
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d
Consolldated Consentang , \\ 0~ ion Conditions Copgo,p -

P CA JOTINSON WMATTHEY CHEMICALS |
period from 0770272022 to 31/12/2026 ,
following products with Capital Investmen

Lakhs.

2 | specific Conditions under Water Act: -

Effluent
Domestic
water sprinkling for dus;
suppression etc,
Industrial

water sprinkling for dug;
suppression etc,)

2
(i)

dispatched immediately.

Condition Stﬂtemem

(1) | The daily quantity of efMuent discharge (KLD) ..
Kind of Quantity (KLD)

ZLD (25 KLD treated efflyen:

shall be reused in irrigatigp,

ZLD (70 KLD treated effluent
shall be reused in irrigation,

Trade EMluent Treatment and Disposal: - The go
Treatment Plant consisting ofprimary/secondary and tertiary treatment as jg
required with reference to influent quantity and quality. In case of stoppage of
functioning of ETP, production has to be Stopped immediately and this Boarg
has to be intimated by fax/phone/email With a report in this regard to be

Compllance Status

NDIA VT LTD granted for the Commlied.
nd valid for manufacturing of We a‘:'e ensuring that monthly

Y/Net Assets Values 32897.0p production of products mentloned in
the CCA shall not be exceeded as per
ermitted quantity.

Complied.

STP and ETP of adequate cap_adtydare
provided for treating domestic anI
industrial wastewater, respective g
The treated wastewater of STP an
ETP is used for gardening purpose

Treatment facillty
and discharge point
STP

only.

ETP

applicant shall operate Efflueny Complied.

is having
Effluent Treatment Plant is
primary - physico-chemical treatment
and is operated for treating the
industrial effluent.

All the effluent generating plant will be
stooped if ETP stap functioning due to
any reason. The Board will also be
intimated immediately by
fax/phone/email, if ETP stop
functioning.

3 | The wreated effluent shall be recycled to the maximum extent and should be
(iii) | reused within the premises for gardening etc, Quality of the treated effluent
shall meet to the following general and specific standards as prescribed under
Environment (Protection) Rules, 1986 ang applicable to the unit from time.

to-time: -

Sr. Parameters
No.

Oil and Grease

Complied.

The treated effluent is being is used for
gardening purpose only. The
parameters of treated effluent are
being maintained as prescribed in the
CCA condition.

Please refer to Annexure-1 for test
report of treated effluent.

@ndards

| 100 mg/i
J 10 mg/|

stoppage of functioning of STP, production has
this Board has to be intimated
regard to be dispatched immediately.

2 | Sewage Treatment and Disposal: - The applicant shall pravide comprehensive |
(iv) | STP as is required with reference to influent quantity and quality. In case of

by fax/phone/email with a report in this

Complied.

The STP is having Primary, Secondary
and tertiary treatment to adeqguately
treat the generated sewage.

to be stopped immediately and

In case of stoppage of functioning of
STP production will be stopped and
the Board will be Intj mated
lmmediately by fax/phone/email for
the same,

2
(v) | maintained continuously so as to achieve the q
the following standards.

The weated sewage shall be reused In gardening and the same shall be
uality of the treated effluent to

Complied.

The treated Sewage is being used for
gardening purpose only. The

_Parameters
BOD

parameters of treated sewage are
being maintained as prescribed In the

TsS

CCA condition. ~

pH

Please refer to Annexure-2 for test

3 | Conditions under Alr Act:-

System consisting of contro| equipment as |
Eeneration of emlssions ang operate and maln

Air Pollution Source D

(0) | The applicant shali use followlng fuel and install a comprehensive control

astoachieve the Jevel of pollutants to the following standards:

Compljedi -7

As presccibed, HSD and PNG are the
fuel{used for operating furnaces,
boltar-and DG set, Alr pollution contro}

report of tr\'.'_._lt‘cd SEY ge.

s required with reference to
tain the same continuously so

atalls

equipment have been installed and are
———=>dlled and are
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Wastes or residues

Containing oj) Though TSpF 3.0
Sch-1, Cat-5.2
Process wastes, residyes and Through TSpF 2.0
|_sludpes (Sch-1, Cat-21.1
Empty bnrre]s/containers / liners Through TSDF/ 29
contaminated gy hazardous Authorized
_¢chemicals /Wastes (Sch-1, Cat-33.1 recyclers
Contaminated cotton rags or other Through TSDF/ 9.5
cleaning Materials (Sch.1, Cat-33.2) Authorized
recyclers .

Chemical Containing residye arising Through TSDF 88

from decontamination (Sch-1, cat-

Exhaust Air or Gas cleaning residue
Sch-1, Cat-35.1

Spent jon exchange resin (Sch-1,
Cat-35,

Chemical sludge from wastewater
treatment Sch-1, Cat-35.3
Waste containing Copper

(78]
s
ot

Through TSDF

Through TSDF

:

Through TspF
Through TSDF

/Authorized
recyclers
Through
TSDF/Authorized
recyclers
Through

TSDF/Authorized
recyclers

Waste containing Nickel

13 | Waste Containing Zinc

1o
95
80
90
105

The authorization shall be in force for the financial

The autharization

is subject to the conditions stated belgyy and such |

conditions as may be specified in the rules for the time being in force under
Environment Protection Act, 1986,
Terms and conditions of Hazardous Waste authorization; -

(iv)

|5~

yearie upto 3 1/12/2026. Complied,

Renewal of hazardoys waste
authorization shaj)
end of its validiry,
Noted.

be applied prior to

—_—

transfer or otherwise (i) Complied. We do not sell, rent,

lend or transfer hazardous wagste,
The transportation Is ensured
through the Board Authorizeq
Transporter & vehicle as wel} as
recyclable waste is so}q to the
Board Authorized Recycler only
as mentioned in the CCa
condition No, 4(ii)

Complied. There isno

(i) The authorization shall comply with the provisions of the Environment () Compl
(Protection) Act, 1986, and the rules made there under.
(ii) The authorization and jts renewal shall he produced for Inspection at [(ii} Note
the request of an officer authorized by the SPCB/PC
(iii)  The berson authorized shap not rent, lend, sel,
transport the hazardoys wastes without abtaining prior permission of
the SPCB/PCC,
(iv)  Any unauthorized changes in personnel, equipment ag working
conditions as mentioned in the application by the person authorized
shall constitute a breach of his authorization,
(v) ltisthe duty of the authorized person to take prior Permission of the
SPCB/PCC to close down the facility,
(vi)  An application for the renewal of an authorization shall be made as
laid down under these rules,
(vii) The unit shal comply with any other conditions specified i the

guidelines issued by the MoEF or CPCB/SPCB from time to time,

This CCA is valid for the manufacturing of product as mentioned In serial no, 1 |

of this CCA order,

Compulsory documents to be submitted by the Industry/Unit:.
() Annual return In Form-4 and Waste Disposal Manlfest in Form-10
under Hazardous ang Other Wastes (Management and Transboundary
Movement) Rules, 2016- and Third-Party Audit Report,

Environment Statement In Form-V of Environment (Protection) Rules,
1986,

(i)

unauthorized changes in the
personnel and equipment ag
mentioned in the application,
Complied. Prior approval wil be
sought from SPCR jf any close
down of the facility ig planned.
Complied. Renewal application
shall be made fop- Hyw—
authorizatiop RIOC 0 end uf
existing valigtry— -

N
1

ii) Noted an Complied. .
Complied. || =

Itis ensured that no ather products Are

th

Mmanufacturing iy the premises other
an mentioned inserialng, 1,

(i) Complied. Annual return on form-4

and
form-10 are
UPPCB,

Waste disposal manifest in
submitted timely to
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| (i} Quarterly compliance report of the CCA, photograph  of
‘ ETP/APCs/\Waste Storage Area.

(ii) Complied. Environment statement
in form-V is submitted timely to
the UPPCB. Refer Annexure-5
Submission of Form-V.

(iii) Complied. Quarterly compliance
report of CCA - June, Sept, Dec and
March are submitted, along with
the photograph of ETP/APC/
waste storage area. Please refer to
Annexure-6 for photographs.

7 | Unit has to apply for renewal of CCA well in advance of 60 days of expiry of
| this CCA.

Noted and Complied. Renewal
application for CCA will be made
before 60 days of last validity.

: o=
8 ‘ Competent Authority reserves the right to change/medify/add any time any
condition of this CCA

Noted and Complied.

2 | Unit has to comply with the ather general conditions as annexed herewith, |
Non-compliance of any provision of this CCA and provisions of the Water Act,
Air Act and Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 will results in legal action under the aforesaid Acts
and Rules.

Complied.

Unit is complying with all other
general conditions prescribed in the
CCA and provision of water act, air act
and hazardous and other waste rule
2016.

16 | In compliance to the GO dated 1011/81-7-2021-09 (Writ)/2016
dr.13.10.2021 issued by Departiment of Environment, Forest and Climate
Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as per
the SOP available at URL:-http:/ /www.upecp.in/TrainingSession.aspx for
ensuring timely compliance -of this direction, you are hereby directed to
submit a bank guarantee with minimum validity of one year of the amount
equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/-
(Rs. Fifty Thousand Only) whichever is more, within 30 days from the date of
issuance of this certificate. In case of noncompliance of this direction, your
consent shall be revoked by the Board.

Complied
Miyawaki site has been established.

11 | The industry will have to obtain No objection certificate for abstraction of
ground water. It will be the responsibility of the industry to comply with the
various conditions of the NOC obtained from the competent authority and
submit to the Board, within 3 months’ time failing which CTO shall be
revoked.

Complied.

NOC for abstraction of ground water
from UPGWD has been obtained and
compliance report is submitted to
UPGWD for the given conditions.

| Specific Conditions

1 This consent of M/s Johnson Matthey Chemicals India Pvt. Ltd. Plot-24, Site-
2B, Panki Industrial Area, Kanpur is valid for production of Nickel Base
Catalyst, De-chlorinated product, Zinc Oxide Absorbent, Copper-Zinc Reduced
Nickel Catalyst-1000 MT/Month using raw material Nickel, Nitric Acid, Zinc
Oxide, Zinc Carbonate, Copper, Zinc-Aluminium, Nitrogen, Carbon Di Oxide,
Hydrogen etc and production of Filler and Absorbent -15 MT/day using raw
material as Calcined Alumina -3 MT/day and Copper Sulfide - 3.5 MT/day.

Complied.

We are ensuring that monthly
preduction of products mentioned in
the CCA shall not be exceeded as per
permitted quantity. Some correction is
required in product and by-product
category and quantity for which letter
is submitted for the Board's kind
consideration. The rewording &
correction of typo-error is required in
the product and by-product names and
quantities for which a letter is
submitted to the Board.

2 | Industry shall establishing Miyawaki forest as per the GO no. 1011/81-7-
2021-09(rit)/2016 dated 13.10.2021 of Department of Environment, forest
and climate change and shall submit Bank Guarantee of Rs 100000/- within a
month along with the time bound proposal for proposed plantation. STP
treated water shall be used for forestation.

Complied
Miyawaki site has been established,
Photographs attached as Annexure-7

3 | Industry shall operate and maintain installed APCS effectively to achieve the
emission standards as prescribed under Environment {(Protection) Rules,
1986.

Complied.
APCS installed for effective monitoring
of emission parameter.

4 | Industry shall submit the Stacks /Ambient Air quality monitoring reports of
Board's Laboratory/NABL accredited Laboratory within 01 month and
thereafter on quarterly basis to the Board.

Complied. _ e

Stack and 4 A uality
monitgfip i einB(atrind out. Last
test

port of stackand #\bient air
yohpnitafing repart are
attached.as Annexuré/3 3§ Annexure-
8 \Y

5 | Industry shall maintain Electro Magnetic Flow meter at Water source and ETP
outlet along with connectivity to CPCB and UPPCB server. The logbook of
mentioned Flow meters reading shall be maintained.

d by
Complied,
Electromagrietie flow meter installed
at water source and ETP outlet with
connectivity to CPCB and UPPCB
| server.

6 | The industry shall treat industrial efMuent through ETP in such manner, so Complied.
iy shall treat industrial
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| 1
‘ be reused in plantation and dust suppression etc, within the industry
premises.

b
dustry shail not discharge any kind of efflu
premises and shall ensure ZLD,

'_—_—-‘_'_'___‘———-——_“___‘. —‘.—‘_'.__"."
The industry shaj) operate and maintain Online Continuous Efflyent
Monitor

server. OCEMS facility shall also be calibrated from recognized agency on six
| monthly basis,

‘_____‘_'_‘_——_--_____——— . . .
ndustry shall continuously operate and maintain Web camera installed at the

1
outlet of ETP and its URL shall be provided to the Board within 01 month for
surveillance,

11 | Industry shall obtzain permission from CGWA for withdrawal of ground water
and shall m:
water as per guidelines of Ground Water Authority.
12 [ Industry shall comply with the provisions of Hazardous and Other waste
| _(Management & Trans boundary Movement Rules 2016.

13 ] Solid waste shall be disposed in such manner,
‘ pollution takes place,

copy of insurance premium should be submitted to the Board.

16 | Industry shall submit the
authority.

17 | Industry shall submit environmental statement jn prescribed format as per
| rule 14 of Environment {Protection) Act, 1986,
|
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that it complies with the standards, prescribed under E(ﬁ rules 1986. The Treated water of ETP is used for

treated effluent shall be 100% reused in irrigation, dust suppression etc
within the industry premises.

irrigation - internal gardening and
reen belt maintenance pur J0se only.
Complied.

dustry shall treat domestic effluent through STP and treated effluent shall

Any kind of effluent is not discharged
|_from the premises.

Complied.

Online continuous effluent monitoring
system installed and connectivity with
CPCB server. OCEMS facility is
calibrated in very six months.
Complied.

Web camera is provided at outlet of
ETP and URL is provided to board.,
Complied.

NOC from UPGWD has been obtained
for ground water withdrawal. Work for
rainwater harvesting pond is in
rogress.

Complied.

ing System effectively and ensure continuous connectivity to CPCB

ake arrangement for rainwater harvesting for recharging ground

air and soil

Complied.

Solid waste disposes in a manner that
no water, air and soil pollution take
nlace,

14 | Industry shall develop and maintain green belt as per the guidelines issued by Complied.
‘ the Board vide office order dated 16/02/2018, which Is available on Board's | Green belt is maintained,
Website- www.uppcb.com. ——
15 | Industry shall take insurance under Public Liability Insurance Act, 1991 and | Complied.

Company has public liability insurance
policy under renewal, Refer the
Annexure-9,

Complied.

The copy of onsite emergency plan is
submitted to the Board. In case of any
revision, a revised co py will be
submitted to the Board along with the
quarterly compliance report,
Complied.

Environment statement is submitted
as per the given timelines in the month
._of September every year.

Onsite emergency plan approved by the competent

BT e — | —_—
18 | Industry shall abide by directions given by Hon'ble Court, MoEF&CC, Central | Noted and complied.
| Pollution Control Board and UPPCB for protection and safeguard of
r environment from time to time,

|
|
[ 19 Consent fees if revised, shall be payable by industry from the date of its | Noted and complied,
[ | applicability, o - .
|20 | Industry shatl comply with the relevant provisions of Environmental Laws. Noted and complied. -
| 21 i If closure order is issued by CPCB or UPPCB against the unit, then CTO issued | Noted and complied, S
| | earlier will remain suspended during the closure period and after ensuring
[ l the compliance and after revocation of closure order, the CTO wiil
| | automatically be effective with additional conditions mentioned in the closure
! revocation order. = =
| 22 | The authorization under HoWM Rules 2016 is granted for generation, storage | Quantities as mentioned in condition
,! and disposal of hazardous waste Zinc contalning sludge-10 TPA, Copper | no. 4 (ii) arefol oW ‘?F‘ or correcting
[ Containing Sludge-20 TPA and Other Waste Containing Sludge-5 TPA. the typogfas e!\pﬁq( this point
I Tetier is submitted\to the
J_ s e e ar vecessary Corre¢tions.
23 | The wastes must be safely collected in leak proof containers and shall be duly | % =1

marked in 2 manner suitable for handling, storage and transport and the

premises and must be fenced, covered and duly marked.

The v 95kes are collected in Jeak proof
contai}ii:i‘sr_&hich_can' with$tand the
given pliysicAland climatic conditions.
The containérs are ditly marked with
form-8 sticker, Storage area of
hazardous waste is isolated, covered

and marked with the identification
board.
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|

24 | The authorized person/agency shall ensure that no adverse impact on the air, | Complied.
soil and water including groundwater takes place due to activities for which | Adequate measures have been
authorization has been requested. Comprehensive safety measures must be | implemented to prevent air, water and
followed in handling of wastes and the staff must be properly trained. ground water poliution. All necessary
safety measures are followed in
handling of wastes and the staff is
trained for handling hazardous wastes.
25 | An application for the renewal of an authorization shall be made in form 1, | Complied.

before its expiry as laid down in rule. It is further brought to your notice that

as per the order dated 14-11-2003 passed by the Hon'ble Supreme Court in | Renewal application for CCA shall be

W.P. (c) No. 657 of 1995, no industry covered under Hazardous and other | made before 60 days of last validity.

Wastes (Management and Transboundary Movement) Rules, 2016 shall be

allowed to operate without valid authorization. It is also provided in the same

orders that industries which are not complying with the conditions of

authorization shall not be allowed to operate. Hence in case you fail to apply

far authorization, before its expiry or fail to comply with conditions of the
earlier authorization issued to you, closure order shall be issued against your
industry without any further notice.
26 | The applicant must file returns on prescribed Form 4 along with a compliance | Complied and submitted timely.
report of this letter and should also mamtain records on Form 3 and present
it to Board's inspecting officials.
27 | In case of occurrence of an accident, complete details on form must be sent to | Noted and complied.
U.P. Pollution Control Board at the earliest along with details of mitigative and | The UPPCB will be informed in case of
remedial measures taken. occurrence of an accident with
complete details.
28 | The authorized person shall not receive, collect, or store any hazardous waste | Complied.
from any unauthorized occupier or generator of hazardous wastes. In case | We are not taking any hazardous
any hazardous wastes is sold to any other reprocessing unit it must be | waste for reprocessing within our
ensured that such unit is fully complying with environmental requirements | premises. The recyclable hazardous
and has a valid authorization of the Board. waste is old to only SPCB authorized
hazardous waste recycler / re-
processor after reviewing their CCA for
the environmental compliance
purpose.
29 | It is within the powers and functions of the U.P. Pollution Control Board to | Noted and complied.

modify / revoke the terms and conditions of the authorization issued under

the Rule - 7 of Hazardous and Other Wastes {Management & Transboundary

Movement) Rules, 2016.

30 | You are directed to display board outside the main factory gate with regard to | Complied.

gquantity and nature of hazardous chemicals being handled in the plant, | Environment board is provided

including wastewater and air emission and solid hazardous waste generated | outside the factory gate.

within the factory premises. Necessary compliance should be sent within 15

days of receipt of this letter.

31 | The occupier, transporter and operator of a facility shail be liable for damages | Noted and complied.

caused to the environment resulting due to improper handling and disposal of

hazardous waste listed in schedule 1, 2, and 3 and shall be liable to pay a fine

as levied by the State Pollution Contro! Board under the rules.

32 | You shall have the valid membership of any common TSDF for S.L.F. (M/S U.P. | Complied.

Waste Management Project, Kumbhi, Kanpur Dehat or M/s Bharat Oil and | Yes, we have valid membership with

Waste Management Ltd, Kumbhi, Akbarpur, Kanpur Dehat permitted by | M/S U.P. Waste Management Project,

U.P.P.C.B) and start sending the stored hazardous wastes for final disposal to | Kumbbhi, Kanpur Dehat and M(/s Bharat

the TSDF and report back to U.P.P.C.B. with the required manifesto (document | Oil and Waste Management Ltd.,,

of proof) within three month of this letter. The authorized incinerator is with | Kumbhi, Akbarpur, Kanpur Dehat

M/s Bharat Oil Company, Sahibabad, Ghaziabad for oily waste and paint | permitted by U.P.P.C.B. Membership

sludge only. documents is attached for the
reference in the Annexure-10.

33 | Industry shall store the hazardous waste safely and send it to | Complied.

TSDF/incinerator within Ninety days. Hazardous waste is stored safely and
being disposed within 90 days of
generanon date.

General Conditions: -

The applicants shall get analyse the sample of effluent/emission/ hazardous | E mple are analyzed

wastes at least once in a three month from laboratory recognized by MoEF orato topnized by MoEF.

and shall report to the UPPCB. zardo waﬁg amples will be
ugh,retd nized
atory as and whih, if any new
ca eﬂxaiar‘ami waste will be
gemﬂ A
1 | The applicant shall however, not without the prior consent of the Board bring

into use any new or altered outlet for the discharge of effluent or gases

emission or sewage waste from the unit.

Noted and complied.
Currently there is no plan for any new
out / altered outlet for discharge of
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| effluent or emissions. However, any T
new outlet is required, prior consent
will be opted from the Board for such

[— arrangements,
2 | Treated wastewater and domestic wastewater shall be disposed jointly at one | Complied.

disposal point. The applicant shall provide discharge measurement | Discharge point of treated wastewater

equipment at final disposal point. and domestic wastewater is jointly
disposed at one disposal point. The
measurement as agreed with Board
was installed at treated wastewater
point.

3 | The applicant shall strictly comply with conditions of this CCA and submit Compliance status of CCA condition is

compliance report of stipulated conditions within 30 days of receipt of this | submitted on 15/09/2022.

CCA. If, at any point of time, it is found that the industry is not complying with

stipulated conditions or any further direction/instruction issued by the

Board, legal action shall be initiated apainst the applicant.

4 | The applicant shall maintain good housekeeping. All | Complied.
valves/pipes/sewer/drains etc. must be leak-proof. Good housekeeping is being ensured
all the time.
5 | The industry shall provide uninterrupted entry to the STPs/ETPs inlet and | Complied.
outlet points, Air Pollution Control equipment and stack .for smooth | The uninterrupted entry to the STP /
sampling/monitoring of efficiency of pollution control measures. ETP inlet and outlet points, Air
° : Pollution Control equipment and stack
shall be made available for smooth
sampling/monitoring of efficiency of
pollution control measures.
6 | The industry shall provide Inspection Book at the time of inspection to the | Complied.

Board's officials. Inspection book is maintained and
provided at the time of inspection of
authority.

7 Whenever due to any accident or other unforeseen act or event, such emission | Complied.

occurs or is apprehended to occur in excess of standards laid down, such | The Board and the concerned Offices

information shall be reported to the Board's offices and all other concerned | will be informed if emission is

offices. In case of failure of pollution control equipment, the production | exceeding permissible limit due to any

process connected to it shall be stopped with immediate effect. unforeseen event and connected
process shall be stopped with
immediate effect.

8 | The industry shall operate in a manner so that all emissions be emitted Complied.
through designated chimney/stack only. Dedicated stack/chimney is provided.
9 | In case of any damage to the agriculture productivity, human habitation etc. | Noted and if applicable will be

by the operation of industry, it shall be imperative to stop production in the | complied.

industry with immediate effect and such information shall be reported to

Board's offices. The industry shall be liable to pay compensation also in such

cases as decided by the Competent Authority. ) B

10 | The applicant shall apply before the 60 days of expiry of CCA or any change in | Noted and complied.
production types/ preduction capacity/manufacturing process/capacity | Renewal application for CCA shall be
|| enhancement etc. or any change in effiuent discharge point or emission point | made before 60 days of last validity.
11 | The Board reserves the right to revoke/add/modify any stipulated condition | Noted and complied.
issued along with CCA, as may be necessary.
12 | The person authorized shall not rent, lend, sell, transfer or otherwise Complied.

transport the hazardous waste without obtaining prior permission of the | We will not sell, rent, lend or transfer

Board. any hazardous waste which is not
mentioned in the Authorization and for
all the hazardous waste as mentioned
in the Authorization designated
disposal path will be followed as

B mentioned in 4(ii) -
13 | Any unauthorized change in personnel, equipment as working condition as Complied.

mentioned in the application by the person authorized shall constitute a | There are no unauthorized changes in

breach of his authorization. the personnel and equipment as

_mentioned inthéapplication.

14 | Itis the duty of the authorized person to take prior permission of the Board to Compligfl, 5" .

close down the facility, Priog/approval will b saught from the
Boaptdif dny close down of the facility
is planned.

15 | The authorization is valid for temporary storage of Hazardous Waste within | Noted and complied.
| premises only. Hazardous waste is only temporarily
stored witliln inthe plant premises.
16 | The authorized agency shall ensure that on-line data with regard to quantity | The display board of 6x4 feet is
and nature of hazardous chemicals being used in the plant as well as air | available at the main gate. Its
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2.6

“emission and waste generated within premises istriiayEd_a_n_D_isﬁEy Board
of size 6x4 feet outside the main factory gate within premises

| conversion to digital board is in

progress.

s duty-_nf the authorized person to take prior permission of this Board to
close and cleanup the facility for treatment, storage and disposal of hazardous
waste,

Complied. Prior approval will be
sought from the Board if any shut
down and cleanup activity is planned
for the hazardous waste storage area.

18

The applicant shall maintain record of hazardous waste in Form-3 and shall
submit annual return in Form-4 on or before the 30th day of June following to
the financial year to which that return relates.

Complied.

Generation of hazardous waste is
maintained in form-3 and annual
return is submitted in form-4 before
30th of June.

In no case any hazardous waste shall be disposed off on land, in any drain, or
into any water stream. All spillage must also be safely collected and stored.

Complied. All necessary precautions
are adopted to ensure that soil, water,
air will not be poliuted with any
hazardous waste.

20

Before the hazardous waste is stored or dumped in the facility, applicant must
conduct a detailed physical and chemical analysis of hazardous waste sample
and report to the Board.

Complied.

Chemica! and physical analysis of
hazardous waste is carried out before
disposing off by the Authorized TSDF
facility, which is not shared with us. As
and when any new category of waste, if
introduced, we will carry out the
analysis befare disposal of the same.

21

Dried hazardous sludge from the process in the plant shall be stored in double
lined HDPE pit constructed with R.C.C. or such material which does not react
with the waste contained in it.

Complied. The dried hazardous sludge
is stored in HDPE lined metallic drum
which does not react with the waste.
This waste is disposed off to the TSDF
site for secured landfill.

22

The storage area should be fenced properly and Sign/Notice Board indicating
Danger and Hazardous shall be displayed at appropriate position both in
Hindi and English.

Complied.

Hazardous waste storage area is
fenced properly and indicated with
danger and hazardous.

23

The industry shall store non-ferrous metal waste, used oil/spent oil waste in
sealed drums placed on impervious floor under covered shed. Hazardous
waste if required shall be sold only to Registered Recyclers/Re-processors.

Complied.

Non-ferrous metal waste, used and
spent oil waste stored in sealed in
drums placed on impervious floor
under covered shed.

24

In case of any transportation of hazardous waste, the details in Form-10 of the
Hazardous and Other Wastes Rules, 2016 shall be submitted to the Board.

Complied.
All the Form-10 are periodically (once
in quarter) submitted to the Board.
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4 L3 en Laboratories Private Limited)
-ma N
An approved Labor i Fo i - T
pp aboratory from of Environment, | and Climate B Govt. of india, New Delhi
’
TEST REPORT
- FORMAT NO. ECO/QS/FORMA'T/07
NAME & ADDRESS OF M/s Johnson Matthey Chemicals ULR No. TC127512400008535F
CUSTOMER: India Pvt. Ltd., Plot No. 2A, Site Test Report No. i ECO/LAB/WW/0866/8535/09/2024
| II'B, Panki Industrial Estate, Issue Date of Test Report | 25.09.2024
e ____| Panki, Dist. Kanpur (U.P.) ! o
Type of Sample Waste Water
Sample Registration No. 0866 | Name of Location ETP Outlet
Sampling Method APHA Sample Collected By [EIMPL [{cprcscnlelii\fg_w_“_
Date of Sample Collection 13.09.2024 Time of Sample Collection -
J)afe of Sample Received | 16.09.2024 | Time of Sample Received 10.20 AM
__Start Date of Analysis | 16.09.2024 End Date of Arialysis 25.09.2024
Laboratory Environmental Temperature: 27 1 2°C Sample Quantity As per chuircmcn_}iﬂ »
Condition Humidity: 50 % Sample ID Code LCO/LAB/8535/09/2024
A Tests . Limits of | As per
iN(). Unit | Protocol | Detection Result L CCA
1. fotal Suspended Solid as TSS mg/l APHA, 24th I1:d. 2023.2540D) 5-5000 | 29.0 100.0
2. Oil & Grease as O & G mg/l APHA, 24th Ed. 2023, 5520 A+D) 5-600 BDIL 10,0
B " Biochemical Oxygen Demand as BOD L/ ' . I . ‘ ) ' R
3. (5 days a 20°C) mg/1 ' APHIA, 24th Iid. 2023. 5210 A+B _ 5-10000 [ 8.0 30.0
-~ 4 i Chemical Oxygen Demand as COD mg/l APHA. 24th Td. 2023, 5220 A1 ( 3-50000 32.0 250.0

N:)te—

L. Test results relate to the items sampled & (ested.

9]

Test report shall not be reproduced except in {ull without approval of the laboratory.

3. The test samples will be disposed of afier one Month [rom the date of issue of test report.

Verified By

b
Technieat Manager
(Vikas Kumar)

--—End of Report—--

Authorized By

Quality !\f_;magcr

N

Dr. Abhishek' KifiarSingh
(Dr hllek____'_u‘\ ingh)
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3 IMEN MINING PRIVATI |
= i ,{ ow ner L.aboratories Private Limited)
- . - ‘ Sec_tor-H. Aliganj, Lucknow - 226 024
E-ma | .. -4019201/2756282
Laboratory F
1
TEST REPORT
L ) FORMAT NO. ECO/QS/FORMAT/07
'NAME & ADDRESS OF M/s Johnson Matthey Chemicals ULR No. TC127512400008538F
! CUSTOMER: India Pvt, Ltd., Plot No. 2A, Site Test Report No. ECO/LAB/WW/0866/8538/09/2024
11 B, Panki Industrial Estate, Issue Date of Test Report | 25.09.2024
l S | Panki, Dist. Kanpur (U.P.)
_Type of Sample Waste Water -
Sample Registration No. 0866 | Name of Location STP Outlet
Sampling Method | APHA Sample Collected By | EMPL Representative
Date of Sample Collection | 13.09.2024 ‘ Time of Sample Collection |-
Hate of Sample Received | 16.09.2021 Time of Sample Received 10.20 AM
Start Date of Analysis ! 16.09.2024 End Date of Analysis J 25.09.2024
. Laboratory Environmental | Temperaturen27 + 2°C Sample Quantity As per chuirc_nlg_nt
Condition Humidity: 50 % | Sample ID Code ECO/N.AB/8538/09/2024
Sl e . Limits of » As per |
No. Tests Unit Protocol Detection Result CCA |
N 4 4 i 1 t {
1. pH APHA. 24th Ed. 2023.4500 H AtB 2-12 7.94 6.5-9.0 I
2. Total Suspended Solid as ‘TSS me/l APIIA, 24th 1id. 2023.2540D 5-5000 10.0 1000 |
3. Biochemical Oxygen Denund o5 BODY g APIHIA. 24th Ed. 2023, 5210 A+B 5-10000 7.0 30.0
L | {3 days at 20°C) -
Nole-
1. Test results relate to the iteins sampled & tested.
- 2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.
----End of Report----
Verified By Authgrized By
) .
Technic anager Quality Manager
(Vikas Kumar) (Dr. Abhis@kh" 1 Singh)
! | -NO B
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ECOMEN MINING PRIVATE LIMITED

(f;:::;c?;lg;:r:{(;\:vg as Eicomen Laboratories Private Limited)
all, House No. B-1/8, Sector-H Aliganj, Luck ]

o Phone No. : 0522 - 4079201/2746282 O 226 024

se-Ta conlastus Secomen.i 3ite s i s et

sgecomen.in, Website: wWWww.egcomen.in, CIN - U74210UP1989PTCO10601. GSTIN ¢ 0SAAACEG076H1Z //v';,:»'

parth, - S ——

Ar approved Laboratory from Ministre of Enorim— e ' 12751
—— =N . Hsiry of Enwron s s e p e —————— __12_?3_
— - ="vironment, Forest and Climate Change & CFCB Gowt. of India, New Delhi
TEST REPORT
— _ FORMAT NO. ECO/QS/FORMAT/I2.
M/s Johnson Matthey | ULR No. | TC127512400008512F |
NAME & ADDRESs oF | Chemicals India Pyt Ltd., [poiponong. ECO/LAB/AS/0866/8512/09/2023 |
CUSTOMER Plot i\o: 2A, Site 11 B,.Pankl | —
' Industrial Estate, Panki, Dist. | jsque Date of Test Report | 24.09.2024
- Kanpur (U.P.) - ] i S —e]
_Type of Sample | Stack Emission ]
. Sample Registration No. | 0866 |~—N:—Tw of Location | DG Sef po o~ ==—
S | - DG Make/MFG Date Cummins/08-2005
hii’f‘_}ﬂ-ﬂl_g’,:\l_e_fﬂod _ | 18011235 | Sample Collected By EMPL Representative
¢ Date of Sample Collection | 11.09.2024 “Time of Sample Collection | 11.00 AM
{ Date of Sample Received 16.09.2024 | Time of Sample Reccived | 09.45 AM _
i Siart Date of Analysis | 16.09.2024 End Date of Analysis 24.09.2024 -
Weather Condition | Sunny Sampling DuraT(;n 30.0 min - ﬂ

Tenﬁperature: 25x2°C
| Humidity: 54 %

|
Stack Kit - ECO/AR/STACK/38 (Cal. Dl_ie_Oﬂ_29.05.2025)

Inst t Name & Lab ID — — e
j nserament Sam 2 ! Flue Gas Analyzer -

Environmental Condition —— Sample ID Code ECO/LAB/8512/09/2024

§ e e

! Stack Details |

{ﬂr\bove et nd LV () —] ?2 — Ambient Temperature (°C) 30.00
I)Above the Platform(m) _ | 3.5 ) _ o
I*Material of Stack | MS Stack Temperature (°C) _ 219.0
| Stack Attached - ' DG Set No.1 Inside Diameter of Stack at sampling port (m) 015 |
yCapacity of DG Set - 500 KVA _____J Cross Sectional Area of Stack (M?) | o018
| Shape of Stack Circular | Velocity of Flue Gas (m/sec.) 15.26
" Type of Fuel Used/Load ' HSD/200KW | Flow Rate of Flue'Gas (Nm¥sec.) 0.112
‘uel Consumption (L/hr.) | 35.0 [ Pollution Control Unit - ,* ______ -
Sl1. No. !| Tests Conducted Method Pollu:zn(t;g(/)l:fve-r;lt:atmn Standzzgzl:;ls(ae-;gonscnt
1. r P:':rticulate M_atter (PM) IS:11255 (Part~1)_!_ 0.093 L ) [_)__2 -
Note:
. 7 1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.
----End of Report--—

Verified By Authorized By

—
LANT™
poten ._ |
Tech?&\m;;e: s Quality J

(Vikas Kumar) o\ (Dr. Abhishe




ECOMEN MININ@28Y \TE Limrep

{Formerty known as Ecomen Laboratories Private Limited
Second Floor Hall, House No. B3-1/8, SectorH, Allganj, Luckngy 226 024
. Phone No. : 0527 . AQTI201/274628y
Lot s contactusyilecomen i, Website www.ecomen,in, CIN - U7421()IJF’WB‘)PTCMOF)M, GSTIH  09AAACELGTEH 1 7 v -
el - PO e A A A 7
¥, f\.ﬁl ?f{k”_‘i}’ffi.,‘-jb"m“’ry from Ministry ufﬁnwrunment, Forest and Climate Chunge & CPCB Gy, ol India, Hew et -

RIS

!
TEST REPORT |
FORMAT NO. ECO/QS/FORMA'T/12
I ' MA T Jahnson Matthey | ULR No, | TCI27512400008513F :
 NAME & ADDRESS OF | Shemicals udia Pyt Ltdy [ ECO/LABIAS/ORG6/%513/0972024 |
| CUSTOMER Plot No. 2A, Site 11 B, Panki | . : N |
' ) Industrial - Estate, Panki, | jeoue Date of Test Report | 24,09,2024
Dist. Kaupur (U.P,) ) ) SN
| Type of Sample Stack Emission N
D o Name of Lacation | X Set No.2

N roistrati . R e 4
) "lmplc Iugnfl ition No 0866 DG Make/MFG Date [ Cumimins/08-2005
| Sampling Method IS: 11255 Sample Collected By | EMPL Representative

Date u£§:|!|_|plc_ Collcction | 11.09.2024 ) Time of Sample Collection I_I()J_O_AM_ _
| Date of Sample Received 16.09.2024 Time of Sample Rcceiveq | 0945 AM
| Start Date of Analysis 16.09.2024 "End Date ofA_na!ys_.is _ | 24.09.2024
i Weather Condition Sunny gémpiing Duration [ 25.0 min e

| Temperawre: 251 20¢ o ™

Environmental Condition «vfﬁjl.“'.“lum < Sample 1D Code [ ECO/LAB/E513/99/2024
L B | Humidity: 54 %, e n |_m“ o _
| Instrument Name & Lab Slqck I}’_il ECO/AR/STACK/38 (Cal. Due {{{1_29.05,202.?_)_ _____ s
| 1D I'luc Gas Analyzer -

— SR |~ s Andl SOPESN e . e e -
Stack Detaits ) e e —— - _ ]
) A_hm";:lhc_(;rmd Ll‘v_cl(m) T 8.2 | o
oot — ") — e ient T ature (°C 30.00
ll)Abm‘c_lh‘c Platform(m) 3.5 Ambient Temperature ( ) L

) _Material of Stack MS Stack Temperature Q) 228.0

i_ﬂac!\' @L{:l_c_hed

_ __l_)(z Set No2 Inside l)iameterﬂfSta_ck at sampling port (m')u* _,__,.6._'_5,__
. !_C_ﬂp_ac_it_y_ofﬂ(_: Set

500 KVA_ | Cross Sectional Area of Stack (M?) 0018

ShapeofStack Circular _| Velocity of Flue Gas (miscc.) | sss
| Typeof Fuel Used/Load | TISD200KW | Flow Rate of Flue Gas (Nm/sec.) I ) L
o Fuel Consumption (Lrhr,) | 3500 | Pollution Control Unit L -
| Sk No. | Tests Conducted Method Pollutan(t;'(;;)lré;c_l:lt:aﬁfm in Standa(r(c;l:;;af:‘—gu_mc_r_l;-—
I i| Particulate Matier (PM) | 1S:11255 (Part-1) | 0.056 L 02
Note:

1. Test results relate to the items sampled & tested,

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report,
~---End of Report--—

Verified By Authorized By

' P W -
' TL'C'IHM—_’ Qual ?‘rﬂ(

ity
(Vikas Kumar) (Dr. Abhis é{’ TN
g
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ECOMEN MINING PRIVATE LIMITED

(Formerly known as Ecomen Laboratories Private Limited) y jr‘-ef
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024 ERY

- ‘ | Phone No. : 0522 - 4079201/2746282 RS
=-Mail: contactus@ecomen.in, Wenszae:www.ecgmen.in, CIN - U74210UP1983PTCO10601, GSTIN : 09AAACESBTEH12) SR

AWAY
S — i T L2TSY
) _A_n approved Labc_:_r?lory from Ministry of E_r_w_ir_gnment, Forest and Climate Change & CPCB Govt, of india, New Delhi

TEST REPORT
S FORMAT NO. ECO/QN/FORMAT/12
[ - | M/s  Johnson  Matthey | ULR No. | TC127512400008514F -
| NAME & ADDRESS O | Shemicals India Pyt Ltd. “poirpenar N, ECO/LAB/ASAS66/8314/09/2024
r | ) . | Plot No. 2A, Site il B, Panki | .
CUSTOMER Pt e !
Industrial Estate, Panki, Dist. | 5cuc Date of Test Report | 24.09.2024
e = =  Kampurquky) | R I
Type of Sample | Stack Emission o B o
o T ' | Name of Location DG Set No.3
S I istrati . ' it tiehsbo S Bt SN -
l Sample Registration No. | 0866 DG Make/MFG Date | Cammins 082005 -
1Sampling Method | 18: 11255 Sample Collected By | EMPL Representative
Date of.Samplc 11.09.2024 | Time n_fbumplc | LIS AM
Collection ! Cullccthn ) .
Date of Sample Received | 16.09.2024 Time of Sample 09.45 AM
il it - | Reeeived T
Start Date of Analysis 16.09.2024 End Date of Analysis | 24.09.2024
' Weather Condition | Sunny . ' Sampling Duration ] 35.0 min
. T erature: 25 £ 2 ° '
| Environmental Condition | rere @292 2°C  f o e 1D Code ECO/LAB/8S14/09/2024
_ ) Humidity: 54 9 o
s | Instrument Name & Lab | Stack Kit _ ECO/AR/STACK/38 (Cal. Due on 29.05.2025) ]
1D | Flue Gas Analyzer - - -
Stack Details T - o
1) Ahove the Ground Level(m) [ 30.0 [ . )
o - - —f=——"———| Ambient T. ature (° 30.00
IDAbove the Platform(m) | Igp | Amvient Temperature CC)
| Material of Stack - I MS Stack Temperature (°C) 329.0
’ l Stack Attached B DG Set_N9.3 lnsidc_Diam_cter of Stack at sampling port (m) 0.70
| Capacity of DG Set ) [ 1250 KVA Cross Sectional Area of Stack (M?) 0.385
| Shape of Stack ) ! Circular Vcﬂilyo_l‘l’-‘hlc Gas (m/sec.) o 13.68
| Type of Fuel Used/Load | HSD/550KW | Flow Rate of Flue Gas (Nm¥/scc.) 2.650
' Fucl Consumption (L/hr.) B 70.0 Pollution Control Unit I
[ Pollurane (’v-ncenrmrion Standards as p-c_r Co .n.s-cn_t )
S1. No. i Tes_ts Conducted B _ Meth_o_d - in Gm/Kw-hr (Gm/Kw-hr)
1 Particulate Matter (PM) 1S:11255 (Part-1) 0.178 02
- Note: ' R - S e
1. Test results refate to the items sampled & tested.
! 2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issuc of test report.
—-End of Report--—
Verified By Authorized By
e 4.
Technica‘\'m’n;ger Ty i
(Vikas Kumar) / N
'
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TEST REPORT
r T A _a._w_“,,ﬁQBAlé.IESQ.-_gﬂgiQﬁ.foR-\’éﬂj}
|| Mis  Johnsen  Matthey | ULR Mo | TCI127512300008515F
NAME & ADDRESS oF | Chemicals India Py, Ll et Report N, ECO/LAB/AS/0866/8515/0972023
'J"CUSTOMER | Plot No. 24, Site 1y B, Pankj .~ "7 TtPOTR N0 i B e AU

| Industrial Estate, Panki,

__| Dist. Kanpur (U.p,)
| Stack Emission

|
i_?_y;?eﬁ'??m?l

Issue Date of Test Report 24.09.2024

. ——

,l ! ) ’_-_ ___-_ = o —___-_K- = T - T
.| Sample Registration No. | 0866 (NameofLocation DG SetNod ]
Lo 1 ———— DGMakeMFGDate | Cummins 082005 B B
'_S_a"lp_'_ifg_M_ﬂhOd | ISt 11255 1 Sample Collected By EMPL Represemative
' Date of Sample = e _' S
Collection [ 11.09.2024 Time of Sample Callection 12,50 P\
Date of Sample Received 16092008 e of Sample Received | 0945 AM ]
f Start Date of Analysis 116092024 N _“_E‘l;:!ia‘;o_f.;mfys_is 121092023 i
ithqgher Condition E Sunn_‘: _____ ‘ 1 Sampling Duration 1330 min g
| g o - e 1 H ¥
Environmental Condition | | STPEraIUe: 25 & 2 -C | Sample ID Code | ECO'LAB 8515092024 i
o Humidity 53 % }
| Instrument Name & Lah | Stack Kit - | ECO'AR/STACK 38 (Cal. Due on 29.052025) .
b - Flue Gas Analyzer - ]
— — e - .
 Stack Details B - ] _ ) o . - |
| 1) Above the Ground Level(m) 30.0 . i i - j
: o O : — | Ambient Temperature (*C 30.00
[DAbove the Platform(m) | 8.0 | ~fmhent Temper, ”'c(_ - B i
| Material of Stack - MS _| Stack Temperature C) ] 318.0 {
Sta?rf\ﬂl-t;n;:hcd ; DG Set No.4 | Inside Diam__et_er of Stack at sampling port (m) 0.7 |
| Capacity of DG Set ' 1250 KVA | Cross Sectional Area of Stack (MY _ o 0.385 !
Shape of Stack Circular | Velocity of Flue Gas (m/sec.) 1353
“Type of Fue) Used/Load HSD3S0KW | Flow Rate of Flue Gas (Nm?/sec,) 2676
cuel Cansumption (Lihr.) 60.00  Pollution Control Unit -
- 477 | Pollution Control U —_— - ]
= —_ _— - = ——— e
: . Pollutant Concentration Standards as per Consent |
. . I g T
Sk No. Tests Conducted Met_hod | in Gm/Kw-hr R (Gmll(u-hr;_
I | Particulate Matter (PM) 1S:11255 (Part-1) { 0.170 I 0.2
- Note
' 1. Test results relate 1o the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of afier one Month from the date of issue of test report.

—End of Report—
! Verified By : Authorized By
. l -| -

TechniCM¥Tanager
(Vikas Kumar)




ECOMEN MlNiN&%ANATE LIMITED

(Formarly known as Ecome i i
n Laboratories pr imi
Second Floor Hall House No. B4 13, Saet B L;Zygif)

=ector-H, Aligan;, Lucknow -
) Bhone Mo. : 0527 . 407820‘;1‘27462{;2 .
€ HWHeCLmenan, CIN - U74210UP?959PTCO‘568’3!, GSTiN - 0IAAACESO76H1Z1

nment. Forest and Climate_c_hinge___&fP_CB Goﬁgﬂndi@?@_{)—e—_m;_

E-m il tontactusBecomen.in, Weps

' Ar 2pptaver Laborator o e ————
AT 2pproves Laboratory from Ministry of Envire
— Yol Envire

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/12

M/is  Johnson

" NAME & ADDRESS OF

Chemicals India Pvt. Ltd.,

Matthey

' ULR No. TC127512400008516F ]

Test Report No.

ECO/LAB/AS/0866/8516/09/2024 |

CUSTOMER Plot Nu._ZA, Site II B, Panlfi L
l"_d"s‘"al Estate, Panki, | jocie Date of Test Report  24.09.2024
L o Dist. Kanpur (U.P.) o
| Type of Sample Stack Emission —d
=" = e —— o DG
E Sample Registration No. = 0866 L hame of Location | D(;_Sc% No.5
e ) | DG Make/MFG Date Cummins/02-2012
1 Sampling Method | IS: 11255 | Sample Collected By | EMPL Representative
i Date of Sample | Time of Sample '
¢ . 11.09.2024 ! | 12.45 PM
v o Collection R _ | Collection 2
" - =t =— i
| Date of Sample Received | 16.09 2024 | Time of Sample | 09.45 AM
% —_— |_Rece|v_cq -
ilStart Date of Analysis 16.09.2024 | End Date of Analysis j 24.09.2024
! Weather Condition Sunny | Sampling Duration | 34.0 min
Environmental Temperature: 25 = 2 °C |
- - — ) g /092024
' Cnﬂllmﬂ_ - Humidity: 55%. Sample 1D Code ECO/LAB/8516/09
} Instrument Name & Lab | Stack Kit ECO/AR/STACK/38 (Cal. Due on 29.05.2025)
§I_D_ o | Flue Gas Analyzer -

| Stack Details ) e : = . S

' I) Above the Ground Level(m) 30.0 . .
| [DAbovethePlatormm — | jgo | AmbetTemperawre) | sue0
!l Material of Stack I MS &ck Temperature (°C) ] 320.0
| Stack Attached | DG SetNo.5 | Inside Diameter of Stack at sampling port (m) 0.7
, Capacity of DG Set | 2000KVA | Cross Sectional Arca of Stack (M?) 0.385 |
PS_hépea’Stack Circular | Velacity of Flue Gas (m/sec.) 13.63
| Type of Fuel Used/Load | HSD/250KW | Flow Rate of Flue Gas (Nm’/sec,) 2.690
- _Fl;él Consumption {L/hr.) | 170.0 | Pollution Control Unit - =
' [ T - | | Pollutant Concentration in | Standards as per |
! SL No. Tests Conducted Method (gm/Kw-hr) Consent
R : ; _ N (gm/Kw-hr)
[ I. Particulate Matter (PM) | I1S5:11255 (Part-1) 0.183 <0.2
Note:
1. Test results relate to the items sampled & tested.
Y 2. Test report shall not be reproduced except in full without approval-ofthe laboratory.

3. The test samples will be disposed of afier one Month from the daté of issue of test report.
~----End of Repori--—

Verified By

"_‘,—-—"9
Tecl Manager

(Vikas Kumar)

Authorized By




ECOMEN MININ@S&IVATE LIMITED

(Formerly known as Ecomen Laboratories Private Limited)
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024 | s .
Phone MNo.: 0522 -4079201/2746282 T T

E-mail: contactus@ecomen.in, Website: www.ecomen.in, CIN - U74210UP1989PTCO10601, GSTIN : 09AAACESB076H1Z /'r %\
T-12751

Y An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of India, Ne\y Og_!j)i

TEST REPORT
FORMAT NO. ECO/QS/FORMAT/I2
[ MK Johnson Matthey | ULR No. | TC127512400008517F

Chemicals India Pvt. Ltd.,

! NAME & ADDRESS _Tesl_RtEE)rt_No.

Plot No. 2A, Site II B —
OF CUSTOMER . - ’
_— Panki Industrial Estate, | 155y Date of Test chort[ 24.09.2024
L | Panki, Dist. Kanpur (U.P.) |' —

j ECO/LAB/AS/0866/8517/09/2024

' Type of Sample

Stack Emission

! Environmental
Condition

Sample Registration 0866 o ] 'Néhwe__(_)f L;c@onu _ D(_E'Sc_t E).OG__

No. DG Make/MFG Date Cu_mmins/02-_20 12 o
Sampling Method __IS: 11255 ] Sample Collected By EMPL Representative
Date of.Sample 11.09.2024 Time of’Sample 03.30 PM

| Collection Collection

P PPy e — e -

Date of Sample 16.09.2024 Time of Sample 09.45 AM

d Recelved_ I Received - 1/ y— - B
Start Date of Analysis | 16.09.2024 End Date of Analysis | 24.09.2024 o _ )

) Weather Condition Sunny ] ?am_pligl)u_r;tion | 35.0 min

Temperature: 25+ 2 °C

Humidity: 54%

- Inslru;en_t N?me &

Sample ID Code

ECO/LAB/8517/09/2024

Stack Kit

[Labip

Flue Gas Analyzer

| gtachi_c_lfctaﬁ o

ECO/AR/STACK/38 (Cal. Duc on 29.05.2025)

| — _— —_—
| 1) Above the Ground Level(m) | 30.0 [ L
o 31.0
" [InAbove the Platform(m) 180 'i'"hie"'_ Temperature (°C) )1.00
Matcrigl_gf_Sta_ck - . Ms | Stack Terpperz_l_tu_rc o - B 316.0
! | Stack Attached DG Set No-06 | Inside Diameter of Stack at sampling port (m) 0.7
| Capacity of DG Set - 2000 Kva Cross Sectional Area of Stack (M?) 0.385
[ Sha_pe_iStack - - Circular Velocity of Flue Gas (m/sec.) 13.28
Lﬂ'geif Fuel Used/Load HSD/250KW | Flow Rate of Flue Gas (Nm¥/sec.) [ 2.638
| Fuel Consumption (L/hr) 170.0 Pollution Control Unit i -
| - - __PTIIIEFCon_ce;ltra_tion_i;_" _Sta_lid_é}ds as pcr_ '
| SL No. Tests Conducted Method gm/Kw-hr Consent
|. S - L SE— _ (gm/Kw-hr) o
| I. ‘ Particulate Matter (PM) IS:11255 (Part-1) 0.186 <0.2
L___Note: - o I

L. Test results relate 1o the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

----End of Report--.-
Verified By

odle—".

Techfiida Manager
(Vikas Kumar)

Authorized By
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| NAMLE & ADDRESS OF
CUSTOMER

Hory from Ministry of Environment, Fores
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TEST REPORT

s Iwnu of Sam pl'c“
Rample Repisteation No,
Sampling Method

».2.'3.1" n!‘fz[mplc Colleetion

5t and Climate Changt}_é -CP__-CB Go»ft:c_:_f_hiéﬁéi_;_;' i;éw 0 -

TC 12754
elhi

FORMAT NO. ECO/QS/FORMAT/12

Date of Sumple Received

Start Date of Kmllysis
Weather Condition

Mis " Jolmson  Matthey | ULR No. TCI27512400008510F |
 hemicals India Py1. Lid., oot 'ECO/LAB/AS/0866/8510/09/2024
Plot No. 24, Site 1L B, Panki [ o oDOTERO-
Industrial Estate, Panki, | 1yu0 page of Test Report | 24.09.2024
Dist. Kanpur (U.1) o ]
Stack Emission
08606 T .’N‘:m'fe“;)rI,ocali(‘iﬁ_ | Boiler-1
1S: 11255 - 'Qnmplc Collected By EMPL. Representative B
10.09.2024 | Timc of Sampie Collection | 1036 AM B ) N

| 1093021 Time of Sample Reccived | 09.45 AM - !
16.09.2024 End Date of Analysis 24.0‘).202_4_ - -

o ’ *Qunny Samplin;_;, Duration | 38.({ min_ o -
Enviconmental Candition Jﬂwf A2 Sample ID Code ECO/LAB/8510/09/2024
N Humidity: 54% )

|
I
b Instrument Name & Lab 1))
|

t

Stack Kit

| ECO/AR/STACK/40 (Cal. Due on 29.05.2025)

Flue Gas Analyzer

Staek Details
[l

1} Above the Ground Level(m)

vial of Sﬁﬁ:w
Stack Attached
“Capacity of Boiter
" “Shape of Stack

| . o
| IDAbove the latform(m)
|

’ e N
| Fype of Fuel Used

s | Fuel Consumption (l,illf'.)

[u_.._.,.w.m-_.‘

S No, Tests Con

I~

Note:
Lo Testresults relate to th

2. Test repont shall not be reproduced except in full withow

T

Particulate Matter (PM)

:(1)2 —| Ambient Temperature (“C) 31.00
MS | Stack Temperature ('C) NEIK
Boiler - 1 | Inside Diameter ul'StaclETlt_sin_mpling pert (m) 06
LS Ton/hr, | Cross Sectional Area of Stack (M?) 0.2826
] :__(,;E.'f_l-i"“'_ - R :\_/_c_!()ﬂ) b'l‘_l::_l»n_w:(:ai(n)_/scc.) o 855 ]
PN Flow Rate of Flue Gas (Nm¥/sce.) 1.774
- - Pollution Control Unit -
Pollutant Concentration in Stam{ards as per ]
ducted Method ma/Nm? Consent
i — 7 | (mgNmd) _
l I5:11255 (Part-1) 51.87 150 J

¢ items sampled & tested,

approval of the laboratory,

3. The test samples will be disposed of afie
Verified By

Teeh 'Eg“_!i‘ﬁ"b\h ——

Manager
(Vikas Kamar)

rone Month from the date of issue of test report,
--=-Eid of Reporg----

;::.
> \‘
' 4 \\
|
[ 11
; Il
/ &)

Authorized Ry
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ECOMEN MINING PRIVATE LIMITED

(Formerly known as Ecomen Laboratories Private Limited) 3 o)
Second Flogr Hall, House No. 8-1/8, Sector-H, Aliganj, Lucknoy - 226 024
Phone No. : 0522 - 4079201/274620% N

Jin, Website: www.ecomen.in, CIN - U74210UP1989PTCO1

0601, GSTIN : 09AAACES076H12) 77
TC.12751
: e Tz
d Climate Change & CPCB Govt. of India, New Delhi
——== 2 2T -E Bovt of India, New Delh

. An ﬁp;gﬁd@pfstow f{om Ministry of Environment, Forest an

r

—

TEST REPORT
S FORMAT NO. ECO/QS/FORMAT/I2
| [ MIs Johnson Matthey [ ULR No. TC127512400008511F
i ia Pv o | Te | S 511/09/2024
| NAME & ADDRESS OF Chemicals India Pyl Ltds | Test ReportNo. ECO/LAB/AS/0866/3511/09/2024
CUSTOMER Plot No. 2A, Site 11 . Panl\.l
| ndustrial Estate, Panki, | Issue Date of Test Report | 24.09.2024
(. | Dist.Kan ur(U.P.)_______________ - o
.'_Ty_'p(iofSamplc | Stack Emission e - - -
| Sample Registration No, 0866 | Name of Location Boiler 11 (U.P. 6660) - ]
Sampling Method IS: 11255 : Sample Collected By EMPL Represcntative ]
Pate nfonm 1123 - | =MUL Representative
Date of Sample 10.09.2024 Time of Sample Collection | 02.55 PM
Collection | 40 = T
—~Date of Sample Received 16.09.2024 Time ofSampliRiceiﬂ_ qu_éi____ —
_Start Date of Analysis 16.09.2024 _ End Date of Analysis 124092024 0
| Weather Condition Sunny Sampling Duration 45.00 min ]
]
Temperature: 25 + 2 °C
nvi iti bl EX N N ECO/LAB/8511/09/2024
| Environmental C?ndmon Hﬂni_dﬁy:_Si%__ o __S_amile l_l)foie |
| Tnstrument Name & Lab Stack Kit __| ECO/AR/STACK/38 (Due date ofCal:29.05.2025)_ e
+JD _ Flue Gas A‘nalyzer__ - - o __J
) }_sia'afﬁétails' . T - T
?ﬂf\go_ve the Ground Level(m) 20 Ambient Temperature (°C) 32.00
R Se——— - 11 T @@ 1 |
__1DAbove the Platform(m) | 11.6 | ]
[ Material of Stack MS Stack Temperature (°C) 145.0
- > | Stk Temperature (°C) - v
| | Stafk Attﬂed (33;.136"6—‘6'(;) Inside Diameter of_St‘ail-( at sampling poit {m) " 0.6 )
, | Capacity ofBoiler |15 Tonfhr, | Cross Sectional Area of Stack (M) | o253
Shapeof Stack | Circular | Velocity of Flue Gas (misec.) - 8.65
| Type of Fuel Used — L PNG [ Flow Rate of Flue Gas (Nm?¥/sec.) - 1.786

i SL No. Tests Conducted

Method Pollutant Concentration Standards as per Co-nscnt_
in mg/Nm? (mg/Nm?)
I 1. Particulate Matter (PM) 18:11255 (Part-1) 34.23 150
T Note:

1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the |

aboratory.
3. The test samples will be disposed of afier one Month from the date of issu

e of test report.

---End of Report----

Verified By Authorized By

\}db‘l"_:,_fir’ / g '-~\-‘ :\;‘ W/
Techn I'T\'fa'l;agcr ' \ Qua }lj‘{\l'} ‘Ji'."'a/
(Vikas Kumar) -

1l e I o N
Il (Dr. Ab’l&!_lgz::j!s:ll,ll.l

LA ]
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ECOMEN MiNING PVT. LTD

(Formerly known as Ecomen Laboratories Pvt. Ltd.)
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024

Phone No. : 0522 - 4079201/2746282

Past CTP oudled

=
i

TL-1278

NAME & ADDRESS OF
CUSTOMER:

Type of Sample o
Sample Registration No.

TEST REPORT

_FORMAT NO. ECO/QS/FORMAT/07

Sampling Method

M/s  Johnson  Matthey | ULR No. [ TC127512300005288F

Chemicals India Pvt. Ltd. Plot | Test Report No. | ECO/LAB/WW/0504/5288/03/2024
:‘n‘:u;‘r‘i;l s"::st'a"e’B’ ::n“':‘i: Issue Date of Test Report | 01.04.2024

Kanpur, U.P. — =

Waste Water

0504 - | Name of Location ETP Outlet

APHA | Sample Collected By | ELPI, Representative ]

Date of Sample Collection

21.03.2024 Time of Sample

Collection
. Time of Sample :
Date of Sample Received 22.03.2024 A 10.30 AM
L B Received
Start Date of Analysis 22.03.2024 End Date of Analysis 01.04.2024
Laboratory Environmental | Temperature: 27+ 2 °C Sample Quantity As per Requirement - |
Condition J Humidity: 52 % Sample ID Code ECO/LA3/5288/03/2024
Sl Tests : [ Limits of .
' No. ‘ Unit Protocol Detection Rcs_ult A_s _pe_r CCA |
. _Tota} Suspended Solid as TSS mg/l | APHA, 24th Lid. 2023.2540D 5-3000 12.0 100.0
Biochemical Oxygen Demand as APHA, 24th Ed. 2023, 5210
i BOD (5 days at 20°C) mg/| A+B 5;1()0()[) _6.5 ) _3().() g
- [ Chemical Oxygen Demand as APHA, 24th I:d. 2023, 5220 5
|_.$. | cop mg/l A+C . 5-50000 ﬁl_(i ~5()f)
4. | Ol & Grease as O & G mg/l | APHA, 24th Fd. 2023, 5520 A+D 5-600 T BDL 10.0
Statement of Conformity: ‘The above tested parameters confirm as per CCA limits.
Note-
1. Test results relate w the items sampled & tested.
AR Test report shall not be reproduced except in full without approval of the laboratory.
3 The test samples will be disposed of afier one Month from the date of issuc of test report.
4. BDL- Below Detection Limit

Verified By

Luem P

bz
Tece nW

{Vikas Kumar)

----End of Report----

Authorized By

lity ager

(Dr. Abhishek Js
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RASYAANHRY  (Formerly known as Ecomen Laboratories Private Limited) i 3
| i RS Second Floor Hall, House No, D-1/0, Saclor-H, Aligan), Lucknow - 226 024 ?

: . Phonn No. : 0522 - 4070201/2746262 =
£.mait. contactus@ecomen.in, Webslite: www.ecomen.ion, CIN - UT4210UP1900PTCO10601, GSTIM : 09AAACEGOTGH1ZI /7 Yy

TCa2751
~"An approved Laboratory from Ministry of Environment, Forast and Climate Chango & CPCB Govt. of India, Hew Dolhi

1

TEST REPORT
FORMAT NO. ECOIONFORMAT/13
. — N |
{ M/s Johoson Matthey ULR No. TC127512400008523-25F |
NAME & ADDRESS OF gl'(‘)i“;;g"'; i o A " ECO/LAB/AN/0SG6/8523- |
"USTOMER: S Sak r 13 Test Report No. '
¢ vsToMt Industrial  Estate, Panki, P 25/09/24 l'
y Dist. Kanpur (U.P.) Issuc Datc of Test Report | 24.09.2024 J
_Tpeal Sample Noise Sample !
Rample Registration No. 0866 Name of Location - _ |
Sampling Method 1S 9989:1981: 2008 Sample Collected By EMPL Representative
Date of Samplc Collection | 09.09.2024 to 13.09.2024 im0l Sainpie 1035 AM
= Collection
! Date of Sample Received | 16.09.2024 Time of Sample 09.45 AM
: Reccived
““tart Date of Analysis 16.09.2024 End Date of Analysis 24.09.2024
~wWeather Condition Sunny Sampling Duraiion D
» ©
' Environmental Condition | -Lemperature: 25 +2 °C Sample 1D Code ECO/LAB/8523-25/09/2024
Humidity: 54 %
Instrument used and Cal. SLM Envirotech [Cal. Duc on : ECO/AR/SLM/01 :29.05.2025]
status )
'
R Day Time Night Time
. SL.No. Locations . Leq Value . Leq Value
il ! Date Time in dB(A) Time in dB(A)
- 1. Near Gate No. 2 09.09,2024 06.20 AM-9.36 PM 65.14 10.05 PM - 535 AM 53.67
l 2, Near Project Office 10.09.2024 06.38 AM-10.35 PM 67.34 1034 PM - 6.15 AM 49.15
v 3. Near ETP Plant 11.09.2024 ‘ 06.40 AM- 10.30 PM 73.11 10.40 PM - 5.50 AM 61.44 ‘
Statement of Canformity: Noise Level is meeting requirements as per CPCB Guidelines.
, Noise (Ambient Standard)
Area Code Category of area Limit in dB (A) Leq
Day Time Night Time
A Industrial Arca 75 70

Note:
I. Day time is reckoned in between 6:00 AM and 10:00 PM.
2. Night time is reckoned in between 10:00 PM and 6:00 AM
3.Silence zone is defined as area up to 100m around such premises as hospitals,
educational institutions & courts. The silence zones are to be declared by a competent authority.,
4. Mixed categories of areas should be declared as one of the four above-mentioned
categories by the competent authority and the corresponding standard shal] apply

! ~---End of Reporte--m

Verified By —, ‘5\~uthurizcd B\/
v \ o
i \

0 \ L -
s
chhé}\MW A ':m%g ) ﬁ‘
) (Vikas Kumar) (XD T\I:\-\léaémkg ‘ngh)
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The Regional Officer,
yrtar Pradesh Pollution Contrg; Board
§243. Avas Vikas, Phase-1ll, Saqy,

havna Nagar,
Ralvanpur, Ranpur-208017

AR g

Johnson Matthey Chermicals India
Private Limited, Pank, Yinrks,
_Udycq Nagar, Kanpur 208922 india

T 4910512 2692417

F 4510512 2691277

Date: September 30, 2024
Reference: IMCIPL/EHS/24-25/5EP-01

Subject: Submission of Annua] Environmental Statement for the year 2023-24.

Dear Sir,

We would like to submit the annyaj environmental statement (Form-V) for the year 2023-24.

Hope you find this in order.

Thank you for your support.

Yours Sincerely,

W

Vishal Satghare
Site Manager
Johnson Matthey Chemicals India Private Limited, Panki

tesite ) t

Wt . 3 te U
DT TN T A PR Y Y ) ]

(¥ Scanned with OKEN Scanne




Hazardous Waste Area
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Annexure-6
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.‘ ' g 'E ‘ 20 . 55
C/65/66/67, Panki Site Number 5, Dabauli, Udyag
208022, India

-~ WS

Nagar, Kanpur, Uttar Pradesh

(/65/66/67, Panki Site Number 5, Dabauli, Udyag Nagar, Kanpur, Uttar Pradles
208022, India

- Avenexuve -

C/65/66/67, Panki Site Number 5, Dabauli, Udyag Nagar, Kanpur, Uttar Pradesh
208022, India

S5 2
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e ECOMEN MINING PRIVATE LIMITED Fml
YAAN=AR  (Formerly known as Ecomen Laboratories Private Limited) 35 3 V."ag
P cimrtasd Second Floor Hall, House No. 3-8, Sactor-H, Aliganj, Lucknow - 226 024 \\,1*,"‘-\_- Nyx
o o Phone No. : 0522 - A070201/2746202 C
E-mail: contactus@ecomen.in, Webslto: www.ccomen.in, GIN - U74210UP1900PTC010601, GSTIN : 09AAACEG076H1Z) VAR
- — 12751
An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of Indla, Hew Delhi

TLEST REPORT

| NAME & ADDRESS OF

FORMAT NO. ECO/OQS/FORMAT/ 10

M/s Johnson Matthey Chemicals
India Pvt. Ltd,, Plot No. 2A, Site

UILR No,

TC127512400008477F

Test Report No.

ECO/LAB/AAI0866/8477/09/1024

[ CUSTOMER: I B, Panki Industrial Xst

v D5 Lstate,
1 Pankl, Dist. Kanpur (U.P.) fstie Datflol Text Heport )25 0%.2024
[ Type of Sample Ambicnl Air Sample

Sample Registration No. 0866 Name of Location Ncar Gate No.2

Sampling Mcthod As per Reference Method Sample Collected By EMPL Representative
, |_Date of Sample Collection 09.09.2024 . Time of Sample Collection | 09.55 AM

Datc of Sample Received 16.09.2024 Time of Sample Reccived | 09.45 AM

Start Date of Analysis 16.09.2024 End Date of Analysis 24.09.2024

Weather Condition Sunny Sampling Duration 24 Hrs,

' Environmental Condition

Temperature: 25 £ 2 °C

Humidity: 54 %

Sample ID Code

ECO/M.AB/8477/09/2024

Details of Instrument used

| Instrument ID

Envirotech (ECO/AR/RDS/01 and ECO/AR/FDS/15)

Calibration due on 29.05.2025
Limit as per
Detection National
SL No. Test Parameters Protocol Range Results Ambient Air
Quality
o o Standards
1 Particulate Matter (PM_'E) gg/m’ 1S:5182 (Part~23_)_ ] 10-1000 76.45 100
’ 2 Particulate Matter (PM2 s) up/m’ 15:5182 (Part-24) 10-1000 35.61 60
3 ‘Sulphur Dj-oxide (S0;) pg/m® 1S:5182 (Pant-2) 2-200 19.81 80
| 4 Nitrogen Di-oxide (NO;) pg/m’ 1S:5182 (Part-6) _ 6-200 31.00 80
5 | Ammonia (NIy)pg/m’ IS 5182:Part 25:2018 2-700 56.60 400
.6 Ozone (Os) pg/m? IS 5182:Part 9:2019 2-200 13.34 180
7 Lead (Ph) pp/m? 1S 5182:Part 22:2019 1-100 | <LO 1.0
8 | Arsenic (As) ng/m’ Lab SOP No.26 1-100 <10 06
[ 9 | Nickel (Ni) ng/m’ IS §182:Pan26:2020 1-100 <1.0 20
| i0 i Carbon mono-oxides (CO) mp/m? | 1S:5182 (Pant-10) 0.1-200 1.38 04

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

Y. Text results relate 1o the items sampled & tested.

2, Test report shall not be reproduced except in full without approval of the laboratory.
3. The vest samples will be disposed of after one Month from the date of issue of test report.

Verified By

! Teehbcat M anager

{(Vikus Kumur)

--~End ol Report—-

Authurized Qy

P
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ECOMEN MINING PRIVATE LIMITED
(Formerly known as Ecomen L
i Second Floor Hall, Houso No, B-1/8, 8
Phono No, ; 0622 -

A4078201/2740202

aboratories Private Limited)
octor-H, Aligan], Lucknow - 226 024

St .

Wobsito: wwav.ccomen,In, CIN - U74210UP1009PTC0100601, GSTIN ; 09AAACEGO76HIZI

An approved Laboratory from Ministry of Environment, Forost and Climate Change & CPCB Got. of India, New Dl ——

NAME & ADDRESS OF
1 CUSTOMER:

TEST REPORT

e ———

FORMA'T NO. ECO/OSIFORMAT/0

Wﬁi)lﬁﬁn Mutthey Chemicals
India Pvt. Lad., Plot No. 2A, Site

Test Report No.

ECO/LABIAA/DBG66/8477/09/2024

H B, Panki Industrial Estate,
Panki, Dist. Kanpur (U.P,)

Issuc Date of Test Report

24.09.2024

|
L

| Txpe of Sample

| Sample Registration No.

Ambient Air Sumple

0866 Name of Location Ncar Gate No.2

| Sampling Mcthod As per Reference Method Sample Collected By EMPL Representalive

| Date of Sample Collection 09.09.2024 Time of Sample Collection | 09.55 AM

, {ﬂtc of Sample Reccived 16.09.2024 Time of Sample Received 09.45 AM
| Start Date of Analysis 16092024 End Date of Analysis 24.09.2024
| Weather Condition Sunny Sampling Duration 24 Hrs.
Envirenmental Condition Tcm[.)cfalurc: N Sample ID Code ECO/LAB/3477/09/2024 , :

Humidity: 54 %

Details of Instrument used

Instrument ID

Envirotech (ECO/AR/RDS/G1 and ECO/AR/FDS/15)

Calibration due on 29.05.2025
Limit as per
i National Ambient
SI. Noe. Test Parameters Protocol D;.{::g:n Results ;&ir Quality
Standards
| L Benzene CsHg (ug/m?) 1S:5182(Part-11) 0.01-100 <0.01 05 .
L 2. J Benzylaminopurine BaP (ng/m?) 1S:5182(Part-12) 0.01-100 <0.01 ol

Note:

Statement of Conformity: Analyzed parameters in above tested sam

1. Test results relate to the items sampled ‘& tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

ple are within standard limit as per NAAQMS Guidelines.

3. The test samples will be disposed of after one Month from the date of issue of test report.

Verified By

----End of Report-—-

-2
oD
Techmital Manager

(Vikas Kumar)

Authorized By

(¥ scanned with OKEN Scannéi




ECOMEN MINING PRIVATE LIMITED ’;;”‘f‘ff:a‘;\
] 1 I3 » = ® 6 NS
(Formerly known as Ecomen Laboratories Private Limited) 38 ’~,’/-\.i\
Second Floer Hall, House Na [3-1/8, Sector-H, Aligan], Lucknows - 226 024 ‘\"5-,._\‘:_ ,;};
: . fhone No : 0522 - 4079201/2746282 o
£l contacius@ecemenin, Website, www.ecomen.in, CIN - UT4210UP1989PTCO10601, GSTIN : 09AAACEGOTEHIZI /7 <A
TC.1275%

__Arsperoved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Gowt. of India, Hew Delhi

oo TEST REPORT
1 o . FORMAT NO. ECO/QSTORMATA0 _
. . . Ms Johnson Matthey Chemicals | ULR No. | TCI27512400008479F |
. ;1\::%:, :IRm RESSOF | India pw. Ltd.. Plot No. 24, Site 'tes?nepon No. | ECO/LAB/AA/OS66/3479/09/2024 |
1 ~HUMER: 11 B, Panki Industris! Estste
| Panki. Dist. Katipur (UP.) | Issue Date of Test Report | 24.09.2024
Type of Sample I Ambient Air Sampls
Sample Registration No. | 0866 Name of Locstion | Behind Leacture Theater
Sampling Mcthed | As per Reference Method Sample Collected By { EMPL Representative 1
Date of Sample Collection | 11.092024 Time of Sample Collection | 10.15 AM |
Date of Semple Received 16.09.202¢ Time of Sample Received | 09.45 AM |
* Start Date of Analysis i 16092024 End Date of Analysis | 24.09.2024 |
I Weather Condition Seany - | Sampling Duration | 24 Hrs.
Envirenmental Condition ;f::’f‘; i =2X Sample ID Code ECO/LAB/S475/09/2024
Detatls of Instratment wsed | Instrument I Envirotech (ECO/AR'RDS 02 and ECOJARFDS/I3)
fF ' Calibration due on 290320258
| Limit as per
Detection National
S No. Test Parsmeters |‘ Protocol Range Results Ambient Air
= | Quality
! f | Standards
.1 | Particulate Matter (PMzo) pom’ | 1S:5182 (Par-23) | 10-1000 6523 | 100
<y 2 | Pardenlare Matzer (PMas) ve'm® 1S:5182 (Part-24) 10-1000 3124 60
3 | Sulphur Di-oxida (S0-) ue'm?® IS:5182 (Per-2) 2-200 | 12,00 30
$ Nimogen Di-oxids (NO2) pe'm® I1S:5182 (Par-6) 6-200 2515 | 80
3 | Ammeonia (NH:ug'm?® [ IS 3182:Part25:2018 | 2.700 3834 | 400
' & | Ozon: (05 pem’ IS3182:Part 92019 | 2-200 1445 | 180
7 | Lead (Pb) pz'm® : | IS S182:Part22:2019 1 1-100 <10 | 1.0
{8 | Arsenic(AS)ngm® | Lsb SOPNo26 | 1100 | <10 | 06
) Nickel (Ni) ag'm? [ IS 5182:P2rt26:2020 | 1-100 <10 20
10 | Cerbon mono-oxides (CO) mgfm® | IS:5182 (Pant-10) | 0.1-200 1.13 04

Statement of Conformity: Analyzed parameters in above tested ssmple are within standard limit as par NAAQMS Guidelines,

Noie:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approvel of the laboratory.

3. The test samples will bz disposad of after ons Month from the date of issus of test report.

—End of Report—
Ly gl \(l -
, Verified By y)/
' Technt '?Sﬁ;a‘g:rf_- o
(Vikas Kumar) h reSingh)

@ Scanned with OKEN Scanne
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ECOMEN MINING PRIVATE LIMITED

(Formerly known as Ecomen Laboratorles Private Limited)
Second Floor Hall, Hounn No, B-1/0, Sector-, Aligan}, Lucknow - 226 024

ST

Phone No. : 0522 - 4070201/2746202
E-mall: contactus@ecomen.in, Websito: wwiw.ocomon.n, CIN - U74210UP1000PTC010601, GSTIN : 09AAACEGO7GH12ZI

An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of Indla, New Delhl

NAME & ADDRESS OF
CUSTOMER:

Type of Sample

TEST REPORT
FORMAT NO, ECO/QS/IFORMA T/ . .,
Ns _Johnson  Riatthey ECO/LABIAA/BGG/8479/09/2024 I
Chemienals Indin Pyt Lid., Test Repart g,

Plot No. 24, Site 11 B, Panki
Industrinl  Estate, Panki,

Dist. Kanpur (U.P.)

Issue Date of Test Report 24.09.2024

Ambient Air Sample

_Sample Registration No. 0866 Name of Location Behind Leacture Theater
Sampling Method As per Reference Method Sample Collected By EMPL Representative
, Date of Sample Collestion 11.09.2024 Time of Sample Collection 10.15 AM
Date of Sample Received 16.09.2024 Time of Sample Received 09.45 AM
Start Date of Analysis 16.09.2024 End Date of Analysis 24.09.2024 Ll
Weather Condition Sunny Sampling Durafion 24 Irs,
Environmental Condition | CTPCrature: 25 £ 2 °C Sumple ID Code ECO/LAB/8479/09/2024
Humidity: 54 %
A Instrument ID Envirotech (ECO/AR/RDS/02 and ECO/AR/FDS/13)
Detaits of Instrument used .
Calibration duc on 29,05.2025
Limit as per
Detection National! Ambient
SI. No. Test Parameters Protocol ! Results . .
Range Air Quality
' Standards
] Benzene CeHs (pg/m?) 1S:5182(Part-11) 0.01-100 <0.01 05
: 2 2:‘“‘,:13;'}““““”“““5 BiE 1S:5182(Part-12) 0.01-100 <0.01 o1

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

1. Test results relate to the items sampled & tested.

Verified By

2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

-—End of Report---

A=
Techrtal Manager

(Vikas Kumar)

Al:thorized By

)

C¥: scanned with OKEN Scanne
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Phene No. : 0522 - 4079201/2746282

ebslie: www.ecomen.in, CIN - U74210UP1989PTC010601, GSTIN : 09AAACE607EH12]

anj, Lucknow - 226 024

2
77

TC-127%1

An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of India, New Delhi

T

1 TEST REPORT
— FORMAT NO. ECO/QS/FORMAT/10
, M/s  Johnson  Matthey | GLR No. [ TC127512400008478F
| NAME & ADDRESS OF Chemicals India Pvt. Lid, CO/LAB/AA/0866/3478/09/2024
CUSTOMER: Plot No. 24, Site 11 B, Panlg |1t Report No. 2
Industrial  Estate, Panki, 24.09.2024
P Dist. Kaupur (L.P.) Issue Date of Test Report
Type of Sample | Ambient Ajr Samplc
! Sample Registration No. 0866 | Name of Location Near ETP Area
| Sampling Method As per Reference Method Sample Collected By EMPL Representative
Date of Sample Collection 10.09.2024 Time of Sample Collection 11.05 AM
| Date of Sample Received 16.09.2024 Time of Sample Received 09.45 AM
7| Start Date of Analysis | 16.09.2024 End Date of Analysis 24.09.2024
| Weather Candition Suany Sampling Duration 24 Hrs.
| . .- Temperaturs: 252 °C
.I Environmental Condition Humidin: 54 % Sample ID Code ECO/LAB/8478/09/2024
. Instrument ID Envirotech (ECO/AR/RDS/01 and ECO/AR/FDS/15)
Details of Instrument used
Calibration due on 29.05.2023
J Limit as per
5 . Detection National Ambient
l,- SI. No. Test Parameters Protocol Range Results Air Quality
| Standards
ii 1 Particulate Marter (PM1o) pg/m? 15:5182 (Part-23) 10-1000 6735 100
' 1
’ 2 Particulate Marter (PM2s) ug/m? 15:5182 (Part-24) 10-1000 30.90 60
[ 3 Sulphur Di-oxide (S0;) pg/m? 15:5182 (Pant-2) 2-200 10.56 80
i[ 4 ' Nitrogen Di-oxide (NO2) pg/m’ 1S:5182 (Part-6) 6-200 21.16 80
] 5 Ammonia (NH;)pg/m? IS 5182:Part 25:2018 2-700 83.67 400
| 6 Ozone (O3) pg/m? 1S 5182:Part 9:2019 2200 | 10.89 180
7 Lead (Pb) pg/m® 1S 5182:Part 22:2019 1-100 <1.0 1.0
.8 Arsenic (As) ng/m’ | Lab SOP No.26 1-100 | <10 06
f' 9 Nickel (Ni) ng/m? [ IS 5182:Part26:2020 1-100 . <1.0 20 ]
10 | Carbon mono-oxides (CO) mg/m’ J 15:5182 (Pan-10) 0.1-200 | 125 04

Statement of Conformity: Analyzed parameters in above tested sample are within standard
' Note: . -

). Test results refate to the items sampled & tested.

2. Test repen shall not be reproduced except in full without approval of the laboratory.

3. Th= &5t samples will be disposed of after one Month from the date of issue of test report.

limit as per NAAQMS Guidelines.

«-~End of Report—

Verified BBy Aythorized By
I Ved

! D"" -
' 5 Jp/"_ﬂv’:\_.ﬂ-———-*‘ k )
Technical Manager Qyald< Mapaps
! Vikas Kumar miln anStheh
(Vi ) (Dr. Al (gmd&mi\\, )

ho 23 62
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ECOMEN NHNIP?&?RN/\TE LIMITED

(Formerly known as Ecoman Laboratorlos Privato Limitod)
Second Floor Hall, House No, 0-1/0, Bector-H, Aligan], Lucknow - 220 024 \'1 '
Phane No., 1 0522 - 407020172740202
Y £-mell: contactusecomen.in, Webhsite: wwvecomen.in, CIN - UTA210UP1009PTCO10601, OBTIN : 09AAACECOTOH1ZI

;r___An spproved Laboratory from Mintstry of Environment, Forest and Climato Changn & CPCB Govt, of India, Havi Dothi
S T —
{
b -
- TEST REPORT
! E A e FORMAT NO. ECO/QSIEORMAT/ 0
L MW Johnson  Matthey | . :CO/LABIAANNSGG/8478N9/2024
3 I NAOME & ADDRESS OF Chemicals India Pvt. Lid, et Réport N ataliul s
. { CUSTOMUR: ot Nn_. 2\, Site 11 1, Panki
: Industrial Estate, Panki, Dist. | Issue Date of Test Report | 24.09.2024
Qe | Kanpur (b,
N ["c_(ﬁnln]!h Ambient Air Sample
2 ;‘T_:ty‘y_;ﬂg Registration No. 0366 Name of Location Near TP Arca
Sampling Mcthod As per Reference Method Sample Collected By EMPL Representative
"\ _Dateof Ssmple Collection | 10.09.2024 Time of Sample Collection | 11.05 AM
Dateof Sample Received 16.09.2024 Time of Sample Received 0945 AM p
7 SuntDateofAnalysis | 16092029 End Date of Analysis 24.09.2024
- " Weather Condition Sunny Sampling Duration 24 Hrs.
o~ . e Temperature: 25+ 2 °C
Envir tal Condit z
X 1= onmental Condition Tiumidity: 54 % Sample ID (‘_‘nde ECO/ML.AB/8478/09/2024
5 | 1 t 1 B
: Details of Instrument used ns 'rum:nt ID Envirotech (ECO/AR/RDS/01 and ECO/AR/FDS/15)
3 | Calibration due on 29.05.2025
3 : Limit as per
) i SI. No. Test Parameters Protocol Detection Results Natu!nal An{blent.
| Range Air Quality {
iy L ! Standards
* v | 1 | Benzene CeHs (ug/m’) 1S:5182(Part-11) 0.01-100 <0.01 05
-7 2 | Benzylaminopurine BaP (ng/m?) | 1S:5182(Part-12) 0.01-100 <0.01 01

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.
3 Note:
- 1. Test results relate to the itemns sampled & tested.
- 2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

-—End of Report----

Verified By
£ oAATT

Techdl anager
- {Vikas Kumar) (Dr.
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OChola®MS PUBLIC LIABILITY ACT 1991)
GENERAL INSURANGE UIN:IRDAN123CP0072V01201819]
THIS 1S CLAIME MADL BASIS POLICY < READ IT CAREFULLY
CHOLAMANDALAM M3 GENERAL INSURANCE QST hwolce No,:31 200523253453
' COMPANY LTD, DATE: 04/07/2024
ADDRESS: DELHI COMMERGIAL OFFICE PAN: AABCCHGIIK
Plat No 39, 2nd flour, Samyak Towar, Pusa Rond, SAC Code: 1071309
Cpposite to Pillar No 120, New Delhi - 110005, SAC Description: Other non-lif Insursnce gervicos
NEW DELHI G.RO. (oxchuding reinsurance services)
cry: CENTRAL DELHI STATE: DELMI
GSTIN: 07AABCCH6IIKEZM
Oigllgéy Issuing Office : peLm COMMERCIAL Broker / Agent  : 200055052033
Policy Number * 3120/00000327/000/04 Customer Code : 100744736482
’ Name of Insurad JOHNSON MATTHEY CHEMICAL INDIA PVT LTD
Plol No 6a,Mide Industrial Estale,
Address of nsured M B
GST No.: 27TAABCJ1620M12ZN
Policy Perlod From 01/07/2024 00:00 Hours to Midnight Hours 23:59 on 30/06/2025
Premium Receipt 1083895744, Dale : 26/06/2024
Business/ Profession Catalyst Manufacturing
Policy Basis CLAIMS MADE BASIS
Limit of Indeminity AOYINR 15,00,00,000.00
AQAINR 5,00,00,000.00
) Risk Location 1. Risk Location (As Per List Atlached)
Turnover INR 8,20,00,00,000.00
Specific Terms and Conditions -
Specific Exclusions 1. Specific matter pandemic fcommunicable disease related claims absolutely
Deductible NIL
Jurisdiction India
Territory India
Retroactive Date 21-03-2013
’ Premium(Rs.) INR 30,070.00
CGST (0%) INR 0.00
SGST (0%) INR 0.00
Kerala Cess (1%)(in Rs.) INR 0.00
IGST (18%) INR 5,413.00
Environment Relief Fund INR 30,070.00
Amount Payable INR 65,553.00

IN WITNESS WHEREOF the Insurer has caused this Policy to be executed and attested

We hereby declare that though our aggregate tumover in any preceding financial year from 201 7-
twrnover notificd under sub-rule (4) of rule 48, we are not required 1o prepare an iny

450 as per Notification No. 13/2020-CT dated 21-03-2020. This policy scheduls shall be jn liew of Tax Invoice and h

/S o ! \'.‘\

18 onwards is more than the aggregite;” /| o i\
oice in Lenns of the provisions of the said sub-rijlen

ence no separale Gy Ty < |

invoice required In compliance with Rule 54(2) of CGST Rules, 2017, iz \

\ ) T
Consolidated Stamp Duty Paid Vide (5.0). Rt No.397,Commercial Taxes and Repistration (j1) Department, Tamil Nadu dated 2470572034,
Intermediary Name: MARSH INDIA INSURANCE BROKERS PVT. LTD POSP Name:

Code: 200030943577

[Contact No: 9999999999

’05,22,11/conﬁguralor.chola/HTMLReportSourceMmekSStdwl1orqe4zzoomzfm\Pollcyschedulef_pub_llab_act.hun
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AGREEMENT /e pesoold

TS AGREEMENT made on this 6" Day July 2020 between M/s Johnson Matthey Chemicals India

‘t. Ltd., a Company incorporated undér companies act 2015, having its registered office at Plot No, 6 MINC:
Isdustrial Estate, Taloja, Dist. Raigad, Maharashtra - 410208 and its Plant Jocated at Plot 2A, Site 11 13,
Panki Industrial Area Kanpur (U.P)-208022 (hereinaficr called as “FIRST PART” which expression shall,
ugless repugnant to the context or meaning thereof, be deemed to mean and include its successors nominees and
assigns of the First Part. '

AND
M/s Bharat Oil and Waste Management Ltd (BOWML), a Company registered under the Companies Act 2015,
hgving its registered office and corporate head office at 11, LGF, Community Center, East Of Kailash, New Delhi
170065 and its cngincered common facility at Gata #672, Tahsil Akbarpur, Village Kumbhi, N}-2, Kanpur-
Dehat, UP-209101, duly authorized by the Uttar Pradesh Pollution Control Board-and having another Facility at
Mauza M ukimpur, Roorkee-Laksar Road, Roorkee-247664, (Uttarakhand), duly authorized by the UEPPCR.
[ii;hradun to treat, storc and dispose of Hazardous Waste and/ or Bharat Oil Company (India) Registered (BOC)
partnership concern registered under the Partnership Act with its registered office at 169 Kailash Hills, New Delhi
150065, duly registered with Central Pollution Control Board, having its CHWTSDF at E-18, Site 1V, Sahibabad
Industrial Area, Ghaziabad, (UP), duly authorized by the UPPCB, under the Environment Protection Act 1986 (for
siort the *Act’)and the Hazardous and Other Wastes (Management & Transboundary Movement) Rules, 2016 ajng
!orthe E-Waste (Management) Rules 2016 (for short *The Rules™) as amended from time to time, represented by
ilg Director/Partner, as the case may be ( hercinafter called as “SECOND PART * which expression shall, unjess
repugnant to the context or meaning thercof, be deemed to mean and include its successors, nominees and

assigns
()Glhc Sceond Pan, .

\ r —

E For Bharz! Oi_l.L.Wut\e Managément Lid, ' i N
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9 SERVICE AGREEMENT

Tﬁis Service Agreement (‘Agreement’) is made on 13™ April 2022 at Kanpur Dehat, Uttar Pradesh, India

ang shall be effective retrospectively from 22-12-2021 (hereinafter referred as the “Effective Date”) and
WH

I remain cffective for 5 years theréfrom.

BY AND BETWEEN

s Uttar Pradesh Waste Management Project (A Division ¢f RAMKY Enviro Engineers Ltd.) having
UPPCB Consent for Establishment Order, Ref.: vide num.: - F01 124/C-2/N.0.C./3337/06, dated 8" May,
2006 and Consent for operate number :- 881/C-2/Haz//596/2017,dated -5" June 2017 situated at Village -
Kﬁmbhi, Distt. - Kanpur ((Dehat), Uttar Pradesh - and having its Registered office at Ramky Towers,
Grandiose, Anjaiah Nagar, Gachibowli, Hyderabad-32 (AP), (hereinafter referred to as “UPWMP /
OBERATOR?) and represented by its Authorized Signatory, of the FIRST PART (which expression include

their successors and assigns, unless such inclusion is inconsistent with the contéxt or meaning thereof)
AND

Mgs. JOHNSON MATTHEY CHEMICALS INDIA PVT. LTD. having their production units at Plot no:
2A,site 11 B, Panki Industrial Estate, Kanpur-208022, U.P. (Hereinafter referred to as (“GENERATOR™)
and rcpresented by its Authorized Signatory, of the SECOND PART (which expression include their
suticessors and assigns, unless such inclusion is inconsistent with the context or meaning thercof).

THE UPWMP and GENERATOR hereinafter individually referred to as ‘PARTY’
‘PARTIES’.
E

and collectively as

| ;;’ /'/ N/
, / /\Yd—\‘._.\’,‘_‘- 3

=S %aade
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Annexure-2

Tabulated Summarization of progress and communications regarding MEE Evaporation System Project

Sr. No.

Date

Description

1.

February 2023 to May 2023

The company has explored various technologies and reliable vendors for various
evaporation systems to adopt more environment friendly, safe, less carbon footprint
advanced dual mode of Mechanical vapor re-compression evaporation (MVRE) and MEE
Vs conventional high temperature MEE

June 2023

The Company submitted letter for taking on-site pilot plant trials of two types of
evaporators to establish reliable and safe operations to treat the process wastewater having
sodium nitrate as key chemical impurities and avoid its crystallization during evaporation
leading to frequent failures of evaporation systems.

The permission was accorded verbally by the Regional Office for the same.

July 2023 to October 2024

Various hazard studies were carried out for safe operation of evaporation system and
taking inputs from there identified vendor initiated the process designing and detailed
engineering of the state-of-art evaporation plant.

During this period the Company was constantly in touch with the Regional Office and had
visited at least 5-6 times where they discussed about the progress with the Officers and
also expressed interest on filing Consent to Establish at both Regional and Head Office and
both the Offices guided verbally about non requirement of CTE / NOC

16.11.2023
Ref. no. IMCIPL/EHS/23-
24/NOV-01

As the Company was directed verbally for non-requirement of CTE, the Company
submitted a Letter to UPPCB intimating to initiate construction of evaporation system
along with relevant process details.

Upon reviewing the Letter by UPPCB Regional Office Officials the Company was asked
to submit the design basis of the plant and the additional details.

15.12.2023
Ref. no. IMCIPL/EHS/23-
24/DEC-02

Letter issued by the Company furnishing additional information on the design basis of unit
operations and process parameter details, pursuant to verbal instructions

21.12.2023

Visited to Regional Office to follow up regarding the submission of letter dated
15.12.2023, where the Officials asked the Company to submit the DPR

22.12.2023

Ref. No. JIMCIPL/EHS/23-
24/DEC-03

Letter issued by the Company submitting the detailed project report (DPR) for installation
of the MEE, pursuant to instructions of the UPPCB, seeking final clearance from UPPCB

before raising any structures at the site. Here, the Regional Office guided the Company to
submit the DPR to UPPCB, Lucknow

01.01.2024

Ref. No: IMCIPL/EHS/23-
24/JAN-01

Letter issued by the Company duly notifying the UPPCB of commencement of works
related to installation of the evaporation system, in accordance with the UPPCB’s verbal
confirmation of the installation, and advice that consent to establish would not be required
for the same.

The Company also verbally affirmed that at this stage the CTE / NOC is not required, if
the Company could explore the right vendor to sell the Solid generated from the
evaporation system as by-product or if there is an increase in the Annual quantities of
hazardous waste generation, they will approach the Board for CTE / NOC or Hazardous
Waste Authorization amendment for the same.

January 2024 to July 2024

The construction work for the Evaporation system was in progress. At the time of
inspection visit of one the newly transferred Environment Engineer on 11 July 2024,
concern was expressed about the ongoing construction of the Evaporation system, where
IM representatives explained him verbally the entire progress and communication history
and submitted the copies of correspondence with UPPCB, Kanpur and Lucknow in this
regard by e-mail on 12 July 2024 over the e-mail address shared by him

10.

12.07.2024

E-mail sent to UPPCB Regional Office post inspection on 11.07.2024 to share the
communications regarding MEE project, plant site photographs, and construction site
photographs

1 C j - ’]
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Aown extiye-2-

From:

Sent:

To:

Cc:

Subject:
Attachments:

Dear Sir,

Neha Bhandari
12 July 2024 15:49 q é
rokanpur@uppcb.in

Vishal Satghare; Kaushalesh Dubey

Photographs and Additional Information as discussed during site visit on 11.07.2024
22.12.2023_DPR Evaporation System.pdf; 15.12.2023_Additional Information Evaporation
System.pdf; 01.01.2024_Evaporation System Installation.pdf; 16.11.23_Evaporation System
Installation.pdf; 1720696478642 jpg; 1720696478661.jpg; 1720696478706.jpg;
1720696478675 jpg; Detailed Project Report_LTE.pdf; LTE Construction Site-1.jpg; LTE
Construction Site-2.jpg

Thank you for taking the time to visit Johnson Matthey Chemicals India Private Limited yesterday for the inspection.
During the visit, we have gone through our production, utility areas, and the Evaporation System installation sites.
Photographs of these areas, including the Plant-1 process effluent generation areas, utility chemicals usage list, and
Low Temperature Evaporation (LTE) System site, were captured for your reference.

Regarding the Consent to Establish NOC for the LTE system, as discussed, As guided by the UPPCB Lucknow Office
that our LTE project does not require a Consent to Establish NOC at this stage. This is because the installation of the
evaporation system will not increase effluent generation or increase production quantities. Attached are the
communications pertaining to this matter for your reference including DPR of the project.

Thank you once again for your valuable time and attention.

Thanking You.
Sincerely,

Neha Bhandari

EHS Manager, Johnson Matthey Chemicals India Private Limited, Panki

Al
o
o’ /
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To

The Chief Environmental Officer, Circle-2
Uttar Pradesh Pollution Control Board
Building No. T.C. - 12V, Vibhuti Khand,
Gomti Nagar, Lucknow - 226010

Johnson Matthey Chemicals India
Private Limited, Panki Works,
Udyog Nagar, Kanpur 208022 India

T +91 0512 2692413

F +91 0512 2691277 q ?—

Date: January 1, 2024

Reference: JMCIPL/EHS/23-24/]an-01

Subject: Evaporation System at Johnson Matthey Chemicals India Private Limited,

Panki, Kanpur

Dear Sir,

First of all, we are thankful for your time and guidance for our installation of Evaporation
System at Johnson Matthey Chemicals India Private Limited, Panki, Kanpur.

As confirmed by you, the proposed effluent treatment upgradation project - Evaporation
System is useful for the betterment of Water Conservation & Environmental Sustainability of
the region and further as advised that the Consent to Establish is not required for the project
at this stage accordingly, the work is in progress for the construction & installation of the
Evaporation System at Johnson Matthey Chemicals India Private Limited’s Panki premises.

As discussed, and confirmed by us, Johnson Matthey Chemicals India Private Limited, Panki,

Kanpur will submit you the progress report on installation of the project.

Your cooperation will be highly appreciable in this regard.

Thanking you,

For Johnson Matthey Chemicals India Private Limited

() |
e

Authorized Signatory

CC:

The Member Secretary, Uttar Pradesh Pollution Control Board, Luckn

The Regional Officer, Uttar Pradesh Pollution Control Board, Kanpur
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lohnson Matthey Chemals Tndia

Private Limited, Panki Works,

Udyoq Nagar, Kanpur 208022 Tndiy

T +91 0512 2692413
F +91 0512 2691277

“8

¥ 2l
OfC
— Date: December 25, 2023
Reference: [MCIPL/EHS/23-24/Dec-06

To:

Member Secretary,

Uttar Pradesh Pollution Control Board
T.C. - 12V, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010

Subject: Submission of Detailed Project Report for Evaporation System for Process Effluent
Stream of johnson Matthey Chemicals India Private Limited

Reference: UPPCB Letter (Ref. No. 1129/]-145/22 dated November 9, 2022}, Our letter (Ref. No.
JMCIPL/EHS/23-24/N0OV-01, dated November 16, 2023} and out letter (Ref. No. JMCIPL/EHS/23-
24/DEC-02 dated December 15, 2023)

Dear Sir,

This is in continuation to the observation shared with us vide UPPCB letter (Ref. No. 1129/]-145/22
dated November 9, 2022, for exploring the suitable evaporation system of our process effluent
stream, and as a part of continual improvement and contribution to the water sustainability of the
Region, we are scheduled to install a 72 KLD capacity evaporation system at our site for our process
effluent stream.

Now we are ready with the detailed project report of evaporation system inclusive of design basis
and detailed specification of proposed system which we would like to submit it for your kind review.
Your review and guidance at this stage will help us to incorporate any improvements, if required, in
the system. The proposed evaporation system project is neither for increasing any production

capacities nor required any increase in fuel, water consumption and effluent generation at site.

We had also approached to the regional office Panki for their information and guidance in interest of
industry and environment.

Your cooperation will be highly appreciable in this regard.

Thanking you,

Johnson Matthey Chemicals India Pvt Ltd.

Authorized Sign:nus'\'



- Johnson Matthey Chemicals India
~ ' Johnson '\mﬁz Private Limited, Panki Works,
Udyog Nagar, Kanpur 208022 India
N . T +91 0512 2692413
F +91 0512 2691277 %

Date: December 22, 2023
Reference: JMCIPL/EHS/23-24/DEC-03

To:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-IIl, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject: Submission of Detailed Project Report for Evaporation System for Process Effluent
Stream of Johnson Matthey Chemicals India Private Limited

Reference: UPPCB Letter (Ref. No. 1129/]-145/22 dated November 9, 2022), Our letter (Ref. No.
JMCIPL/EHS/23-24/NOV-01, dated November 16, 2023) and Our letter (Ref. No. JMCIPL/EHS/23-
24/DEC-02, dated December 15, 2023)

Dear Sir,

This is in continuation to the observation shared with us vide letter UPPCB Letter (Ref. No. 1129/]-
145/22 dated November 9, 2022 for exploring the suitable evaporation system for our process effluent
stream, and as a part of continual improvement & contribution to the Water Sustainability of the
Region, we are scheduled to install a 72 KLD capacity evaporation system at our site for our process
effluent stream.

Now we are ready with the detailed project report of the evaporation system inclusive of design basis
and detailed specifications of the proposed system which we would like to submit it for your kind
review. Your review and guidance at this stage will help us to incorporate any improvements, if
required, in the system. The proposed evaporation system project is neither for increasing any
production capacities nor requires any increase in fuel, water consumption or effluent generation at
site.

As per our planning we were supposed to start the construction activity by 3 week of November and
seek your final clearance before raising any structures at site. Once the facility is up and ready, we will

submit the updates to you before commissioning again.

Hope you find this in order, and at the earliest, we can go ahead with the project by incorporating your
recommendations in this regard.

Thanking you,

Vishal Stghare
Site Manager

Industrial 5 - Haharashtra - 4y
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Johnson Matthey Chemicals India
‘,,J,gf,]nqson Matthﬁ’,}’ Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 India
T +91 0512 2692413

F +91 0512 2691277 .S-D

Date: December 15, 2023
Reference: JMCIPL/EHS/23-24/DEC-02

To:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-111, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject: Additional information on Evaporation System for Process Effluent Stream
Reference: Our letter (Ref. No. IMCIPL/EHS/23-24/NOV-01, dated November 16, 2023)
Dear Sir,

As discussed, we would like to submit the required additional information on design basis of
evaporation system.

Hope you find this in order.
Thanking you,

Yours Sincerely,

For Johnson Matthey Chemicals India Pvt Ltd.

\
Vishal Satghare
Site Manager

Annexure: Design basis of 72 KLD evaporation facility
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Johnson Matthey Chemicals India
Johnson Matthey Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 India

T +91 0512 2692413
F +91 0512 2691277

Date: November 16, 2023
Reference: JMCIPL/EHS/23-24/NOV-01

To:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-Ill, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject: Installation of Evaporation System for Process Effluent Stream
Dear Sir,

We would like to install a new evaporation system of 72 KLD design capacity for evaporation
of Process Effluent Stream which is currently naturally solar evaporated through lined lagoon.
The proposed project is neither for increasing any production capacities nor requires any
increase in fuel, water consumption or effluent generation. The system is designed and will be
capable of running on both the modes either on Mechanical Vapor Recompression
Evaporation (MVRE) System or Multiple Effect Evaporation (MEE) System followed by
Agitated Thin Film Dryer (ATFD). We would like to start the civil construction work for the
installation of the Evaporation System by 3rd week of November.

We here by submit the process details of the plant for your kind information. Once the facility
up and ready we will submit the updates to you before commissioning again.

Hope you find this in order

Thanking you, .
| \x\\\\" 1E i
Yours Sincerely, oA {
Neha Bhandari
Manager, EHS P e\
Johnson Matthey Chemicals India Pvt Ltd. / L ‘R\\
[ f A\ )
(= | }
Annexure: Details of 72 KLD evaporation facility ‘:'-\\_‘ AN |

Chermt als Tndia Private Limited,
Dist Raiagad. Maharashtra - 410208
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Date: ept 12,2027
Refevence: JMCIPLAENS/ 22253000 0%

o
T'he Chief Environmental Officer In-charge (Circle-2),
Uittar Pradesh Pallution Control Board,

T.C. - 12V, Vibhuti Khand, Gomti Nagar

Lucknow - 226010

Subject: Permission for environmentally sound options for disposal of process
wastewater collected in Solar Evaporation Pond

Reference: Our letter dated 09/06,/2023 and letter of Regional Office, UPPCB, Kanpur
Nagar (594/]-145/23 dated 16/08/2023)

Dear Sir,

We write to seek your permission for exploring suitable options for disposal of process
wastewater collected in solar evaporation pond. As advised by you, we have finalized our
evaporation system for the process wastewater and shortly will approach you for the Consent

to Establish of the same. Meanwhile, we would like to further explore suitable options
mentally sound disposal of available water in solar

available with third parties for environ
evaporation pond for safe treatment & disposal and timely decommissioning of solar
evaporation ponds.

After following up with regional office for the same, recently we got to know that our request
has been forwarded to your good self for your kind consideration.

The approval from you will expedite our efforts to decommission the evaporation ponds

smely in environmentally sound manner.

thanking you,

I or Johnson Matthey Chemicals India Pvt Ltd.

s /
\'1?{‘-" ( i \X‘v Q) R

\
Vichal Satghare
Authorized Sipnatory ot

{ ¥ Scanned with OKEN Scanner
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Johnson Matthe Jo!’mson _Mgtthey Chgmicais India
Inspiring science, enhancimg lifz, Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 india

T +91 0512 2691901 te 904
F +91 0512 2691277

£3

Date: June 20, 2023
Reference: JMCIPL/EHS/23-24/JUNE-02

Tao:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-I11, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject : Approval for on-site trial of Evaporation Systems for treating
sodium nitrate containing process effluent stream

Reference No : JMCIPL/EHS/23-24/MAY-02 dated May 31, 2023

Dear Sir,

This is with reference to our letter JMCIPL/EHS/23-24/MAY-02 submitted on May 31, 2023, seeking
permission for trial of Low Temperature Evaporation system using mechanical vapor re-compression
(MVR) technology to select the appropriate evaporation system of sodium nitrate containing process
effluent stream which is currently been evaporated in lined lagoons within the premises. We have
received both the trial units - 500 lit/hr, 2-stage evaporation system followed by Agitated Thin Film
Dryer (ATFD) and 1000 lit/hr, single stage evaporation system at site and would like to start the trials.

The condensate generated through the evaporation will be recycled back into plant operations and
reject generated in the process will be sent back to the lined lagoon along with existing stream going
the lagoon. Once the ATFD trail is also started we will carry out the cemprehensive analysis of the
ATFD sludge and submit a report to you. Further we would explore the market potential for selling this
sodium nitrate sludge and until that we will send this minor quantity of sludge to CHWTSDF site of
Ramky or Bharat Oil in Kanpur through proper Form-3 and Form -10 for the disposal of sludge.

Hope you find this in order, and we can initiate the trials for the evaporation system for Lagoon water.
Thanking you.

For Johnson Matthey Chemicals India Pyt Ltd.

Vish:ﬁxatghare

Site Manager

Copy to;
1. Chief Environment Officer (Circle-2), UP Pollutior: Control Board, Lucknow

www.matihey.com
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JOhl"ISOﬂ Matthey Johnson Matthey Chemicals India

Inspiring science, enhancing life Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 India

T +91 0512 2691901 to 904
F +91 0512 2691277

Date: May 31, 2023
Reference: [MCIPL/EHS/23-24/MAY-02

To:

The Regional Officer,

Uttar Pradesh Pollution Control Board

5243, Avas Vikas, Phase-111, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject : Approval for on-site trial of Evaporation Systems for treating
sodium nitrate containing process effluent stream

Dear Sir,

We would }ike to seek a permission from you for taking trials for two different models of Evaporation
system to select the appropriate technology for mechanized evaporation of sodium nitrate containing
process effluent stream which is currently been evaporated in lined lagoons within the premises.

Trial Equipment -~ 1

The trial using 500 lit/hr, 2-stage evaporation technology - stage 1: plate type falling film evaporator
using mechanical vapor re-compression (MVR) technology, stage 2: forced circulation evaporation
following mechanical vapor re-compression (MVR) technology followed by Agitated Thin Film Dryer
(ATFD).

Trial Equipment - 2
The trial using 1000 lit/hr, single stage falling film plate type evaporator using mechanical vapor re-
compression (MVR) technology.

The condensate generated through the evaporation will be utilized in gardening and the reject
generated in the process will be sent back to the lined lagoon along with existing stream going the
lagoon. Based on the success of trial we will finalize the evaporation system to handle this process
generated stream.

Please grant us approval for the onsite trials of above two equipment, We remain at your disposal
should you need further clarifications or information in this regard.

Thanking you,

-

[kM g Wm%iéﬁg
\ K™ S0%0 WYY

For Johnson Matthey Chemicals India Pvt Lid,

BIHYR TR

Visha] Satghare

Authorized Signatory
Copy to: > =
1. Chief Environment Officer (Circle-2), UP Pollution Control Board, Lucknow VS
20
www.matthey.com E<tat (
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. Zexo dev] -9 g
Johnson Matthey Chemical India Pvt Ltd

N dedi\y awve |
ETP_Johnson Matthey Chemicals_Kanpur e QW”

From: 2024-06-01 00:00:00 To: 2024-12-08 23:59:00

Timestamp *pH BOD cob TSS
01-Jun-2024 00:00 7.36 6.58 48.03 15.01
02-Jun-2024 00:00 7.35 6.54 48.02 14.54
03-Jun-2024 00:00 7.32 6.63 48.07 17.78
'04-Jun-2024 00:00 7.3 6.79 48.32 23.76
05-Jun-2024 00:00 7.37 7.21 49.02 20.08
06-Jun-2024 00:00 7.39 6.98 48.47 13.7
07-Jun-2024 00:00 7.4 6.94 48.34 13.81
08-Jun-2024 00:00 7.42 6.4 47.87 12.64
09-Jun-2024 00:00 7.28 7.04 48.41 28.74
10-Jun-2024 00:00 7.35 7.83 49.19 26.17
11-Jun-2024 00:00 7.27 7.81 49.2 26.44

’ 12-Jun-2024 00:00 7.4 7.56 49.09 24.83
13-Jun-2024 00:00 7.37 7.21 48.88 21.03
14-Jun-2024 00:00 7.43 6.97 48.49 18.22
15-Jun-2024 00:00 7.59 6.48 47.83 7.84
16-Jun-2024 00:00 7.42 6.4 47.82 13.09
17-Jun-2024 00:00 7.35 6.3 47.82 17.65
18-Jun-2024 00:00 7.46 6.39 47.87 224
19-Jun-2024 00:00 7.49 6.37 47.82 13.95
20-Jun-2024 00:00 7.44 5.87 44.45 14.86

'21-Jun-2024 00:00 7.52 49 30.6 14.84

22-Jun-2024 00:00 7.47 4.65 277 15.33
23-Jun-2024 00:00 7.49 3.93 28.81 20.08
24-Jun-2024 00:00 7.5 3.84 28.07 20.43
25-Jun-2024 00:00 7.49 379 279 20.84
26-Jun-2024 00:00 7.51 3.85 27.37 20.16
27-Jun-2024 00:00 7.45 3.93 26.86 19.46
28-Jun-2024 00:00 7.47 3.85 27.2 20.2

’ 29-Jun-2024 00:00 7.41 4.96 23.84 9.97
30-Jun-2024 00:00 7.33 3.65 44.54 275
01-Jul-2024 00:00 7.32 3.64 46.11 24.75
02-Jul-2024 00:00 7.3 2.57 48.49 17.33
03-Jul-2024 00:00 7.26 1.92 37.26 15.35
04-Jul-2024 00:00 7.36 3 38.15 16.05
05-Jul-2024 00:00 7.32 3.01 38.11 16.02
06-Jul-2024 00:00 7.32 0.9 43.09 20.29 X
07-Jul-2024 00:00 7.32 0.6 43.82 20.87 /¢ N

'08-Jul-2024 00:00 7.37 0.8 43.91 20.36

09-Jul-2024 00:00 7.31 0.83 44 .41 19.7R 2\

10-Jul-2024 00:00 7.37 0.86 45.11 19.87 "\ “Op>—7 Y4
11-Jul-2024 00:00 7.4 0.94 45.39 10.48 S el
12-Jul-2024 00:00 7.29 5.28 25.76 17.46

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com
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Timestamp

13-04-2024 00:00  7.33 5.95 20.49 32.25 <3
14-Jul-2024 00:00 7.39 5.65 19.92 32.12
15-Jul-2024 00:00 7.31 5.52 19.27 31.84
16-Jul-2024 00:00 7.41 5.53 19.06 31.7
17-Jul-2024 00:00 7.4 5.8 19.45 31.78
18-Jul-2024 00:00 7.49 6.68 21.21 32.19
19-Jul-2024 00:00 7.5 5.53 18.99 31.66
,20-Jul-2024 00:00 7.45 5.51 18.65 31.54
21-Jul-2024 00:00 7.44 6.13 21.63 32.3
22-Jul-2024 00:00 7.46 6.33 22.61 32.81
23-Jul-2024 00:00 7.48 6.08 21.93 33.03
24-Jul-2024 00:00 7.53 6.61 22.79 33.24
25-Jul-2024 00:00 7.51 6.81 22.3 32.89
26-Jul-2024 00:00 7.37 8.23 25.98 28.44
27-Jul-2024 00:00 7.37 14.38 39.31 23.84

. 28-Jul-2024 00:00 7.45 18.91 44.04 26.67
29-Jul-2024 00:00 7.35 20.54 53.16 34.66
30-Jul-2024 00:00 7.45 14.07 40.93 25.34
31-Jul-2024 00:00  7.46 13.38 41.6 26.26
01-Aug-2024 00:00  7.49 14.82 43.94 27.91
02-Aug-2024 00:00  7.36 14.5 41.77 26.08
03-Aug-2024 00:00  7.36 13.15 38.66 23.64

" 04-Aug-202400:00  7.35 13.84 39.28 23.85
05-Aug-2024 00:00  7.39 13.97 39.27 24.03
,06-Aug-2024 00:00  7.42 15.13 40.4 24.58
07-Aug-2024 00:00  7.39 16.34 41.72 25.39
08-Aug-2024 00:00  7.45 18.52 43.69 25.83
09-Aug-2024 00:00  7.51 18.01 43.19 25.23
10-Aug-2024 00:00  7.52 14.68 39.9 23.85
11-Aug-2024 00:00  7.54 15.56 40.96 24.39
12-Aug-2024 00:00  7.53 16.3 41.62 24.69
13-Aug-2024 00:00  7.53 16.36 41.73 24.89

¢ 14-Aug-2024 00:00  7.54 17.31 42.66 25.3
15-Aug-2024 00:00  7.51 17.8 42.87 25.37
16-Aug-2024 00:00  7.55 16.78 42.17 24.88
17-Aug-2024 00:00  7.51 13.31 39.74 24.17
18-Aug-2024 00:00  7.51 14.84 41.01 24.6
19-Aug-2024 00:00  7.59 14.7 40.88 24.72
20-Aug-2024 00:00 7.5 15.18 41.16 24.86
21-Aug-2024 00:00  7.63 14.25 39.92 24.04
22-Aug-2024 00:00  7.53 13.87 39.73 23.76
,23-Aug-2024 00:00  7.54 14.48 41.45 24.96 oS
24-Aug-202400:00  7.62 16.2 42.9 A N2\
25-Aug-2024 00:00  7.57 18.56 45.3 2727 : I
26-Aug-2024 00:00  7.55 17.7 44.26 26.78 .\ VAN
27-Aug-2024 00:00  7.63 16.41 43.23 2648, sy
28-Aug-2024 00:00  7.62 16.69 43.54 26.59

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com



Timestamp
29-Aug-2024 00:00
30-Aug-2024 00:00
31-Aug-2024 00:00
01-Sep-2024 00:00
02-Sep-2024 00:00
03-Sep-2024 00:00
04-Sep-2024 00:00

'05-Sep-2024 00:00

06-Sep-2024 00:00
07-Sep-2024 00:00
08-Sep-2024 00:00
09-Sep-2024 00:00
10-Sep-2024 00:00
11-Sep-2024 00:00

, 12-Sep-2024 00:00

13-Sep-2024 00:00
14-Sep-2024 00:00
15-Sep-2024 00:00
16-Sep-2024 00:00
17-Sep-2024 00:00
18-Sep-2024 00:00
19-Sep-2024 00:00
20-Sep-2024 00:00
21-Sep-2024 00:00

= '22-Sep-2024 00:00

23-Sep-2024 00:00
24-Sep-2024 00:00
25-Sep-2024 00:00
26-Sep-2024 00:00
27-Sep-2024 00:00
28-Sep-2024 00:00

, 29-Sep-2024 00:00

30-Sep-2024 00:00
01-Oct-2024 00:00
02-Oct-2024 00:00
03-Oct-2024 00:00
04-Oct-2024 00:00
05-0ct-2024 00:00
06-Oct-2024 00:00
07-Oct-2024 00:00
08-Oct-2024 00:00

'09-0ct-2024 00:00

10-Oct-2024 00:00
11-Oct-2024 00:00
12-0ct-2024 00:00
13-0ct-2024 00:00
14-0ct-2024 00:00

7.54
7.64
7.63
7.65
7.71
7.68
7.6

7.61
7.64
7.56
7.5

7.58
7.58
7.6

7.69
7.59
7.65
7.63
7.64
7.65
7.68
7.76
7.63
7.66
7.62
7.62
7.7

7.64
7.69
7.66
7.65
7.68
7.58
7.67
7.62
7.62
7.64
7.6

7.74
7.64
7.59
7.66
7.67
7.67
7.59
7.63
7.66

18.45
16.83
13.06
13.79
14.33
14.97
15.32
14.6

12.49
13.08
13.76
13.39
15.17
15.83
16.58
15.23
13.28
13.12
14.02
14.77
14.16
13.59
12.91
12.76
12.61
12.62
12.58
13.13
12.98
13.38
13.1

13.37
14.04
13.74
14.21
13.51
11.64
12.13
12.07
12.46
13.24
14.32
10.63
7.52

7.94

8.46

17.35-

44.26
45.43
43.39
38.69
39.03
40.01
40.9

41.27
40.52
39.05
40.17
41.26
39.78
41.86
42.88
43.11
42.71
39.23
39.18
40.27
41.22
40.75
40.46
39.66
39.39
38.87
38.67
38.79
38.95
39.34
40.45
39.27
38.97
39.09
39.05
38.78
38.45
37.57
38.16
38.21
38.77
39.58
40.18
35.81
32.07
32.11
32.28

27.04
27.56
26.34
23.53
23.63
24.38
24.93
25.21
24.84
2417
24.99
25.74
24.59
25.86
26.58
25.86
25.65
23.71
2414
24.8
25.33
25.14
25.09
24.71
24.53
24.05
23.86
23.95
23.94
24.36
25.32
24.31
24
23.89
23.93
23.56
23.47
23.2
23.61
23.69
24.05

>4

24,55 e

2?,8 f
2539/
2938

29.2 =

29.22
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Timestamp
15-G £t-2024 00:00 7.69

9.24 32.63 29.43 58
16-Oct-2024 00:00 7.67 9.21 32.64 29.47
17-Oct-2024 00:00 7.59 9.66 32.85 29.6
18-Oct-2024 00:00 7.65 10.33 33.23 29.95
19-0ct-2024 00:00 7.62 9.71 32.99 29.82
20-Oct-2024 00:00 7.62 8.26 32.27 29.22
121-0ct-2024 00:00 7.55 - 847 32.36 29.31
22-0ct-2024 00:00 7.6 9.37 32.73 29.45
23-Oct-2024 00:00 7.61 10.35 33.32 29.67
24-0ct-2024 00:00 7.53 9.1 32.78 29.49
25-Oct-2024 00:00 7.61 9.04 32.8 29.44
26-0ct-2024 00:00 7.56 9.27 33.05 29.93
27-0ct-2024 00:00 7.55 10.06 33.48 30.17
28-0ct-2024 00:00 7.67 10.15 33.64 30.27
" 29-Oct-2024 00:00 7.58 10.39 33.91 30.85
30-0ct-2024 00:00 7.65 10.19 33.63 30.32
31-0ct-2024 00:00 7.63 8.84 32.7 29.32
01-Nov-2024 00:00 7.51 9.4 33 29.82
02-Nov-2024 00:00 7.5 9.49 33.12 29.95
03-Nov-2024 00:00 7.56 9.86 33.49 30.5
04-Nov-2024 00:00 7.56 9.76 33.49 30.67
05-Nov-2024 00:00 7.51 10.38 33.7 30.7
) 06-Nov-2024 00:00 7.57 10.86 33.91 30.83
107-Nov-2024 00:00 7.48 10.2 33.49 30.44
08-Nov-2024 00:00 7.59 9.36 32.62 29.33
09-Nov-2024 00:00 7.59 9.69 32.76 29.39
10-Nov-2024 00:00 7.55 10.61 33.11 29.58
11-Nov-2024 00:00 7.6 11.24 33.61 30.18
12-Nov-2024 00:00 7.56 11.06 33.71 30.48
13-Nov-2024 00:00 7.54 12.02 34.31 31.1
14-Nov-2024 00:00 7.59 12.29 345 31.28
" 15-Nov-2024 00:00 7.51 10.5 33.81 31.03
16-Nov-2024 00:00 7.54 8.22 32.3 29.38
17-Nov-2024 00:00 7.57 8.94 32.66 29.74
18-Nov-2024 00:00 7.49 9.19 32.92 30.08
19-Nov-2024 00:00 7.59 9.24 32.98 30.17
20-Nov-2024 00:00 7.56 9.44 33.1 30.25
21-Nov-2024 00:00 7.5 8.77 32.72 29.86
22-Nov-2024 00:00 7.59 7.36 31.9
23-Nov-2024 00:00 7.53 7.63 32
124-Nov-2024 00:00 7.57 . 8.59 32.32
25-Nov-2024 00:00 7.57 8.87 32.41
26-Nov-2024 00:00 7.53 9.75 32.87
27-Nov-2024 00:00 7.67 10.62 33.48
28-Nov-2024 00:00 7.63 10.57 33.58
29-Nov-2024 00:00 7.54 8.97 32.97
- 30-Nov-2024 00:00 7.55 7.76 32.75 30.43
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Timestamp [
01-0.4c202400:00 7.6 8.12 33 30.71 _{ﬁ
02-Dec-2024 00:00  7.52 8.33 32.98 30.55
03-Dec-2024 00:00  7.55 8.84 33.01 30.34
04-Dec-2024 00:00  7.47 8.86 33.01 30.32
05-Dec-2024 00:00  7.49 9.97 33.74 31.06
06-Dec-2024 00:00  7.57 10.48 34.48 3211
07-Dec-202400:00 7,53 831 33.07 30.23
08-Dec-2024 00:00  7.57 9.17 33.47 29.89

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com
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9} . g
Johnson Matthey Chemical India Pvtltd kel 13745 4oy,
ETP_Johnson Matthey Chemicals_Kanpur and Aoy 6O

Yech H e
From: 2024-07-11 13:45:00 To: 2024-07-11 23:59:00

Timestamp

11-Jul-2024 13:46  7.41 0 47.7 21.57
11-Jul-2024 1348 7.41 0 47.7 21.59
11-Jul2024 13:50  7.41 0 47.7 21.61
11-Jul-202413:52  7.41 0 47.7 21.63
11-Jul-202413:54  7.41 0 47.7 21.65
11-Jul-2024 13:56  7.41 0 47.7 21.67
11-Jul-2024 13:58  7.47 0 47.7 21.69
11-Jul-2024 14:00  7.41 0 47.7 21.71
11-Jul2024 1402 7.4 0 47.7 21.72
11-Jul2024 14:04  7.41 0 47.7 21.74
11-Jul-2024 14:06 7.4 0 47.7 21.75
11-Jul-2024 1408 7.41 0.1 47.8 21.76
11-Jul2024 1410 7.41 0.1 478 21.78
11-Jul-2024 1412 7.47 0.1 478 21.8
11-Jul-2024 1414 7.41 0.1 47.8 21.82
11-Jul-2024 1416 7.41 -0.1 478 21.83
11-Jul-2024 1418 7.41 -0.1 47.8 21.84
11-Jul-2024 14:20  7.41 0.1 478 21.86
11-Jul-2024 1422 7.41 0.1 47.8 21.87
11-Jul-2024 14:24  7.41 0.1 479 21.89
11-Jul-2024 1426 7.41 0.1 47.9 21.9
11-Jul-2024 14:28  7.41 -0.1 479 21.92
11-Jul-2024 1430 7.41 0.1 47.9 21.94
11-J0ul2024 1432 7.47 0.1 479 21.96
11-Jul-2024 14:34  7.41 0.1 47.9 21.97
11-Jul202414:36  7.41 -0.2 47.9 21.98
11-Jul-2024 1438 7.47 -0.2 48 22
11-Jul2024 14:40  7.41 -0.2 48 22.02
11-0ul-2024 14:42  7.41 -0.2 48 22.03
11-Jul-2024 1444  7.41 0.2 48 22.05
11-Jul-2024 14:46  7.47 -0.2 48 22.07
11-Jul-2024 14:48 7.4 0.2 48 22.08
11-Jul202414:50 7.4 -0.2 48.1 22.1
11-Jul2024 1452 7.4 0.2 48.1 22.13
11-Jul-2024 14:54 7.4 0.2 481 22.14
11-Jul-2024 1456 7.4 0.2 481 22.16
11-Jul2024 14:58 7.4 -0.2 481 22.18
11-Jul-2024 1500 7.4 02 48.1 222
11-Juk2024 1502 7.4 0.3 482 22.22
11-Jul-2024 1504 7.4 -0.3 48.2 2228 0SNG
11-Jul2024 1506 7.4 0.3 482 22.26 //% YZERNCA
11-Jul-202415:08 7.4 -0.3 482 222
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Timestamp
11-Jul-2024 15:10
11-Jul-2024 15:12
11-Jul-2024 15:14
11-Jul-2024 15:16
11-Jul-2024 15:18
11-Jul-2024 15:20
11-dul-2024 15:22
11-Jul-2024 15:24
11-Jul-2024 15:26
11-Jul-2024 15:28
11-Jul-2024 15:30
11-Jul-2024 15:32
11-Jul-2024 15:34
11-Jul-2024 15:36
11-Jul-2024 15:38
11-Jul-2024 15:40
11-Jul-2024 15:42
11-Jul-2024 15:44
11-Jul-2024 15:46
11-Jul-2024 15:48
11-Jul-2024 15:50
11-Jul-2024 15:52
11-Jul-2024 15:54
11-Jul-2024 15:56
11-Jul-2024 15:58
11-Jul-2024 16:00
11-Jul-2024 16:02
11-Jul-2024 16:04
11-Jul-2024 16:06
11-Jul-2024 16:08
11-Jul-2024 16:10
11-Jul-2024 16:12
11-Jul-2024 16:14
11-Jul-2024 16:16
11-Jul-2024 16:18
11-Jul-2024 16:20
11-Jul-2024 16:22
11-Jul-2024 16:24
11-Jul-2024 16:26
11-Jul-2024 16:28
11-Jul-2024 16:30
11-Jul-2024 16:32
11-Jul-2024 16:34
11-Jul-2024 16:36
11-Jul-2024 16:38
11-Jul-2024 16:40
11-Jul-2024 16:42

7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38

pH
-0.3
0.3
-0.3
-0.3
0.3
-0.3
0.4
-0.4
0.4
-0.4
-0.4
0.4
0.4
-0.4
0.4
-0.5
0.5
-0.5
-0.5
0.5
-0.5
0.5
-0.5
-0.5
-0.5
-0.6
-0.6
0.6
-0.6
-0.6
-0.6
0.6
-0.6
-0.6
-0.6
-0.6
0.6
0.6
0.6
-0.6
0.6
0.7
0.7
-0.7

-0.6
-0.6
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BOD

48.2
48.2
48.3
48.3
48.3
48.3
48.3
48.4
48.4
48.4
48.4
48.4
48.5
48.5
48.5
48.5
48.5
48.6
48.6
48.6
48.6
48.6
48.7
48.7
48.7
48.7
48.7
48.7
48.7
48.8
48.8
48.8
48.8
48.8
48.8
48.8
48.8
48.8
48.9
489
48.9
48.9
48.9
48.9
49.1
49

49

CcoD

22.31
22.32
22.34
22.36
22.38
22.4

22.42
22.45
22.47
22.49
22.52
22.54
22.56
22.58
22.59
22.61
22.63
22.65
22.67
22.7

22.72
22.74
22.76
22.78
22.79
22.81
22.82
22.83
22.84
22.84
22.85
22.86
22.87
22.88
22.88
22.89
22.91
22.92
22.94
22.96
22.97
22.99
23.01
23.03
24.74
22.99
22.99
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Timestamp
11-Jul-2024 16:44
11-Jul-2024 16:46
11-Jul-2024 16:48
11-Jul-2024 16:50
11-Jul-2024 16:52
11-Jul-2024 16:54
11-Jul-2024 16:56
11-Jul-2024 16:58
11-Jul-2024 17:00
11-Jul-2024 17:02
11-Jul-2024 17:04
11-Jul-2024 17:06
11-Jul-2024 17:08
11-Jul-2024 17:10
11-Jul-2024 17:12
11-Jul-2024 17:14
11-Jul-2024 17:16
11-Jul-2024 17:18
11-Jul-2024 17:20
11-Jul-2024 17:22
11-Jul-2024 17:24
11-Jul-2024 17:26
11-Jul-2024 17:28
11-Jul-2024 17:30
11-Jul-2024 17:32
11-Jul-2024 17:34
11-Jul-2024 17:36
11-Jul-2024 17:38
11-Jul-2024 17:40
11-Jul-2024 17:42
11-Jul-2024 17:44
11-Jul-2024 17:46
11-Jul-2024 17:48
11-Jul-2024 17:50
11-Jul-2024 17:52
11-Jul-2024 17:54
11-Jul-2024 17:56
11-Jul-2024 17:58
11-Jul-2024 18:00
11-Jul-2024 18:02
11-Jul-2024 18:04
11-Jul-2024 18:06
11-Jul-2024 18:08
11-Jul-2024 18:10
11-Jul-2024 18:12
11-Jul-2024 18:14
11-Jul-2024 18:16

7.38
7.38
7.37
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.38
7.37
7.37
7.37
7.37
7.37
7.37
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.36
7.35
7.35
7.35
7.35
7.38
7.35
7.35

pH

266

BOD
-0.6
1.2
2.5
2.5
2.5
25
25
2.5
25
2.5
2.5
2.5
2.5
25
2.5
2.5
25
2.5
25
2.5
2.5
25
2.6
2.5
2.5
2.5
2.5
2.5
2.5
25
2.5
2.5
24
24
24
24
24
24
2.3
2.3
23
2.3
22
22
22
2.1
2.1

49
49.3
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.6
46.5
46.5
46.5
46.5
46.5
46.5
46.4
46.4
46.4
46.4
46.4
46.4
46.4
46.3
46.3
46.3
46.3
46.3
46.3
46.3
46.3
46.3
46.3
46.3
46.4
46.4
46.4
46.4
46.4
46.4
46.5

CoD

22.99
21.09
17.05
17.05
17.05
17.05
17.05
17.05
17.05
17.06
17.04
17.04
17.03
17.03
17.03
17.04
17.03
17.01
17
16.99
16.98
16.96
16.96
16.96
16.95
16.95
16.95
16.96
16.97
16.97
16.98
16.99
17
17.02
17.03
17.05
17.07
17.1
17.12
17.14
17.17
17.2
17.23
17.27
17.3

17.34/

17.3|8‘
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£3

= Timestamp pH BOD CcoD TSS

11-Jul-2024 1818  7.35 2.1 46.5 17.42
11-Jul-2024 1820  7.35 2.1 46.5 17.46
11-Jul-2024 1822 7.35 2 46.6 17.5
11-Jul-2024 18:24  7.35 2 46.6 17.54
11-Jul-2024 18:26  7.35 2 46.6 17.58
11-Jul-2024 18:28  7.35 1.9 46.6 17.63
11-Jul-2024 18:30  7.35 1.9 46.7 17.67
11-Jul-202418:32  7.35 1.9 46.7 17.71
11-Jul-2024 18:34  7.35 1.8 46.7 17.75
11-Jul-2024 18:36  7.35 1.8 46.8 17.78
11-Jul-2024 18:38  7.35 1.8 46.8 17.82
11-Jul-2024 18:40  7.35 1.8 46.8 17.85
11-Jul-2024 18:42 735 1.8 46.8 17.88
11-Jul-2024 1844  7.35 1.7 46.9 17.9
11-Jul-202418:46  7.35 1.7 46.9 17.93
11-Jul-2024 18:48 735 1.7 46.9 17.95
11-Jul-2024 18:50  7.36 1.7 46.9 17.97
11-Jul-2024 18:52  7.36 1.7 47 18
11-Jul-2024 18:54  7.36 1.7 47 18.02
11-Jul-2024 18:56  7.36 1.7 47 18.04
11-Jul-2024 18:58  7.36 1.6 47 18.05
11-Juk202419:00  7.36 1.6 47 18.06
11-Jul-2024 19:02  7.36 1.6 a7 18.07
11-Jul-202419:04 736 1.6 47 18.08
11-Jul-202419:06  7.36 1.6 47 18.1
11-Jul-2024 19:08  7.36 1.6 47.1 18.12
11-Jul-202419:10  7.36 1.6 47.1 18.14
11-Jul202419:12  7.36 1.6 47.1 18.16
11-Jul-2024 19:14 736 1.5 47.2 18.2
11-Jul-202419:16  7.36 1.5 47.2 18.23
11-Jul-202419:18  7.36 1.5 472 18.27
11-Jul-2024 1920 7.36 1.5 47.3 18.31
11-Jul-202419:22  7.36 1.4 47.3 18.37
11-Juk202419:24  7.36 1.4 47.4 18.42
11-Jul-2024 1926  7.36 1.4 47.4 18.46
11-Jul-2024 1928  7.36 1.3 47.5 18.51
11-Jul-202419:30 7.36 1.3 475 18.57
11-Jul-202419:32  7.36 1.3 47.5 18.63
11-Jul-202419:34  7.35 1.2 47.6 18.68
11-Jul-2024 19:36  7.35 1.2 476 18.75
11-Jul-202419:38  7.35 1.2 47.6 18.81
11-Jul-2024 19:40  7.35 1.1 47.7 18.86
11-Jul-2024 19:42  7.35 1.1 47.7 18.91
11-Jul-202419:44  7.35 1.1 47.7 18.96
11-Jul-2024 19:46  7.35 1 47.7 19.02 I
11-Jul-202419:48  7.35 1 47.8 19.07 |
11-Jul-202419:50  7.35 1 47.8 19.13 |
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Timestamp
11-Jul-2024 23:36
11-Jul-2024 23:38
11-Jul-2024 23:40
11-Jul-2024 23:42
11-Jul-2024 23:44
11-Jul-2024 23:46
11-Jul-2024 23:48
11-Jul-2024 23:50
11-Jul-2024 23:52
11-Jul-2024 23:54
11-Jul-2024 23:56
11-Jul-2024 23:58

7.37
7.37
7.37
7.36
7.36
7.35
7.35
7.35
7.34
7.34
7.33
7.33

pH

(SIS NS RS B4 IS B S RS IS N TS IS |
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BOD

28.5
28.6
28.6
28.6
28.6
28.6
28.6
28.6
28.6
28.6
28.6
28.6

Cob

8.6

8.61
8.62
8.62
8.64
8.63
8.64
8.64
8.65
8.65
8.65
8.66
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Timestamp
11-Jul-2024 22:02
11-Jul-2024 22:04
11-Jul-2024 22:06
11-Jul-2024 22:08
11-Jul-2024 22:10
11-Jul-2024 22:12
11-Jul-2024 22:14
11-Jul-2024 22:16
11-Jul-2024 22:18
11-Jul-2024 22:20
11-Jul-2024 22:22
11-Jul-2024 22:24
11-Jul-2024 22:26
11-Jul-2024 22:28
11-Jul-2024 22:30
11-Jul-2024 22:32
11-Jul-2024 22:34
11-Jul-2024 22:36
11-Jul-2024 22:38
11-Jul-2024 22:40
11-Jul-2024 22:42
11-Jul-2024 22:44
11-Jul-2024 22:46
11-Jul-2024 22:48
11-Jul-2024 22:50
11-Jul-2024 22:52
11-Jul-2024 22:54
11-Jul-2024 22:56
11-Jul-2024 22:58
11-Jul-2024 23:00
11-Jul-2024 23:02
11-Jul-2024 23:04
11-Jul-2024 23:06
11-Jul-2024 23:08
11-Jul-2024 23:10
11-Jul-2024 23:12
11-Jul-2024 23:14
11-Jul-2024 23:16
11-Jul-2024 23:18
11-Jul-2024 23:20
11-Jul-2024 23:22
11-Jul-2024 23:24
11-Jul-2024 23:26
11-Jul-2024 23:28
11-J4ul-2024 23:30
11-Jul-2024 23:32
11-Jul-2024 23:34

7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.39
7.38
7.38
7.38
7.38

pH

mmmmmmmmcncnc.nmcn01t.ncncnmcnmmr.ncncnmmmmmmmmmmmmmmmmmmmmmmm
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BOD

28.2
28.2
28.2
28.2
28.3
28.2
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.3
28.4
28.4
284
284
28.4
28.4
284
284
284
284
28.4
284
28.4
28.4
28.5
28.5
28.5
28.5
28.5
28.5
28.5
28.5
28.5
28.5
28.5
28.5

CoD

.

TSS
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11-Jul-2024 19:52
11-Jul-2024 19:54
11-Jul-2024 19:56
11-Jul-2024 19:58
11-Jul-2024 20:00
11-Jul-2024 20:02
11-Jul-2024 20:04
11-Jul-2024 20:06
11-Jul-2024 20:08
11-Jul-2024 20:10
11-Jul-2024 20:12
11-Jul-2024 20:14
11-Jul-2024 20:16
11-Jul-2024 20:18
11-Jul-2024 20:20
11-Jul-2024 20:22
11-Jul-2024 20:24
11-Jul-2024 20:26
11-Jul-2024 20:28
11-Jul-2024 20:30
11-Jul-2024 20:32
11-Jul-2024 20:34
11-Jul-2024 20:36
11-Jul-2024 20:38
11-Jul-2024 20:40
11-Jul-2024 20:42
11-Jul-2024 20:44
11-Jul-2024 20:46
11-Jul-2024 20:48
11-Jul-2024 20:50
11-Jul-2024 20:52
11-Jul-2024 20:54
11-Jul-2024 20:56
11-Jul-2024 20:58
11-Jul-2024 21:00
11-Jul-2024 21:02
11-Jul-2024 21:04
11-Jul-2024 21:06
11-Jul-2024 21:44
11-Jul-2024 21:46
11-Jul-2024 21:48
11-Jul-2024 21:50
11-Jul-2024 21:52
11-Jul-2024 21:54
11-Jul-2024 21:56
11-Jul-2024 21:58
11-Jul-2024 22:00
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Timestamp pH BOD CcOoD TSS

7.35 1 47.8 1018
7.35 0.9 478 19.23
7.35 0.9 47.8 19.26
7.35 0.9 47.8 19.31
7.35 0.8 47.9 19.39
7.35 0.8 47.9 19.45
7.35 0.8 47.9 19.49
7.35 0.8 47.9 19.53
7.36 0.7 47.9 19.57
7.36 0.7 48 19.61
7.36 0.7 48 19.65
7.36 0.7 48 19.69
7.36 0.7 48 19.73
7.36 0.6 48 19.77
7.36 0.6 48 10.81
7.36 0.6 48.1 19.85
7.36 0.6 48.1 19.87
7.36 0.6 48.1 19.89
7.36 0.6 48.1 19.9
7.37 0.6 48.1 19.91
7.37 0.5 48.1 19.92
7.37 0.5 48.1 19.92
7.37 0.5 48.1 19.93
7.37 0.5 48.1 10.94
7.37 0.5 481 19.96
7.37 0.5 48.1 19.98
7.37 0.5 48.1 20
7.38 0.5 48.1 20.02
7.38 0.5 482 20.04
7.38 0.5 48.2 20.06
7.38 0.5 482 20.08
7.38 0.5 482 20.09
7.38 0.5 482 20.11
7.38 0.4 482 20.12
7.38 0.4 482 20.14
7.38 0.4 48.2 20.15
7.38 0.4 482 20.17
7.38 0.4 483 20.18
7.39 5 28.2 8.41
7.39 5 28.2 8.42
7.39 5 28.2 8.41
7.39 5 28.2 8.41
7.39 5 28.2 8.41
7.39 5 28.2 . [pe——
7.39 5 28.2 8.42 M
7.39 5 28.2 8.?’( /
7.39 5 28.2 s (
W=\

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com A
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ECOMEN MINING PRIVATE LIMITED ﬁf'fi;?%
(Formerly known as Ecomen Laboratories Private Limited) 69 ,,'( )5\
2

Second Floor Hall, Houss No, B-1/8, Sector-H, Aligan|, Lucknow « 228 624
Phone No. : 0522 - 4079201/2746282
E-small: contactus@ecomen.in, Website: www.ecomen.in, CIN - UT4210UP1989PTC 1 0801, GSTIN : 09AAACESO76H1ZI
—_— _JCAst
An approved Laboratory fra_m_- Ministry of Envircnn_rgnt. Forest and Climate Change & CPCE Govt. of india, Now Dethi

TEST REPORT
FORMAT NO, ECORQS/FORMATN7

NAME& | M/s Johnson Matthey Chemicals India Pvt. Ltd. | ULR No. | TC127512400007231F ]
| ADDRESS OF | Plot No. 24, Site II B, Panki Industrial Estate, Test Report No. | ECO/LAB/WW/0750/7231/07/2024
| CUSTOMER: Panki, Distt. Kanpur (U.P.) | Issue Date of Test Report] 19.07.2024
Typeof Sample | Waste Water - - 1
| S_am;_)le_Registraiion No. | 0750 - _[Eme_of Location CETP Outlet o __§
;ﬁ_&_nmpling Method - | APE{A_ B B ] S_a_mpli Co_l_lecte_:d By | IM Lab liqgﬂptative -
| Date of Sample Collection ik 1.07.2024 Time of Sample 04:40 PM
| Coliection
| Date of Sample Received ‘ 12.07.:2024 ; Tlme‘ of Sample : 11.00 AM ;
! i Received | 5
Start Date of Analysis | 12072024 | EndDate of Analysis | 19.07.2024 o !
é_Lﬁratory Environmental Tcm_peraturc: 27+2°C Sample Quaantity | As per Requiremcnt -

| Condition Humidity: 55 % | Sample ID Code | ECO/LAB/T231/07/2004
. - | Humidil — | cample ‘D Code i e
‘ [  Tests o o o R Limits of | As_per ’
| Sl No. | Unit | Protecol | Detection Resulit K CCA __’
1. | Towl Suspended Solidas TS§_ me/l | APHA, 24th Ed. 2023,2540D - 3-5000 [ 240 | 1000
2. Oil&GreaseasO&G Ml APHA, 24th Ed. 2023, 5520 AsD 3600 | BDL | 100
3 g’%ﬁ‘i’gf;&fg}‘yg"“ Pemandas BOD |, | APHA, 24th Ed. 2023, 5210 A+B 10000 | 130 | 300 |
L 4| Chemical Oxygon Demard as COD gl | APHA, 24th Ed. 2023, 5220 AC | 530000 390 | 2500 |
- Statement of Conformity: The above tested parameters confirm as per CCA limits.
Note-
1. Test results relate to the items sampled & tested.
e 2. Test report shall not be reproduced cxcept in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.
4. BDL- Below Detection Limit
----End of Report--—
Verified By Authorized By
- W?]“j‘i'" .
Techwital Manager Quahty M’ayzﬁger
t  (Vikas Kumar) (Dr. Abhishek Kefnar Singh)
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ECOMEN MINING PRIVATE LIMITED A

(Formerly known as Ecomen Laberatories Private Limited) o 5( O
Second Floor Hall, Houzs No, B-1/8, Sector-H, Aligan), Lucknow - 226 024 6 = ;,*,?",7:7
Phone No. : 0522 - 4079201/2746282 N

E-mali: contactus@ecomen.in, Wabsite: www.ecomen.in, CIN - UTA210UP1989PTC040601, GSTIN - DIAAACESGOT6HIZI .{?_-'C
= , TC-12750
An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govi. of India, New Deih)

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/07

"NAME & Mis Johnson Matthey Chemicals India Pvt. Ltd. | ULR No. [ TC127512400007233F |
ADDRESS OF Plot No. 24, Site 11 B, Panki Industrial Estate, [ Test Report No, | ECO/LAB/WWAI750/7233/07/2024 |
CUSTOMER:  Panki, Distt. Kanpur (U.P.) [Tssue Date of Test Report __19.07.2024 -
Type of Sample B Waste Water o - o
Sample Registration No. 0750 Name of Location B S'I'I’.fz E’I’P Mix Discharpe
Sampling Method APHA Sampie Collected By M Lab chrcscma_livc -

Date of Sample Collection  11.07.2024 ___| Time of Sampie Collcction | 04:40 PM__ | -
Date of Sample Received 12.07.2024 Time of Sample Received | 11.00 AMC

_Stn_rt_ Date of Analysis 12.07.2024 End Date of Analysis 19,07.2()-2_’1“ o .
Laboratory Environmentsl  Temperature: 27 + 2°C | Sampie Quantity As per quqiic‘l-lls_l'_lrlﬁ o
Condition Humidity: 55 % Sample ID Code ECO/.AB/7233/07/2024 . _

Sl - - Limits of

No. Tests Unit Protocol Detection Result As per CCA
[ TpH - APHA, 24th Ed. 2023,4500 H'A+B_ ’ 212 __'r 804 6590
.2 | Tol Suspended Solidas TSS__ mgl | APHA, 24th Ed. 2023.2540D 55000 | 340 100.0

Biochemical Oxygen Demand

3 as BOD 3days at 27°C o mg/l 1S-3025 Part-44 ,1993 5-10000 _l 0.0 300

v E“:';’D“““' Usygen Demand a5 mg/l  APHA, 24th Iid, 2023, 5220 A+C 5-50000 470 2500
Ls._ | Oil&Greascas O & G mg/| | APHA, 24th Bd. 2023, 5520 A+D) 5600 | BDL [ 100
Statement of Conformity: The above tested parameters confirm As per CCA limits,

Note-

1. Test results rclate to the items sampled & tesied.

2. Tesi report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of afier one Month from the date of issue of test report.

—--End of Report----
Tested By Verified By Authorized By
r/ -~
AU oV
Analfst Tec anager
(Neeru Singh) (Vikas Kumar)
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ECOMEN MINING PRIVATE LIMITED
(Formerly known as Ecomen Laboratories Private Limited)

Sscond Floor Hall. House No. B-1/8, Sactor-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282

E-mail. contactus@ecomen.in, Website: www.acomen.in, CIN - U74210UP1989PTC010601. GSTIN . 09AAACES0TBH1ZI

ecoMen

TG 92751

An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of India. New Dathi

TEST REPORT

M/s Johnson Matthey Chemicals | LULR Ne.
India Pvt. Ltd., Plot No, 2A, Site 11 | ;I'isl Bepurl No.
B, Panki Industrial Estate, Panki, | issue Date of Test Report

_Dist. Kanpur (11.P.)

FORMAT NO. ECO/QS/FORMATH?
TCI127512400006639F

ECO/LABMWW/0690/6639/06/2024
"25.06.2024 :

[ NAME & ADDRESS OF

CUSTOMER: |

T Ype ¢ of § Sample_ Wasle Water ) - |
Sample Registration No, 0690 | Name of Location [ ETP Ouller |
Sampling Method APHA Sample Collected By EMPL Representative o ]
| Date of Sample Collection 14.06.2024 | TimcofSampleCollection |- ]
Date of Sumple Received 15.06.2024 I Time of Qample Received 11.00 AM

" Start Date of Analysis 15.06.2024 | End Date of Analysis 25.06.2024 I

Laboratory Environmental Temperature: 27 + 2°C Sample Quantity [ As per chuircmcnt_
| Condition Humidity: 50 % Sample 1D Code LCOAAL0639/06/2(24 [
sk No. Fests Unit Protocol Limitsof | o i Asper CCA |
- o Detection —_
1. Biochemical Oxygen Demand as BOD 11y | ApHa. 241h Ed, 2023, 5210 A+B 510000 6.0 300
- (5 davs at 20°C) - | B _
2l Chemical Oxygen Demand az COD | megd | APHA, 24th Ed. 2023, 5220 A+C 5-50000 16.0 250.0
3. Total Suspended Solid as TSS mgs} APHA, 24th Ed. 2023,25400 3-5000 320 160.0
+. Oil & Grease as Q & G mgd | APHA, 24th Ed. 2023. 5520 A+D 5-600 BDL 1.0 ‘

~ Statement of Conformity: The above tested parameters confirm As per CCA limits.

Note-

Rl e

BDL- Below Detection Limit

Verified By

'l‘ecm

(Vikas Kumar)

Test results relate to the jtems sampled & tested.
Test report shall not be reproduced exeept in full without approval of the laboratory.
The test samples will be disposed of after one Month from the date of issue of test report.

-~--End of Report---—-

Authorized By

Quality

anager

(Dr. Abhis r Singh)
‘“\ \ 40\

.l] 2rd ficor hai\ 2
‘ |H‘:) RO Ry
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ECOMEN MINING PRIVATE LIMITED

(Formerly known as Ecomen Laboratories Priv
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj,

Phone Mo. : 0522 - 4079201/2746282

ate Limited)
Lucknow - 226 024

Past €TP ot

Mg
;=
i/ 3
TC-1275%

An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of India, New Delhi

TEST REPORT
) - __ FORMAT NO. ECO/QS/FORMAT/A7
NAME & ADDRESS OF M/s Johnson Matthey Chemicals ULR No. TC127512400008535F
CUSTOMER: India Pvt. Ltd., Plot No. 2A, Site Test Report No. ECO/LAB/WW/0866/8535/09/2024
11 B, Panki Industrial Estate, Issue Date of Test Report | 25.09.2024
. Panki, Dist. Kanpur (U.P.)
Type of Sample Waste Water
[ Sample Registration No. 0866 Name of Location [ ETP Outlet -
| Sampling Method APHA - Sample Collected By EMPL Representative
Date of Sample Collection 13.09.2024 Time of Sample Collection | - o
Date of Sample Received 16.09.2024 Time of Sample Received | 10.20 AM -
Start Date of Analysis 16.05.2024 - End Date of Analysis 25.09.2024
Laboratory Environmental | Temperature: 27 + 2°C Sample Quantity As per Requirement o

Condition

Humidity: 50 %

"Sample ID Code

ECO/LAB/8535/09/2024

- g Tests . Limits of | As per
SI. No. Unit Protocol Detection | Result CCA
1 Yotal Suspended Solid as TSS mg/l | APHA, 24th Ed. 2023,2540D 5-5000 290 100.0
2. Oil & Grease as O & G mg/l | APHA, 241h Ed. 2023. 5520 A+D 5-600 BDL 10.0
, Biochemical Oxygen Demand as BOD )/ APEHIA 241k 1 9 - "
| 3, | (5 days a1 20°C) mg/l APHA. 24th kd. 2023, 5210 A+B 5-]0()9(1 8.0 30.0
4, Chemical Oxyvgen Demand as COD mg’l APHA, 24th Ed. 2023, 5220 A+C 5-50000 320 250.0 :
Note- - '

1. Testresults re

late to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of afier one Month from the date of issue of test report.

Verified By

----End of Report—

Ve
Techni anager

(Vikas Kumar)

Authorized By
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ECOMEN MINING PVT. LTD ('H

(Formerly known as Ecomen Laboratories Pvt. Ltd.)
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024 {
Phone No. : 0522 - 4079201/2746282 ' /71“6
E-mail: contactus@ecomen.in, Website: www.ecomsn.in, CIN - U74210UP1989PTC010601, GSTIN : 09AAACEBO76H1ZI  “7¢ 1275

ecoMen

TEST REPORT
. o - FORMAT NO. ECO/QS/FORMAT/®7
NAME & ADDRESS OF M/s Johnson Matthey ULR No. TC127512400005289F
CUSTOMER: Chemicals India Pvt. Ltd. | Test Report No. ECO/LAB/WW/0504/5289/03/2024
Plot No. 24, Site Il B, Panki |50 Date of Test 01.04.2024
Industrial Estate, Panki, Report
[ - - Kanpur, U.P. €po -
[ Type of Sample Waste Water
Sample Registration No. 0504 Name of Location STP & ETP Mix Discharge
Sampling Method APHA Sample Collected By EIPlL. Representative
Date of Sample Collection | 21.03.2024 Wizie of Sample -
Collection - -
1
Date of Sample Received 22.03.2024 'l‘ime. of Sample 10.30 AM
. . _  Recoived
Start Date of Analysis 22_.03.2()24 End Date of Analysis 01.04.2024 _
Laboratory Environmental | Temperature: 27 + 2 °C Sample Quantity As per Requirement -
Condition | Humidity: 52 % Sample ID Code ECO/LAB/5289/03/2024
|
SL . ) Limits of .
No. Tests Unit Protocol Detection Result | As per CCA
e !
} L | phl - - APHA, 24th I:d. 2023.4500 H* A+B 2-12 7272 6.5-9.0
‘ 2. Total Suspended Solid as TS met | APHA, 24th Lid, 2023.25400) 5-5000 20.0 100.0
Biochemical Oxygen Demand | Xy 002 G
. 3 as BOD 3days at 27°C | mg/l | 18-3025 Part-44 ,1993 5-10000 9.0 ‘ 30.0
3. 2:?;}';““" Oxygen Demand as | mg/l | APHA. 24th Ed. 2023, 5220 A+C | 5-50000 | 480 250.0
5. | Oil&Greascas 0 & G | mg/l [APHA. 24th 1id. 2023, 5520 A+D 5-600 BDL, 100 |
Statement of Conformity: The above tested parameters confirm As per CCA limits.
Note-
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test sampies will be disposed of after one Month from the date of issue of test report.
----End of Report----
Verified By Authorized By
¢ y
o2
Tec anager Quality ager
(Vikas Kumar) (Dr. Abhishek Kumar Singh)
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ECOMEN MINING PRIVATE LIMITED

(Formerly known as Ecomen Laboratories Private Limited)

Second Floor Hall. House No. B-1/3, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282

E-mail. contactus@ecomen.in, Website: www.ecomen.in, CIN - U74210UP1989PTC010601, GSTIN : 09AAACEE076H1Z)

TE1275

An approved Laboratory from Ministry of Environment, Forest and Climate Change & CPCB Govt. of India, New Delhi

TEST REPORT
—_— — = FORMAT NO. ECO/QS/FORMATNT )
NAME & ADDRESS OF | M/s Johuson Matthey Chemicals | ULR No. TC127512400006642F
CUSTOMER: | India Pvt. Ltd., Plot Ne. 24, Site 11 | Test Repurl No. EC ()II:\B/“ “/06‘)0/6642/06/2024
| B, Panki Industrial Estate, Panki, | Issue Date of Test Report | 25.06.2024
Dist. Kanpur (U.P.)
Type of Sample Waste Water o - .
Sample Registration No. 0690 Name of Location STP& F,Tl’jix I)ischargf.'
Sampling Method APHA Sample Collected By EMPL, Representative
Date of Sample Collection 14.06.2024 ‘Time of Sample Collection | - -
Date of Sample Received 15.06.2024 ‘I'ime of f Sample Received 11.00AM
Start Date of Analysis 15.06.2024 End Date of ; Analysis 25.06.2024
Laboratery Environmental Temperature: 27 + 2°C Sample Quantity As per Requirement
Condition Humidity: 50 % Sample ID Code ECONLAB/6632/06/2024
I 1 1 T T
I ]
| | | |
SL - . ) Limits of ) | e
No. | Tests Uniy Protocol Detection Result As per CCA
‘ T&iiocﬁcn1ié:1~'lﬁ(ﬁygcn Demand | "y a0 _ o ' | 5 | .
—_l. as BOD 3days at 37°C | mg/l _ 18-3025 Part-44 .1993 | 5-10000 12.0 | 30.0
E.i‘;'l‘;“""' OxvgenDemandas | [y brs aain id. 2023, 5220 AC | 5-50000 50.0 250.0
. - - : : 1
Total Suspended Solid as TSS mg/l APIIA, 24th [d. 2023.2540D 5-5000 14.0 100.0 '
4 Ol & Greascas Q& 4 L mg/l APHA, 24th £d. 2023, 5520 A+D 5-600 BDL I() 0 l
5. | pH | - APHA. 24th Fd. 20234500 H A+ B 212 8.74 6.5-9.0 7|
Statement of Conformity: The above tested purameters confirm As per CCA limits.
Note-
1. Test results relate to the items sampled & tested.
2. Test report shatl nat be reproduced except in full without approval of the Yaboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.
----End of Report----
Verified By Authorized By
—
PR “}(
Tec Manager uality Minuger
(Vikas Kumar) (Dr. Ab ‘l{-Wujga\r Singh)
/: .
o ko
1) (c‘ " PR ] \ ’
DA\
\ \\_,/{\

*
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ECOMEN MINING PRIVATE LIMITED v-./.:'i-

(Formerly known as Ecomen Laboratories Private Limited) 2:3
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282

3

E-mail: contactus@ecomen.in, Website: www.ecomen.in. CIN - U74210UP1989PTC010601, GSTIN : 03AAACEG076H12I 77NN
TC.12751

___An approved Laboratory from Ministry of Environment, Forest and Climaté Change & CPCB Govt. of India, New Delhi

TEST REPORT

FORMAT NO. ECO/QS/FORMAT/07

“NAME & ADDRESS OF M/s Johnson Matthey Chemicals | ULR No. TC127512400008539F )
CUSTOMER: India Pvt, Ltd., Plot No. 2A, Site | Test Report No. | ECO/LAB/WW/0866/8539/09/2024
[ 11 B, Panki Industrial Estate, Issue Date of Test Report 25.09.2024
[ Panki, Dist. Kanpur (U.P.)
| Type of Sample Waste Water -
Sample Registration No. 0866 Name of Location { STP & ETP Mix Discharge -
Sampling Method APHA Sample Collected By | EMPL chrcscnl:_xliv«_:
Date of Sample Collection 13.09.2024 Time of Sample Collection -
| Date of Sample Received 16.09.2024 Time of Sample Received _ 10.20 ._»\M
Start Date of Analysis | 16.09.2024 | End Date of Analysis 25.09.2024 B
Laboratory Environmental Temperature: 27 + 2°C Sample Quantity As per Requirement
Condition Humidity: 30 ©5 Sample 1D Code ECO/LAB/8339/09/2024 ]
| Sl - Limits of .
| No. Tests Unit Protoeol Detection Result As per CCA
Lo phl ' APHA. 24th 1id. 20234500 H* A+B 2-12 7.70 6590 |
2. Total Suspended Solid as TSS mg/l APHA, 241h Ed. 2023.2540D 5-5000 | 320 1000
Biochemical Oxygen Demand , 2104 P N ) ) 5.0
F_* as BOD 3days a1 27°C mg/l 15-3025 Pan-44 .1993 5-10000 11.0 B 30
1. E.g‘;')‘"““' Oxygen Demorid'as mgl | APHA. 24th Ed. 2023, 5220 A+ C 5-50000 36.0 250.0
_5. Oil & Grease as O & G mg:] APHA, 24th Ed. 2023, 5520 A+D 5-600 BDL 10.0
Note-
1. Testresults relate (o the items sampled & tested.
2. Testreport shall not be reproduced except in full without approval of the Jaborators.
3. The test samples will be disposed of after one Month from the date of issue of test report,

----End of Report-—-—

Verified By

'l‘ech*m;:

(Vikas Kumar)
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ECOMEN MINING PVT. LTD

l!"'.cvcvso.---v

{Formerly known as Ecomen Laboratories Pvt. Ltd.)

Secand Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024
Phone No. : 0522 - 4079201/2746282

t-mail: contactus@lecomen.in, Website: www.ecomen.in, CIN - U74210UP1988PTC010601, GSTIN : 09AAACEB076H1Z! rr

EEF N

1

NAME & ADDRESS OF
CUSTOMER:

TES

T REPORT

Mis Johnson Matihey Ch
Indin Pve. Ltd., Plot No. 2A, Site I

B, Panki lnduslrhl Estate, Panki,

lcals

ULRNo.
Test Report No.

FORMAT NO. EC G/QS/FORMAT/O?

+ TC127512400005287F

ECO/LABNWY W/WM/‘5287/03/2024

| Dist Kanpur (U.P, Issue Dae of Test Report UI 04.2024
T ype of Sample Waste Water ' o
| Sample Registration No. | 0504 - Name of Location [ ETF Inlet
sam pling Method | APHA Sample Collected By | ELPL Represcntative
' Date of § Sample Collection | 21.03.2024 | Timeor Sample Collection |-
Date of?ample Received | 22.03.2024 o | mhﬁ | 1030 AM
i Start Date of Analysis | 22.03.2024 i [ EndDate of Analysis | 01042024

| sbornwn
Environmental Condition

Temperature: 27+ 2 °C

Sample Quantity

| Humidity: 52 %

| Sample ID Code

Protocol

APHA, 24th Ed. 2023,4500 11 A+D

“APHA. 24th I:d, id, 2023,2540D

APHA, 241h £d. 2023,2540-C

1. No. Feity ] Unit
L[t | APl
b2 Total Suspended Sohd as TS$ _mg/i

3. Total Dissolved Solids as DS - mg/l
f 4. Oil & Greaseas O & G — 7
R Biochemical Oxygen Demand as BOD mg/!
_ | Sdays a1 20°C) Y
6. C hemual (Mn Demand as COD _mgL
t  Note-

1. Test results relate to the ilems sampled & tested.

APHA. Z4th Ed. 2023, 5520 A+1)

APHA, 24th ¥d. 2023, 52!0 A+B

2. Test report shall not be reproduced except in full without approval of the laboratory.

| As per Requirement
ECO/ LA 315287/03/20_24

Limits of
Detection
212
| 5-5000

15-10000

5-10000
1 5-50000

3. The test samples will be disposed of after one Month from the date of issue of test report.
4. BDL- Below Detection Limit

Verified By

\oshuame

ltchxm;l—m—ge_r—

(Vikas Kumar)

--—-End of Report----

68

——

| 252000 |

— —4

Kesult

|
.70 |
488.0
1922.0
BDI,

19.5
180.0

]
1
|

Amhorizcd By

Qunl&?%nagcr

(Dr. Abhishek Kumar Singh)
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ECOMEN MINING PRIVATE LIMITED
{(Formerly known as Ecomen Laboratories Private Limited)
Second Floor Hall, House No. B-1/8, Sector-H, Aliganj, Lucknow - 226 024

Phone No. . 0522 - 4079201/2748282

Past ETP
N \ed

“Teazrss

An approved Laboralory from Ministry of Environment, Forest and Climate Change 8 CPCB Gowt, of india, New Dalhi

NAME & ADDRESS OF
CUSTOMER:

TEST REPORT

[ M/s Johnson M atthey Chemicals

India Pvt. Ltd., Plot No. 2A, Site
11 B, Panki Industrial Estate,
Panki, Dist. Kanpuy (U.P.)

[ ULRNo.

FORMAT NO. ECO/QS/FORMATAT

TC127512400006638F

Test Report No.

ECO/LAB/WW/0690/6638/06/2024

Issue Date of Test
Report

25.06.2024

Type of Sample

Waste Water

Sample Registration No. 0690 Name of Location ETP Inlet
Sampling Method APHA Sample Collected By EMPL. Representative -
Date of Sample Collection | 14.06.2024 Time of Sample -
Collection
15.06.2024 j §
Date of Sample Received 30650 ! lme. of Sample 11.00 AM
Received
Start Date of Analysis 15.06.2024 End Date of Analysis 25.06.2024

Laboratery Tct-np;.rature: 272°C Sample Quantity As per Requirement
Environmental Condition | Humidity: 50 % Sample ID Code ECO/L.AB/6638:06/2024
SL Tests . Limits of
No. Unit Protocol Detection Result
. |pH ) - - APHA, 24th Ed. 2023,4500 H' A-B 2-12 7.55 B
2. | Total Suspended Solid as TSS mg/l | APHA, 24th Ed. 2023.2540D 5-5000 2940
3. Total Dissolved Solids as TDS me/l | APHA, 24th Ed. 2023,2540-C 10-10000 2412.0
| 4. | Oil & Grease as O & G mg/l | APHA, 24th Ed. 2023, 5520 A+D | 2.5-1000 BDL
S| gueeher e ygen Demand as BODS |-y 1 upia ot Bd 2025, 210 A48 | 510000 9.0
6. | Chemical Oxygen Demand as COD me/l | APHA. 24th Ed. 2023. 5220 A+C 5-50000 252

Note-

ot —

Verified By

! —
e
Techiticwt Manager

(Vikas Kumar)

. Test resylts relate to the items sampled & tested.
Test report shall not be reproduced except in full without approval of the laboratory,

The test samples will be disposed of after one Month from the date of issue of test report.
BDL.- Below Detection Limit

-——-End of Report———

Page-78

Authorized By

’ “l\’*";jmar Singh)
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(Formerly known as Ecomen Laboratories Private Limited)
Second Floor Hall House No. B-1/8, Sector-H, Aliganj. Lucknow 226 024
Phone No : 0522 - 4079201/2746282

NAME & ADDRESS OF
CUSTOMER:

Type of Sample Waste Water

TEST REPORT

1 nit

mpfl
mgl
mg/!
g/l

Sample Registration No. {1866
Sampling Method APHA
Date of Sample C'ollection | 13.09.1024
lr 16.09.2024
' Date of Sample Received e
TStart Date of Analysis | 16.09.2624
~ l.abaratory Enviranmental Temperaiure: 27 - 2
Condition | Humidiy: 50 %
ot Tests
No. o
Lol R
12 1 lotl Suspended Solid as 188
Jo 1 Towd Dissohved Sobids as 1D
4 PO & Gregse as O & G
5 I Biochemcal Oxy gen Demand as BOD
T[S duysan 20007y
6] Chenmeal Ony gen Demand as COD

Note-

mgl

1. Jest results relate to the items samphed & tested.

[ M/s Johnson Matthey Chemicals U1.R No.

| India Py, Ltd., Plot No. 24, Site Il [ st Report No.
B, Panki Industrial Estate, Panki,
Dist. Kanpur (U.P.)

[ Name of Location
Sample Collected By

| Time ufSampI_c »
Collection

| Time of Sample

i Received

End Date of Analysis
Sample Quantity
Sample ID Code

L Protocol

[ APHA. 23th Fd. 20234500 41 A+
APLIA, 241h Fd, 202325101

T APHA. 24th Ed. 2023.2510-C

| APHA. 24th Ed. 2023, 5520 A+ D)

APHA. 24th Ed. 2023, 5210 A+ 13

| APHA. 24th Iid. 2023, 5220 A ¢

2 Festreport shall not he reproduced except in full without approval of the laboraton

3 The test samples will be disposed ol after one Month from the date ol issie of test report,

b BDILL- Below Detection b imit

Vc:zfzd By .
Techt Mhnagcr

{Vikas Kumar)

----End of Report----

An approven nggrdtor_y ‘from_M-_i-r_ns_try of Environment, Forest and Climate (_:hénge & CPCB Govt cﬁl_r{cﬁ;_hlev; Oethi

. Post EF il

1047

51

FORMAT NO. ECO/ONFORMA 1107
TC127512400008536F

¥ — —

| ECO/AABWW/866/8536/09/2024

Issue Date of Test Report | 25.09.2629

PP inlet

1

t
l
!

LMPE Representative

10.20 AM

25.09.2024
As per Requirementi
FCOF ARSI 09 2024

Limits of
Delection

2-12

" SSs000

10- 10000
2.5-1000

5-10000

S-30000

Result

T.hl
350
19920

BDI

14.0

S20
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Annexure-5
ETP and STP are individual plants physically separated from each other
STP
ETP
ETP
treated
effluent STP
discharge treated
line effluent
discharge
line
Common
discharge
line of
treated
effluent
’ -__-H“""‘-
o

—_
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Separate ETP and STP treatment and treated effluent is taken to the combined storage tank

ETP STP
Industrial Wastewater Domestic Wastewater
Collection Tank [?creen Chamber

v v

'y

Raw Effluent Tank Equalization Tank
Filtrate to
¢ Filtrate to .L Equalisation Tank
Flash Mixing Tank Raw Water Aeration Tank
Tank
v . Sludge Drying Bed
Tube Settl &
Flocculation Tank ube sSettler >
* Supernatant
Tube Settlers Sludge Tank/Filter Feed Tank Dried Sludge as Manure
L Holding Tank
¢ v
Intermedifte Tank Filter Press Sand Fitter ]
-
— I
Sand Filter Dryed Sludge to TSDF Carbon Filter ‘
3 — v
Over Head Tank Clear Water Tank ‘
l ==
OCMSs )
Combined Storage v
(ETP Treated + STP Treated) *

/


HP
Placed Image
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Annexure-6

Good housekeeping in ETP during hazardous waste handling

Primary packing of sludge in
HDPE Bags and Secondary
containment with metallic

drum

Good quality of cake
formation in filter press
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Annexure-7
Good housekeeping in STP and Do’s & Don’ts during hazardous waste handling

o o
Ppepr oo

e

e
——a
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Annexure-8

RCC Bund with Chemical proof brick liningin ETP
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Annexure-9

Dripping tray arrangement provided for secondar
in Hazardous Waste Storage Area)

y containment for used oil (liquid hazardous waste

Solid hazardous waste with Sesggs;z;:;ﬁlrngzztcmlm
HDPE bags as primary
containment properly packed
in metallic drums as
secondary containment
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Johnson Matthey Chemicals India
Johnson M,attly‘lﬁny Private Limited, Panki Works,
I ' han Udyog Nagar, Kanpur 208022 India

T +91 0512 2692413
F +91 0512 2691277

Date: December 12, 2024
Reference: IMCIPL/EHS/24-25/DEC-02

To

The Chief Environmental Officer, Circle 2
Uttar Pradesh Pollution Control Board

Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-22¢6 010

Subject : Application for Consent to Establish

Dear Sir

Johnson Matthey Chemicals India Private Limited, Panki (JMCIPL) located at Kanpur, Uttar Pradesh is serving the
JM's worldwide customer hase by producing various grades of Nickel based catalysts and Copper &
absorbents products required to improve the efficiency of Syngas and reforming processes and removing
impurities and controlling pollution in refinery processes.

One of the

solar evaporation lagoons. For efficient treatment of this stream IMCIPL has decided to put up a low temperature
evaporation system capable of operating on dual mode - Mechanical vapar re-compression evaporation (MVRE})
system or multiple effect evaporation (MEE) using steam, followed by Agitated Thin Film Dryer (ATFD).

We confirm that the evaporation system will not require any extra water or extra fuel to produce steam, and the
liquid effluent generated during the process wil) also be treated along with the feed stream making it completely
zero liquid discharge scheme. The solid waste generated from the pre-treatment - physice-chemical coagulation,

with the existing hazardous waste disposal of ETP sludge. The solids generated from the evaporation of
wastewater stream (40 ta 70 MT/month) will mainly contain sodium nitrate, will then be sold to industrial buyers
producing / using the sodium nitrate in their processes. Until the market is established during the early few

unavailability of buyers, JMCIPL will approach the Board for amendment in Hazardous waste authorization to
increase the disposal limits of the hazardous waste. We hereby confirm that this project does not increase any
production limits granted to us by a consolidated consent and authorization - Consent No. 15157383 dated
22/07/2022.

The proposed above project of Low Temperature Evaporation will be state-of-art plant for the betterment of
environment and JMCIPL would like to like to humbly request Board for processing our application for Consent to
Establish of same. Hope you find all the information and documents attached with the application in order

Thanking you.

Yours sincerely

VAE}//

N i
Neha Bhandari

EHS Manager - Johnson Matthey Chemicals Tndia Pyt 11d.

Heqa Offrce oty v #0008 [RITEIT Toddea Pyivate Linditag

www.natthey.com R Industiral E o 1 et Ruatgad Maharashitea
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Application No : 29436335
Consent to Establish (No Objection Certificate) Form

Application for Consent To Establish

Note: 1. All enclosures, appendices, projects, plans and scheme to be submitted in triplicate.

2.Incomplete application will be rejected.

3.No work pertaining to site development or construction of industry be undertaken without NOC doing so
would be the sole responsibility of the applicant and against public interest.

From , Dated

JOHNSON MATTHEY CHEMICALS INDIA 13/12/2024
PRIVATE LIMITED, Plot 2A, Site 2B, Panki

Industrial Area, Udyog Nagar, Kanpur

Nagar, KANPUR NAGAR,208022

City:

Block:Kanpur

Districtt KANPUR NAGAR

To,

The Members Secretary,

Uttar Pradesh Pollution Control Board
T.C.12V, Vibhuti Khand, Gomti Nagar,
Lucknow(226010).

Sir,

2. I/We hereby guarantee that quality of final discharge of effluent and emissions will be
within the prescribed standards of the Board. The trial production will be started only after
implementing and operating the pollution contro] advices as proposed herein.

3. eby guarantee that quality of final dlschgrge of effluent and emissions wi] be

4, I/We undertake that I/we will apply for seeking consent under section 25/26 of Water Act
and consent under section-21 of the Air Act at least two months before start of trial and
comply with the Water Cess Act-1977.

5. I/We declare that the provisions of these Acts have been known to me/us.

I/We accept that the application is for proposals submitted and if the site is not approved
then the final decision of Board will be accepted.

Yours faithfully,



289
. el

Signature

Name of Applicant:- Vishal Govind Satghare
Address of applicant:- Plot 2A, Site 2B, Panki
Industrial Area, Udyog Nagar

Dated :13/12/2024

(Annexure to NOC Application)

}I 1. |Name and Address, Category & FOHNSON MATTHEY CHEMICALS INDIA PRIVATE

Type of Industry LIMITED and Plot 2A, Site 2B, Panki Industrial Area, Udyog
Nagar, Kanpur Nagar, KANPUR NAGAR,208022
RED

| |Basic chemicals and electro chemicalg and its derivatives

- igcmaﬂu_f@@ringgtasii____ -
2. |General o

Iy |
|
2

o

= —— — 1
Vishal Govind Satghare & Plot 2A, Site 2B, Panki Industrial
— Area, Udyog Nagar

Proposed Location (Attach location Attatched
map of site Showing of point 2.3) L S - ]

Name & Address of Applicant

2.3 |Details of direction and distance of || Sul;ounding of Bistance (in | Description /
nearest sanctuary, highway railway Site meters) |
line, human settlements, river, drain, . T e
reserved forests religious places etc ’ National Highway 50 NH-19 & NH-27
( form the site (In a 5 km, distance) f|| tg‘F’)VSrSdOS ;Ogé?ig
e | dist
| | Commercial 10 Kanpur Fertilizer
| | and Cement
| | —— | Limited
| (|rHuman habitation 100 ( Saraimita village
| @ app. 100 m
I = — _/_itmzﬂgis_tgnge_
| Railway Line 250 located within
— ________{____KiCL-
River 11000 Pandu @ 1.5-km
” & Ganga @ 11-
L —— | kmdistanc

—— ____r____________ — ]

|I 2.4 | Present use of land (enclousure
| certificate) Agricultural/ Residential/ | Not Attatched
- |Commercial/ Industrial |

Il 2.5 |Details of letter of intent/SS] |
. |Registration

— Document-Not Attatched |

i L N : o
2.6 |Brief process description with flow | Process wastewater evaporation system using MVRE / MEE |
|

chart mode - See Annexure- |

| Enclosure No.- |
' J Document-Not Attatched
[ —'—.— — —— - T —.— — ——"—’_—_— —_— :______T________________-_—_"—"“_ _..“_—_—_—|
'2.7 | List of main products with daily | Product Name | Quantity.” Jl

. t ;_______________,___________f__.._.._.___-____
| |desiened capacity L Noproduot | Metri¢ Tonnes/month
I' pEES .________ __-__ ‘___ _|",:____:______:______'____________ ____'__'__.":‘__"__,'._T"_,_',,__ ———
28 |Listor bye products with daily | By Product Name Licence Quantity | Installed &!““flf_i'}}

esigned capacity | Solids containing 70 Metric | N 70 MetiF

| —sodumnitrate | Tonnes/Month | Tonnestidontn |

e ___'_J.',_—". — = ——

749 JT ict Af Racin rour material urith dajly | LA TR
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. e
72.10 | List of other industrial units operated | 1
by applicantorits partners,

e s _ |
211 [Copalcostofpoject | om0
2.12 Expected date of commissioning of January 1994 |
| |

.___J_Rla_nt_______ - _}_ - -
.)_3. | Water Pollution _[I
3.1 [Source of Supply of water |||__ Source Type | _ Source Name | Quantity (KL/D) J||

| Sround Water | Noadditional | 0. |
| (within premises) | water will be | '
I | required than | 1

| | | approved I
—— . ) duanfifes | |
|| 3.2 TDaily Consumption of water Il |: _ Source gO_S_lI_lp_i_n_ 1 Quantity ( LD) -[‘||
| | |||_____D_"Lf=‘§tl___________1-_0______||
| | _B_ﬂe_____1_____1_25_-_____J'
| I Coolin ' 0.0 |

I S———— _ ——-

— L e
|[3'3 || Total quantity of liquid effluents I Generation —|[ Waste Water Generation ||||
| |discharged perpay. . ————1__QuantiyKvp) _ |
34| Are there any expected Pollutants, He— 0
25 |Typeof Pollutants —dawid —_— |
[3.6 |[ Indicate available information on ||'_1\1;;e_0;E_ﬁi,;nt_ll_ _(_j_h;r;ct_er_ist_ic: —I a _A_v;i];bg _||||

 effluent characteristic as below : _lni‘";m_aﬁ_‘l'l |

e —— =
3.6 —lrIs the effluent to be generated within | No |
—[Specifications " " ZLD Evaporation System atached in Amnexure-1 |
3.7 |Proposed Time bound programme 'To be commissioned by Apr-25

|
for Water Pollution Control System. | Document-Attatched .'
38 |Mode of final discharge |Closed Drain |

39 [Point of fina discharge | Any Other

|| 3.10 ’Is industrial effluent allowed to mix | No '

| with domestic effluent, if no specify | Through existing STP, treated domestic effluent is utilized for |
- disposal of domestic effluent __|gardening '

—_ — — ]

4. | Air Pollution
- |Alr Pollution

(4.1 |Type and quantity of fuel consumed _F_ue; - _
| perdayinmanufacturingor 1 omsu E—
- [subsidiary process. N

|| 4.2 | Details of emissions form fue] 'Expected,lndustrial |
| |combustion | |

—~_——~_——1———~_— — —— — ]

xisting PNG fired boiler will be

14.3 || Expected process emissions sources | Steam generated through

' | quantity 'required only for start-up. No additional fue] js required for |

N . [theproject ~ o o

144 | Proposed Air Pollution Control || Not Attatched

| 'System for flue gas and process '

. emission Tt S o —— ___||

4.5 ||Capacity of Proposed Diesel 0

- |Cenerating SetinK.v.A. = S e e

.'_4-§__'_Hezisl_ltgf_allseuices ofemission Jo -]
Vs —
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|

|

B- Solid/Waste | Nature of PpproximT Total | Hazardou | Mode oﬂ
| Waste ate Quantity( s Disposal
| ’ Compositi | per day) |
| v | — ]
’ Hazardou 30 30 Yes |' Supply/Sa }
| s Waste |le to other ||
T +—— 1| industry
| | Hazardou| 1 o ( Yes }LSupply/Sa
| } s Waste | | | le to other
| =L | |y
6 |Details of use and storage of Chemical Daily Us Storage at a time ||
Hazardous materials |f___— — = _“'___e_.___# —Re2ta time /
[E.l Plan for Safety and disaster |[ No major credible event scenario is applicable in the process. }
} management |For Fire fighting adequate no. of Fire extinguishers wil] be
} provided in the plant
N ————[Dooument-NotAttatched |
Dated : 13/12/2024 Name of Applicant:- Vishal Govind Satghare

Address of Applicant:- Plot 2A, Site 2B, Panki
Industrial Area, Udyog Nagar

INFORMATION REQUIRED FOR
NOC:-

1. Proposal for Water Pollution Control System (Attached)

2. form (Attached)

3. Balance sheet Or CA Certificate (Attached)

4. Layout Map (Attached)

5. Safety and Onsite Disaster Management Plan (Attached)

6. Compliance Report of Existing Unit (Attached)

7. Total Area of Industry and area proposed for different works proposed within premises
like as Place for Plant & Machinery of Industry, Pollution Control System, Township, open
land, green belt etc (Attached)

8. Location Map (Attached)

9. Land Ownership (Attached)

L. (a) Full name of the applicant with address : Vishal Govind Satghare,Plot 2A, Site
2B, Panki Industria] Area, Udyog Nagar
(Tel. No.) - Z
(b) Is the firm registered? : YES NS
(c) If yes, give the number & date of registration and - UPFA35002222,11/ 12.,ff '»J-‘.I,g ,
authority with whom registered. \ /

(d) Full Address of the registered office : ~— Y4
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(€) Names, designation and full address of persons like :

Partners, Managing Director/Manager etc.

(D) Under which category does the industry fall:
Large/Medium/Smal] Scale.

Full name of the
Land/Premises/Institute/F actory/Industry/Local body
with address

Give revenye /City Survey No. of the land/premises :

for which the application is made:

State month and year in which the plant was actually :

put into commissions o is proposed to be put into
commission:

Name: Rohit Vats 8 a-
Designation: CFO and Whole-time
Director

Address: Flat 803, Thapar Artha, Opp.
Shopprix Mall, Sec-4, Vaishali,
Ghaziabad - 201010

Period of Tenure: 06-06-2018
Telephone No: +91-9810574520

Name: Thripekulath Sankarawarier Babu
Designation: Whole-time Director
Address: Uthram Villa 8, Amity Green
Fields, Assissi Junction, SWTS Road,
Aluva - 683 101, Kerala

Period of Tenuyre: 28-03-2022

Telephone No: +91-6389201820

Name: Alastair Anthony Judge
Designation: Whole-time Director
Address: 6 Greenside, Wappenham,
Towcester, Northamptonshire NNI2
8SH UK

Period of Tenure: 23-03-2023
Telephone No: +91-6389201820

Name: Vishal Govind Satghare
Designation: Site Manager & Whole-
time Director

Address: 19/703, Tulsidham Complex,
Tulsipark CHS, SV Road, Manpada,
Thane (W) - 400610

Period of Tenure: | 1-05-2023
Telephone No: +91-8127033364

large

JOHNSON MATTHEY CHEMICALS
INDIA PRIVATE LIMITED

Address:Plot 2A, Site 2B, Panki
Industrial Area, Udyog Nagar, Kanpur
Nagar, KANPUR NAGAR,208022
Tel. No.:-6389201820

E - m a ;
:ehscompliances.panki@matthey.com

District: KANPUR NAGAR
Town/Village:

City Survey no./Revenue Survey
no.:Plot 2 A
Khata No.:

Area in Hectares:

January,1994
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State the CiViI/Mih'tary /Defence/industria] Estate etc,
under whose administrative Jurisdiction the
occupiers/industria] plant is situated:

(a) State whether plant site has been declared as -

prohibited area:

(b) If yes, state the name of the Authority and furnish a:

ertified copy of the order under which the area has
been declared as prohibited area

Industrial Estate 8 8

District: KANPUR NAGAR
Corporation:

Village Panchayat
Contonment:

Defence Depitt:

State Govt:

Prohibited areas:

Others:

NO
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Johnso they °9 ey Johnson Matthey Chemicals India

cing life Private Limited, Panki Works,

Udyog Nagar, Kanpur 208022 Indig

T +91 0512 2692413
F +91 0512 2691277

92

Date: January 08, 2025
Reference: JMCIPL/EHS/24-25/]AN-02

To:

The Regional Officer,

Uttar Pradesh Pollution Contro] Board

5243, Avas Vikas, Phase-I11, Sadbhavna Nagar,
Kalyanpur, Kanpur-208017

Subject: Analysis report and online continuous monitoring system (OCMS) data

Dear Sir,

this process.

Additionally, we are providing the online continuous monitoring system (OCMS) hourly log
from 11t July 2024 till the end of the month, for your reference. As mentioned in our previous
response (reference letter no. JMCIPL/EHS/24-25 /DEC-03), regarding the show-cause notice
issued by your esteemed office, we promptly conducted the calibration of the OCMS on 12t
July 2024. We have attached a copy of the calibration report for your reference,

Thanking you.

Yours Sincerely,

-

\ &=
e
//

Neha Bhandari
EHS, Manager
Johnson Matthey Chemicals India Private Limited, Panki

Annexure:
1. ETP treated effluent outlet sample and ETP & STP mixed treated effluent outlet
sample analysis report of 13th September 2024
2. Hourly log of OCMS from 11t July 2024 to 31st July 2024
3. Calibration report of OCMS dated 12t July 2024

J fice: VeV P va Plot &,
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ECOMEN MINING PRIVATE LIMITED

as tcomen Laboratories Private L unncd'

tForm 'rl, Knowit

Second Flo 1l House No B-1/8, Sector- H, Aliganj, Lucknow -
Fhone No. - 0522 - 4p79204/2746282
Ay, Wet men.an, GIN - U74210UpP 1983PTCU10601

Om n nl

siry ¢ J! Env

TEST REPORT

| ULR No,
| Test Report No.
Issue Date of Test Report

M/s Johnson Matthey Chemicals
India Pvt. Ltd., Plot No. 2A, Site
11 B, Panki Industrial Estate,
Panki, Dist. Kanpur (U.P.)

] Waste Water

' Sample Registration No.

1866 : Name of Location
APHA | Sample Collected B\

Sampling Method

" Date of Sample Collection

" Date of Qamp!e Received
Start Date oI'Anahsls

L abaratory Environmental
Condition

113092024
Cle0v2023
16.09.2024 |
) Iunmmluu 72
-Hll‘mldll\ 509,

| Time of Samplc C 0Ilect|on
| Tlme of Sample Recew
End Date ofAnahsls .

| Sample Quantity

| Sample IDC ode

S

Sk No. Tests Unit Protocol
1 lotal Suspended Solid as 158 mgl APHA, 21th ¥ d 2071.231[)1)
2 POl & Grease as O & G mg | I’H A. "4lh Fd. 2023, 5 ) \ X))
' Biochemical Oxy gen Demand as BOD | s 5 5
- ; AL 20h Bd 2023, 5210 A
| (5 daysat 20°C) o mg| 1 APHA. 2:hh l_(..i 023. 5210 A+B
4. Chemical Oy gen Demand as COD mg | APHA, 24th Ed. 2023, 5220 A+(
Note-
o Testresults relate 1 the items sampled & tested.

Test report shall not be reproduced except in full without approvat of the aboraton

3. The test samples will be disposed of atler one Month from the date ofissue of test report.

Yerified By

Techniéa /‘Vlanager
(Vikas Kumar)

--—-End of Report----

~ oy
I, o>

une .-l H)H':s’ an d Climate \,iu!l:gu & gr;,;:ﬁ] 5:

ECOLABAB535.09 2024

mee xuxe L

1%

%

1.

126 024
IN D CSAAACER)TEHIZ)

vi of India, New Dethi

~ FORMAT NO. I OOSFORMAL 07
TCI2 127512400008535F

" ECO/LAB/W W/(|866/8<3‘i/0‘)/"024 -
| 25.09. 2024

E1P Outlet

| EMPL Ry mprmm.nm B
| - !
i 1020 AM

25.09.2024

[ As per Requirement

p— -, e

e | Result | S per
5-5000) 290 1.0
5600 | __HT)T EETY
$-10000 8.0 0.0
5-5()”“”_ ‘2:(' T Z_i.(;.” '

Authorized By

o TN
Quality Manager
(Dr. Abhisheu'l\‘fum\s?ingh)
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ecoMen B
Secy No

Fhona KN¢

IA ]

B.1/8, Secter-

V522 - 4079201/27467282

L£-mait’ contactusi@eco . W W CCOmer

! of bnvieoninent Forest

1 Minis? and €l

An approved Laboratory fron mate Change &

TEST REPORT

" ULR No.
Test Report No.
Issue Date of Test Report

[ 'NAME & ADDRESS OF h

‘ ' M/s Johnson mtthc_v Chemicals
[ CUSTOMER:
|

India Pvt. Ltd., Plot No. 2A, Site
11 B, Panki Industrial Estate,
Panki, Dist. Kanpur (U.P.)

pre of Sample W aste Water

Snmple Reglstratlon No. Toges - Name of Lacation
| Sampling Method " APHA o Sample Collected By
" Date of Sample Collection _, 13.09.2024 T|me of Sample C ollection
" Date of Sample Received 16.019.202 1 o "Time of Sample Received

" End Date of Analysis
Samplc Ouanm\

16.19.2024
‘Temperature: 27 ¢ 2°C

Start Date ofAnaI\ms

Laboratory Environmental

Condition “Humidily: 50 %4 Sample ID Code
|
%I' i Tests Unit Protocol
No.
l. pll - APHA. 24th Ed. 2023 4300 11" A+ B .
2 I()ml Suspended Solid as IS8 mg | APHA, 24th [d. 2023.2540D
lhmhumn..ll O gen Demand - .
3 ) S-3025 Part-44 1993
T aBOD Mdaysat 27°C | mel|IS-3025 Purt-i4 1993 ) _
Themicat ( i ‘mand § . .
g, Chemical Oxygen Denand ay mel | APHA. 24th k. 2023, 5220 A-¢ ‘
L Lo —
5 Oil & Grease an O & G my | APHA. 24th Fd. 2023, 5520 A<D
Note-

. Test results relate to the items sampled & tested.

[25)

Festreport shall not be reproduced exceptin full without approval of the Juboratory.

----End of Report----

Verified By )
\A obW
Technrtal Manager
(Vikas Kumar)

7

ECOMEN MINING PRIVATE LIMITED
y Known as Ecomen Laboratories Private Limited)
L Aliganj, Lucknow

CiN - U74210UP1388RTC010601. G

Avenexuve - A

WY

i 'd a. New Deihi

- &2 {124

STIN - DSAAACES

g ¢

VoML

O

p(PU v'

__FORMAT NO.ECO/QVEORMA AT
| TC127512400008539F

| ECO/LAB/WW. /0866/853‘)/09/2024
25.09.2024

SH & FIP Mix [)I\Lh.lrLL i
l MPL R;.pruum.lllu
| 10.20 AM
35092024
' \\p(_rl{nquirumm
[(()l AB 8539 I)9 2024 I

Limits of

Detection Result As per CCA
212 7.70 oS
~%-50()() 32.0 1O
S-10000 1o 300
5;()()() ;_() 2300 !
son | oo

BDI.

3. the test samples will be disposed of after one Month fram the date of issue of test report.

Aythgrized By

urf*f‘ \{
Quality Maxmger
(Dr. Abbishiek Kumar Singh)



Timestamp
11-Jul-2024 00:00
11-Jui-2024 01:00
11-Jul-2024 02:00
11-Jul-2024 03:00
11-Jul-2024 04:00
11-Jul-2024 05:00
11-Jul-2024 06:00
11-Jul-2024 07:00
11-Jul-2024 08:00
11-Jul-2024 09:00
11-Jul-2024 10:00
11-Jul-2024 11:00
11-Jul-2024 12:00
11-Jul-2024 13:00
11-Jul-2024 14:00
11-Jul-2024 15:00
11-Jui-2024 16:00
11-Jul-2024 17:00
11-Jul-2024 18:00
11-Jul-2024 19:00
11-Jul-2024 20:00
11-Jul-2024 21:00
11-Jul-2024 22:00
11-Jul-2024 23:00
12-Jul-2024 00:00
12-Jul-2024 01:00
12-Jul-2024 02:00
12-Jul-2024 03:00
12-Jul-2024 04:00
12-Jul-2024 05:00
12-Jui-2024 06:00
12-Jul-2024 07:00
12-Jul-2024 08:00
12-Jul-2024 09:00
12-Jul-2024 10:00
12-Jul-2024 11:00
12-Jul-2024 12:00
12-Jul-2024 13:00
12-Jul-2024 14:00
12-Jul-2024 15:00
12-Jul-2024 16:00
12-Jul-2024 17:00

Johnson Matthey Chemical India Pvt Ltd
ETP_Johnson Matthey Chemicals_Kanpur

300

From: 2024-07-11 00:00:00 To: 2024-07-31 23:59:00

7.43
7.45
7.45
7.42
7.41
7.4

7.43
7.42
7.42
7.42
7.4

7.39
7.38
74

7.41
7.39
7.38
7.37
7.35
7.36
7.37
7.39
7.39
7.37
7.3

7.27
7.32
7.3

7.29
7.32
7.33
7.29
7.24
7.25
7.25
7.25
7.26
7.26
7.25
7.29
7.29
7.34

pH

BOD
0.5
0.49
0.4
0.4
0.4
0.4
0.35
0.37
0.22
0.17
0.24
0.3
0.26
0.11
-0.13
-0.39
0.09
2.48
1.95
1.3
0.59
3.47
5
5
5
4.98
4.9
4.9
4.9
4.9
4.9
4.9
4.9
4.9
4.9
4.9
4.9
4.9
49
5.82
5.78
5.8

46.44
46.37
46.44
46.73
46.9
46.9
46.98
47.11
4712
47.28
47.31
47.45
47.53
47.64
479
48.41
48.41
46.44
46.66
47.44
48.07
34.88
28.31
28.52
28.69
28.8
28.8
28.89
28.9
28.9
28.99
29.01
29
29.08
29.05
29

29

29
29.01
20.39
20.09
20.32

20.63
20.7
20.8
20.92
20.93
20.95
20.99
20.99
21.22
21.37
21.23
21.21
21.23
21.45
21.93
22.5
21.74
17.01
17.62
18.6
19.84
12.33
8.45
8.59
8.73
8.83
8.88
8.91
8.94
8.96
8.96
8.97
8.99
9.02
8.99
8.98
8.98
8.98
8.98
28.38
32.13
32.17

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com
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~ Timestamp
12-Jul-2024 18:00

7.34 5.9 20.43 32.21
12-Jul-2024 19:00 7.34 595 20.51 32.26
12-Jul-2024 20:00 7.32 5.97 20.49 32.26
12-Jul-2024 21:00 7.32 597 20.43 32.23
12-Jul-2024 22:00 7.3 5.92 20.29 32.19
12-Jul-2024 23:00 7.31 5.88 20.22 32.14
13-Jul-2024 00:00 7.3 5.89 20.17 32.12
13-Jul-2024 01:00 7.34 5.79 20.24 32.14
13-Jul-2024 02:00 7.34 5.87 20.23 32.15
13-Jul-2024 03:00 7.33 5.89 20.26 32.16
13-Jul-2024 04:00 7.34 5.89 20.3 32.19
13-Jul-2024 05:00 7.32 5.98 20.35 32.21
13-Jul-2024 06:00 7.31 6.03 20.47 32.24
13-Jul-2024 07:00 7.32 6.01 20.53 32.26
13-Jul-2024 08:00 7.31 5.98 20.59 32.3
13-Jul-2024 09:00 7.31 5.95 20.57 32.28
13-Jul-2024 10:00 7.29 5.96 20.65 32.3
13-Jul-2024 11:00 7.28 6.01 20.55 32.28
13-Jul-2024 12:00 7.28 6 20.38 32.22
13-Jul-2024 13:00 7.27 6.06 20.44 32.24
13-Jul-2024 14:00 7.29 5.99 20.44 32.25
13-Jul-2024 15:00 7.34 5.95 20.56 32.26
13-Jul-2024 16:00 7.36 594 20.6 32.26
13-Jul-2024 17:00 7.36 5.96 20.64 32.26
13-Jul-2024 18:00 7.38 5.94 20.67 32.27
13-Jul-2024 19:00 7.38 5.97 20.63 32.29
13-Jul-2024 20:00 7.36 6 20.59 32.3
13-4ul-2024 21:00 7.38 6 20.59 32.33
13-Jul-2024 22:00 7.41 5.91 20.64 32.32
13-Jul-2024 23:00 7.44 592 20.67 32.27
14-Jul-2024 00:00 7.42 6.04 20.62 32.28
14-Jul-2024 01:00 7.44 6.08 20.65 32.3
14-Jul-2024 02:00 7.43 6.09 20.66 32.34
14-Jul-2024 03:00 7.43 6.3 21.68 32.73
14-Jul-2024 04:00 7.42 6.56 25.23 34.4
14-Jul-2024 05:00 7.43 6.02 24.59 34.36
14-Jul-2024 06:00 7.42 5.49 18.93 31.69
14-Jul-2024 07:00 7.44 5.46 18.95 31.69
14-Jul-2024 08:00 7.41 5.52 18.93 31.68
14-Jul-2024 09:00 7.41 5.46 18.93 31.69
14-Jul-2024 10:00 7.42 5.39 18.96 31.7
14-Jul-2024 11:00 741 5.4 18.94 31.7
14-Jul-2024 12:00 74 5.41 18.96 31.7
14-Jul-2024 13:00 7.38 5.48 18.98 31.72
14-Jul-2024 14:00 7.37 5.5 19.05 31.76
14-Jul-2024 15:00 7.39 5.38 19.09 31.79
14-Jul-2024 16:00 7.38 5.45 19.12 31.8

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com



Timestamp
14-Jul-2024 17:00
14-Jul-2024 18:00
14-Jul-2024 19:00
14-Jui-2024 20:00
14-Jul-2024 21:00
14-Jul-2024 22:00
14-Jul-2024 23:00
15-Jul-2024 00:00
15-Jui-2024 01:00
15-Jul-2024 02:00
15-Jul-2024 03:00
15-Jul-2024 04:00
15-Jul-2024 05:00
15-Jul-2024 06:00
15-Jul-2024 07:00
15-Jul-2024 08:00
15-Jul-2024 09:00
15-Jul-2024 10:00
15-Jul-2024 11:00
15-Jul-2024 12:00
15-Jul-2024 13:00
15-Jul-2024 14:00
15-Jul-2024 15:00
15-Jul-2024 16:00
15-Jul-2024 17:00
15-Jul-2024 18:00
15-Jul-2024 19:00
15-Jul-2024 20:00
15-Jul-2024 21:00
15-Jul-2024 22:00
15-Jul-2024 23:00
16-Jul-2024 00:00
16-Jul-2024 01:00
16-Jul-2024 02:00
16-Jul-2024 03:00
16-Jul-2024 04:00
16-Jul-2024 05:00
16-Jul-2024 06:00
16-Jul-2024 07:00
16-Jul-2024 08:00
16-Jul-2024 09:00
16-Jul-2024 10:00
16-Jul-2024 11:00
16-Jul-2024 12:00
16-Jul-2024 13:00
16-Jul-2024 14:00
16-Jul-2024 15:00

pH

7.37
7.4

7.46
7.36
7.29
7.27
7.3

7.29
7.27
7.27
7.29
7.28
7.3

7.28
7.31
7.29
7.3

7.3

7.32
7.3

7.34
7.42
7.39
7.3

7.29
7.32
7.35
7.33
7.31
7.32
7.36
7.4

7.38
7.38
7.37
7.37
7.42
7.4

7.42
7.41
7.45
7.45
7.44
7.44
7.44
7.44
7.46

5.49
5.35
5.44
5.65
5.63
563
5.44
5.46
5.54
548
5.54
5.52
5.53
5.63
5.49
5.61
5.54
5.57
5.47
5.57
5.46
5.39
5.48
5.63
5.66
5.5

5.46
5.48
5.53
5.54
5.44
5.47
5.49
5.51
5.56
5.51
5.49
5.51
5.51
5.56
5.47
5.5

5.51
5.48
5.58
5.59
5.52

302

BOD

19.19
19.39
19.52
19.62
19.54
19.56
19.5
19.52
19.55
19.51
19.57
19.54
19.59
19.61
19.6
19.69
19.64
19.52
19.02
191
19.05
18.96
18.97
19.04
19.08
19.01
19.02
19.02
18.97
18.99
19
19.05
19.03
19.02
19.05
18.99
19.04
19.02
19.02
19.03
19.05
19.04
19.01
18.98
19.04
19.05
19.08

coD

31.86
31.95
31.98
31.99
31.99
31.98
32
31.99
31.99
31.99
32.01
32
32.01
32.01
32.03
32.05
32.04
31.98
31.7
31.73
31.72
31.68
31.7
31.7
31.72
31.69
31.7
31.71
31.69
31.7
31.69
31.7
31.69
31.69
31.7
31.69
31.7
31.7
31.7
37
31.71
31.69
31.7
31.7
31.7
31.7
31.7

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com
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Timestamp

16-Jul-2024 16:00 7.46 5.49 19.08 31.7
16-Jul-2024 17:00 7.46 5.49 19.18 31.71
16-Jul-2024 18:00 743 5.57 19.18 31.72
16-Jul-2024 19:00 7.38 5.66 19.15 31.73
16-Jul-2024 20:00 7.38 5.58 19.07 31.72
16-Jul-2024 21:00 7.37 5.57 19.09 31.72
16-Jul-2024 22:00 7.37 5.58 19.06 31.71
16-Jul-2024 23:00 7.38 5.6 19.1 31.7
17-4ul-2024 00:00 7.38 5.6 19.15 31.71
17-Jul-2024 01:00 7.37 5.73 19.26 31.75
17-Jul-2024 02:00 7.36 5.76 19.28 31.75
17-Jul-2024 03:00 7.38 5.79 19.31 31.76
17-Jul-2024 04:00 7.38 58 19.38 31.77
17-Jul-2024 05:00 7.41 5.9 19.57 31.8
17-Jul-2024 06:00 7.39 5.97 19.62 31.81
17-Jul-2024 07:00 7.47 5.86 19.79 31.86
17-Jul-2024 08:00 7.43 6.14 20.13 31.97
17-Jul-2024 09:00 7.4 5.95 19.71 31.85
17-Jul-2024 10:00 7.51 5.64 19.49 31.8
17-Jul-2024 11:00 7.44 5.88 19.56 31.82
17-Jul-2024 12:00 7.4 5.9 19.51 31.8
17-Jul-2024 13:00 7.4 5.88 19.51 31.8
17-Jul-2024 14:00 7.4 5.82 19.33 31.74
17-Jul-2024 15:00 7.41 5.65 19.2 31.7
17-Jul-2024 16:00 7.39 5.72 19.23 31.72
17-Jul-2024 17:00 7.37 5.76 19.21 31.72
17-Jul-2024 18:00 74 5.65 19.24 31.72
17-Jul-2024 19:00 7.4 5.69 19.29 31.73
17-Jul-2024 20:00 7.36 5.78 19.38 31.76
17-Jul-2024 21:00 7.39 5.68 19.38 31.76
17-Jul-2024 22:00 7.37 5.82 19.45 31.77
17-Jul-2024 23:00 7.38 572 19.78 31.96
18-Jul-2024 00:00 7.36 5.78 20.13 32.13
18-Jul-2024 01:00 7.38 5.82 19.85 31.97
18-Jul-2024 02:00 7.38 5.99 19.58 31.8
18-Jul-2024 03:00 7.38 5.96 19.5 31.78
18-Jul-2024 04:00 7.39 5.95 19.46 31.75
18-Jul-2024 05:00 7.42 5.88 19.47 31.76
18-Jul-2024 06:00 7.43 5.87 19.47 31.77
18-Jul-2024 07:00 7.47 5.97 19.74 31.82
18-Jul-2024 08:00 7.48 5.99 19.88 31.86
18-Jul-2024 09:00 7.46 6.32 20.3 31.96
18-Jul-2024 10:00 7.44 6.43 20.31 31.93
18-Jul-2024 11:00 7.49 6.7 21.1 32.12
18-Jul-2024 12:00 7.55 10.23 28.15 33.75
18-Jul-2024 13:00 7.61 14.12 37.15 36
18-Jul-2024 14:00 7.56 12.53 33.62 35.17

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com
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Timestamp

18-Jul-2024 15:00 7.56 6.36 20.22 31.88
18-Jul-2024 16:00 7.56 6.17 19.95 31.83
18-Jul-2024 17:00 7.68 6.5 20.8 32.04
18-Jul-2024 18:00 7.61 5.72 19.32 31.72
18-Jul-2024 19:00 7.58 5.52 19.02 31.67
18-Jul-2024 20:00 7.54 5.62 19.12 31.7

18-Jul-2024 21:00 7.45 57 19.09 31.68
18-Jul-2024 22:00 7.43 5.67 19.05 31.68
18-Jul-2024 23:00 7.47 5.5 19.01 31.67
19-Jul-2024 00:00 7.5 5.6 19.1 31.68
19-Jul-2024 01:00 7.48 5.56 19.04 31.67
19-Jul-2024 02:00 7.48 5.6 19.08 31.69
19-Jul-2024 03:00 7.45 5.62 19.08 31.68
19-Jul-2024 04:00 7.48 5.52 19.03 31.69
19-Jul-2024 05:00 7.53 5.57 19.15 31.7

19-Jul-2024 06:00 7.45 5.73 19.17 31.71
19-Jul-2024 07:00 7.48 5.55 19.08 31.7

19-Jul-2024 08:00 7.5 5.51 19.11 31.71
19-Jul-2024 09:00 7.51 5.51 19.11 31.69
19-Jul-2024 10:00 7.51 5.56 19.15 31.71
19-Jul-2024 11:00 7.51 5.52 19.16 31.72
19-Jul-2024 12:00 7.5 5.56 19.16 31.71
19-Jul-2024 13:00 7.51 5.54 19.23 31.74
19-Jul-2024 14:00 7.49 574 19.46 31.81
19-Jul-2024 15:00 7.49 5.63 19.4 31.82
19-Jul-2024 16:00 7.55 532 18.65 31.57
19-Jul-2024 17:00 7.56 5.31 18.62 31.55
19-Jul-2024 18:00 7.55 5.34 18.62 31.54
19-Jul-2024 19:00 7.49 5.62 18.84 31.59
19-Jul-2024 20:00 7.47 5.47 18.63 31.55
19-Jul-2024 21:00 7.48 5.46 18.67 31.55
19-Jul-2024 22:00 7.45 5.43 18.62 31.54
19-Jul-2024 23:00 7.47 5.36 18.6 31.53
20-Jul-2024 00:00 7.5 5.39 18.7 31.56
20-Jul-2024 01:00 7.44 5.58 18.75 31.56
20-Jul-2024 02:00 7.43 54 18.58 31.53
20-Jul-2024 03:00 7.48 5.34 18.66 31.55
20-Jul-2024 04:00 7.44 5.54 18.72 31.54
20-Jul-2024 05:00 7.42 5.54 18.67 31.54
20-Jul-2024 06:00 7.41 5.46 18.62 31.53
20-Jul-2024 07:00 7.46 5.37 18.62 31.53
20-Jul-2024 08:00 7.41 5.54 18.68 31.54
20-Jul-2024 09:00 7.44 5.4 18.65 31.55
20-Jul-2024 10:00 7.44 5.46 18.64 31.53
20-Jul-2024 11:00 7.43 5.56 18.68 31.54
20-Jul-2024 12:00 7.41 5.61 18.69 31.53
20-Jul-2024 13:00 7.42 5.54 18.65 31.54
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20-Jul-2024 14:00 7.43 5.5 18.63 31.54
20-Jul-2024 15:00 7.43 5.54 18.65 31.53
20-Jul-2024 16:00 7.43 5.54 18.62 31.53
20-Jul-2024 17:00 7.44 5.56 18.66 31.54
20-Jul-2024 18:00 7.46 5.56 18.65 31.52
20-Jul-2024 19:00 7.47 5.57 18.66 31.52
20-Jul-2024 20:00 7.47 5.53 18.62 31.53
20-Jul-2024 21:00 7.48 5.54 18.62 31.52
20-Jul-2024 22:00 7.49 5.59 18.65 31.52
20-Jul-2024 23:00 7.5 5.53 18.66 31.53
21-Jul-2024 00:00 7.5 5.53 18.83 31.62
21-Jul-2024 01:00 7.51 5.36 19.39 31.97
21-Jul-2024 02:00 7.52 5.37 19.81 32.1

21-Jul-2024 03:00 7.52 5.52 20.18 32.12
21-Jul-2024 04:00 7.51 5.62 20.42 32.13
21-Jul-2024 05:00 7.42 5.86 20.98 32.16
21-Jul-2024 06:00 7.47 6.32 22.06 32.18
21-Jul-2024 07:00 7.45 6.55 22.56 32.19
21-Jul-2024 08:00 7.44 6.45 22.31 32.2

21-Jul-2024 09:00 7.44 6.57 22.41 32.19
21-Jul-2024 10:00 7.4 595 21.13 3224
21-Jul-2024 11:00 7.38 5.43 20 32.28
21-Jul-2024 12:00 7.39 545 20.04 32.3

21-Jul-2024 13:00 7.44 6.57 22.69 32.31
21-Jul-2024 14:00 7.4 5.87 21.04 32.36
21-Jul-2024 15:00 7.38 5.53 20.32 32.38
21-Jul-2024 16:00 7.43 6.8 23.32 32.41
21-Jul-2024 17:00 7.44 6.83 23.41 32.44
21-Jul-2024 18:00 7.43 6.82 23.39 32.48
21-Jul-2024 19:00 7.45 7.1 24.09 32.52
21-Jul-2024 20:00 7.44 6.87 23.58 32.55
21-Jul-2024 21:00 7.41 6.22 22.17 32.61
21-Jul-2024 22:00 7.39 5.7 21 32.67
21-Jul-2024 23:00 7.45 6.93 23.96 32.72
22-Jul-2024 00:00 7.47 7.28 24.76 32.79
22-Jul-2024 01:00 7.43 6.45 22.91 32.88
22-Jul-2024 02:00 7.48 7.27 24.89 32.9

22-Jul-2024 03:00 7.45 6.69 23.4 32.87
22-Jul-2024 04:00 7.47 6.88 23.95 32.83
22-Jul-2024 05:00 7.46 6.27 22.48 32.85
22-Jul-2024 06:00 7.44 6.36 22.66 32.82
22-Jul-2024 07:00 7.54 6.94 2411 32.79
22-Jul-2024 08:00 7.45 6.14 22.15 32.75
22-Jul-2024 09:00 7.47 6.57 23.27 32.76
22-Jul-2024 10:00 7.51 6.48 23.13 32.77
22-Jul-2024 11:00 7.42 574 21.21 32.76
22-Jul-2024 12:00 7.48 6.48 23.02 32.76
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22-Jul-2024 13:00 7.52 6.25 22.55 32.78
22-Jul-2024 14:00 7.44 5.86 21.58 32.79
22-Jul-2024 15:00 7.42 5.91 21.53 32.75
22-Jul-2024 16:00 74 5.87 21.49 32.76
22-Jul-2024 17:00 7.51 6.18 22.29 32.78
22-Jul-2024 18:00 7.51 6.13 22.16 32.78
22-Jul-2024 19:00 7.54 6.14 22.2 32.79
22-Jul-2024 20:00 7.47 6.03 21.89 32.82
22-Jul-2024 21:00 7.53 6.09 221 32.84
22-Jul-2024 22:00 7.38 5.96 21.5 32.87
22-Jul-2024 23:00 7.36 5.94 21.5 32.89
23-Jul-2024 00:00 7.37 5.92 21.47 32.89
23-Jul-2024 01:00 7.4 5.88 215 32.91
23-Jul-2024 02:00 7.56 5.77 21.41 32.91
23-Jul-2024 03:00 7.49 5.8 21.43 32.9

23-Jul-2024 04:00 7.53 5.83 21.43 329

23-Jul-2024 05:00 7.61 5.81 21.35 32.87
23-Jul-2024 06:00 7.46 5.97 215 32.88
23-Jul-2024 07:00 7.52 6.1 21.98 32.92
23-Jul-2024 08:00 7.64 5.99 21.83 32.98
23-Jul-2024 09:00 7.7 5.87 21.61 32.96
23-Jul-2024 10:00 7.47 6.09 21.83 33.01
23-Jul-2024 11:00 7.3 6.3 22.13 33.08
23-Jul-2024 12:00 7.34 6.22 22.15 33.11
23-Jul-2024 13:00 7.41 6.16 22.14 33.12
23-Jul-2024 14:00 7.42 6.18 22.15 33.12
23-Jul-2024 15:00 7.35 6.27 22.21 33.13
23-Jul-2024 16:00 7.35 6.24 22.19 33.12
23-Jul-2024 17:00 7.38 6.25 2216 33.11
23-Jul-2024 18:00 7.44 6.29 22.33 33.07
23-Jul-2024 19:00 7.53 6.2 22.19 33.08
23-Jul-2024 20:00 7.6 6.19 22.33 33.13
23-Jul-2024 21:00 7.5 6.27 22.29 33.15
23-Jul-2024 22:00 7.51 6.23 22.4 33.21
23-Jul-2024 23:00 7.64 6.14 22.34 33.22
24-Jul-2024 00:00 7.54 6.27 22.45 33.23
24-Jul-2024 01:00 7.6 6.21 22.53 33.24
24-Jul-2024 02:00 7.59 6.33 22.78 33.23
24-Jul-2024 03:00 7.58 6.26 22.49 33.15
24-Jul-2024 04:00 7.56 6.29 22.55 33.19
24-Jul-2024 05:00 7.51 6.34 22.58 33.22
24-Jul-2024 06:00 7.6 6.26 22.53 33.24
24-Jul-2024 07:00 7.61 6.27 22.48 33.23
24-Jul-2024 08:00 7.55 6.36 22.58 33.26
24-Jul-2024 09:00 7.5 6.47 22.63 33.27
24-Jul-2024 10:00 7.47 6.44 2275 33.29
24-Jul-2024 11:00 7.53 6.45 229 33.31

Reported via: https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com



307 o1

Timestamp

24-Jul~2024 12:00 7.48 6.58 22.88 33.33
24-Jul-2024 13:00 7.49 6.71 22.95 33.34
24-Jul-2024 14:00 7.49 6.88 22.87 33.27
24-Jul-2024 15:00 7.5 6.69 22.71 33.2

24-Jul-2024 16:00 7.51 6.81 22.81 33.2

24-Jul-2024 17:00 7.49 6.92 22.87 33.21
24-Jul-2024 18:00 7.54 6.6 23 33.24
24-Jul-2024 19:00 7.51 7.11 23.36 33.32
24-Jul-2024 20:00 7.48 7.24 22.88 33.13
24-Jul-2024 21:00 7.53 6.81 22.99 33.21
24-Jul-2024 22:00 7.53 6.97 22.98 33.18
24-Jul-2024 23:00 7.53 7.31 23.49 33.3

25-Jul-2024 00:00 7.56 7.5 23.54 333

25-Jul-2024 01:00 7.61 7.03 23.37 33.31
25-Jul-2024 02:00 7.6 7.34 23.66 33.37
25-Jul-2024 03:00 7.63 7.39 23.66 33.35
25-Jul-2024 04:00 7.6 7.37 23.74 33.37
25-Jul-2024 05:00 7.59 7.65 2374 33.35
25-Jul-2024 06:00 7.6 7.65 23.79 33.36
25-Jul-2024 07:00 7.6 7.32 23.82 33.4

25-Jul-2024 08:00 7.57 7.48 23.88 33.39
25-Jul-2024 09:00 7.57 7.19 23.68 33.35
25-Jul-2024 10:00 7.55 7.65 24.16 33.49
25-Jul-2024 11:00 7.55 7.91 24.56 33.62
25-Jul-2024 12:00 7.55 7.6 24.18 33.53
25-Jul-2024 13:00 7.51 7.33 23.83 33.53
25-Jul-2024 14:00 7.48 7.38 25.52 34.51
25-Jul-2024 15:00 7.5 7.39 26.92 35.27
25-Jul-2024 16:00 7.47 5.81 20.11 32.17
25-Jul-2024 17:00 7.46 5.43 18.37 31.38
25-Jul-2024 18:00 7.47 5.53 18.53 31.42
25-Jul-2024 19:00 7.45 5.49 18.51 31.41
25-Jul-2024 20:00 7.33 5.6 18.44 31.4

25-Jul-2024 21:00 7.29 5.57 18.39 31.38
25-Jul-2024 22:00 7.3 5.52 18.33 31.38
25-Jul-2024 23:00 7.37 5.37 18.38 31.38
26-Jul-2024 00:00 7.36 5.54 18.53 31.4

26-Jul-2024 01:00 7.28 5.49 18.34 31.38
26-Jul-2024 02:00 7.3 5.46 18.34 31.39
26-Jul-2024 03:00 7.3 5.44 18.31 31.37
26-Jul-2024 04:00 7.38 5.33 18.31 31.36
26-Jul-2024 05:00 7.38 5.46 18.41 31.38
26-Jul-2024 06:00 7.29 5.54 18.34 31.37
26-Jul-2024 07:00 7.31 5.54 18.32 31.37
26-Jul-2024 08:00 7.32 5.52 18.32 31.37
26-Jul-2024 09:00 7.37 5.35 18.27 31.36
26-Jul-2024 10:00 7.37 5.63 18.56 31.38

Reported via; https://tpro.telsys.in by user: Sribatsha.sahoo@matthey.com



308 3

~ Timestamp pH ) COoD TSS
26-Jul-2024 11:00 7.33 5.77 18.61 31.39

26-Jul-2024 12:00 7.33 5.58 184 31.37
26-Jul-2024 13:00 7.37 5.73 18.73 31.43
26-Jul-2024 14:00 7.34 5.66 18.54 31.4

26-Jul-2024 15:00 7.47 12.69 38.5 23.61
26-Jul-2024 16:00 7.41 12.89 38.49 23.61
26-Jul-2024 17:00 7.47 12.51 38.42 23.61
26-Jul-2024 18:00 7.41 12.91 38.44 23.59
26-Jul-2024 19:00 7.45 12.65 38.42 23.59
26-Jui-2024 20:00 7.44 12.6 38.41 23.59
26-Jul-2024 21:00 7.42 12.7 38.43 23.6

26-Jul-2024 22:00 7.41 12.71 38.41 23.6

26-Jul-2024 23:00 7.48 12.43 38.38 23.59
27-Jul-2024 00:00 7.38 13.2 38.5 236

27-Jul-2024 01:00 7.37 13.03 38.46 23.58
27-Jul-2024 02:00 7.37 12.91 38.45 23.58
27-Jul-2024 03:00 7.4 12.88 38.47 23.59
27-Jul-2024 04:00 7.39 12.83 38.45 23.57
27-Jul-2024 05:00 7.39 12.97 38.48 23.59
27-Jul-2024 06:00 7.35 13.14 38.5 23.6

27-Jul-2024 07:00 7.34 13.2 38.51 23.6

27-Jul-2024 08:00 7.35 12.99 38.56 23.62
27-Jul-2024 09:00 7.43 13.33 38.79 23.67
27-Jul-2024 10:00 74 13.5 38.79 23.66
27-Jul-2024 11:00 7.38 13.86 38.96 23.72
27-Jul-2024 12:00 7.34 13.76 38.93 23.7

27-Jul-2024 13:00 7.3 13.99 38.96 23.7

27-Jul-2024 14:00 7.28 14.06 38.93 237

27-Jul-2024 15:00 7.37 14.06 39.18 23.78
27-Jul-2024 16:00 7.28 14.58 39.17 23.76
27-Jul-2024 17:00 7.42 14.19 39.21 23.76
27-Jul-2024 18:00 7.36 14.62 39.29 23.78
27-Jul-2024 19:00 7.38 14.5 39.39 23.81
27-Jul-2024 20:00 7.46 17.47 41.26 24.46
27-Jul-2024 21:00 7.39 19.15 42.37 24.84
27-Jul-2024 22:00 7.39 20.55 43.4 25.21
27-Jui-2024 23:00 7.44 16.3 40.52 24.21
28-Jul-2024 00:00 7.4 16.54 40.46 2417
28-Jul-2024 01:00 7.45 16.88 40.56 24.15
28-Jul-2024 02:00 7.42 16.36 40.25 24.06
28-Jul-2024 03:00 7.5 16.69 40.53 24.15
28-Jul-2024 04:00 7.46 16.81 40.59 2417
28-Jul-2024 05:00 7.48 16.86 40.69 24.21
28-Jul-2024 06:00 7.44 17.21 40.7 24.2

28-Jul-2024 07:00 7.48 17.44 40.9 24.28
28-Jul-2024 08:00 7.48 17.97 41.27 24.42
28-Jul-2024 09:00 7.53 18.82 41.85 24.63
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28-Jul-2024 10:00 7.48

20.56 42.93 24.91
28-Jul-2024 11:00 7.51 235 44.93 25.55
28-Jul-2024 12:00 7.53 21.98 43.96 25.26
28-Jul-2024 13:00 7.46 21.49 43.53 25.16
28-Jul-2024 14:00 7.45 21.38 43.82 25.45
28-Jul-2024 15:00 7.44 20.93 45.01 26.83
28-Jul-2024 16:00 7.44 20.02 46.63 28.8
28-Jul-2024 17:00 7.48 19.04 47.77 30.17
28-Jul-2024 18:00 7.5 18.69 47.7 30.19
28-Jul-2024 19:00 7.43 18.64 47.83 30.35
28-Jul-2024 20:00 7.37 18.8 47.97 30.54
28-Jul-2024 21:00 7.32 19.06 48.59 31.09
28-Jul-2024 22:00 7.32 19.22 49.13 31.52
28-Jul-2024 23:00 7.37 18.91 49.46 31.77
29-Jul-2024 00:00 7.37 19.23 49.79 32.04
29-Jul-2024 01:00 7.31 19.29 50.1 32.35
29-Jul-2024 02:00 7.35 19.46 50.48 32.63
29-Jul-2024 03:00 735 19.21 50.68 32.83
29-Jul-2024 04:00 7.35 19.16 50.87 33.02
29-Jui-2024 05:00 7.34 19.36 51.09 33.21
29-Jul-2024 06:00 7.34 19.57 51.29 33.37
29-Jul-2024 07:00 7.36 19.56 51.47 33.49
29-Jul-2024 08:00 7.4 19.78 51.77 33.63
29-Jul-2024 09:00 7.43 19.85 51.91 33.7
29-Jul-2024 10:00 7.43 20.28 52.37 33.92
29-Jul-2024 11:00 7.35 21.01 529 34.37
29-Jul-2024 12:00 7.39 20.68 53.23 34.61
29-Jul-2024 13:00 7.38 20.77 53.62 34.93
29-Jul-2024 14:00 7.36 21.16 54.08 35.29
29-Jul-2024 15:00 7.37 21.09 54.44 35.56
29-Jul-2024 16:00 7.41 21.08 54.79 35.79
29-Jul-2024 17:00 7.37 21.23 55.06 36.03
29-Jul-2024 18:00 7.31 21.6 55.48 36.41
29-Jul-2024 19:00 7.28 21.74 55.71 36.67
29-Jul-2024 20:00 7.28 21.92 55.93 36.84
29-Jul-2024 21:00 7.27 21.98 56.1 36.94
29-Jul-2024 22:00 7.27 22.12 56.21 37.03
29-Jul-2024 23:00 7.32 21.95 56.47 37.1
30-Jui-2024 00:00 7.36 2224 56.66 37.23
30-Jul-2024 01:00 7.34 22.82 57.29 37.48
30-Jul-2024 02:00 7.44 21.87 53.49 34.14
30-Jul-2024 03:00 7.52 12.67 38.44 23.5
30-Jul-2024 04:00 7.42 12.44 38.19 23.45
30-Jul-2024 05:00 7.45 12.54 38.48 23.5
30-Jul-2024 06:00 7.5 12.63 38.57 23.56
30-Jul-2024 07:00 7.48 12.57 38.6 23.57
30-Jul-2024 08:00 7.48 12.73 38.58 23.62
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BY HAND DELIVERY

Date: 05 March 2025
Reference: ]MCIPL/EHS/24-25/MAR-01
To,
The Chief Environmental Officer, Circle 2
Uttar Pradesh Pollution Control Board
Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-226 010

Subject: Request for revocation of the order imposing environmental compensation dated 24
February 2025 issued by the Uttar Pradesh Pollution Control Board under reference
number H24616/'\‘ﬁ-2/iﬂﬁ-484/25 in furtherance to the Show Cause Notice dated 28
November 2024 issued under Section 33-A of the Water (Prevention and Control of
Pollution) Act, 1974

() Show Cause Notice dated 28 November 2024 issued under reference no. H20285/ﬁ-

2/NIC-484 /P14, q‘rl%mm by the Uttar Pradesh Pollution Control Board to Johnson
Matthey Chemicals India Private Limited

(i) Response dated 13 December 2024 issued under reference no. [MCIPL/EHS/24-
25/DEC-03 by Johnson Matthey Chemicals India Private Limited to the Show Cause
Notice dated 28 November 2024 :

(iii) Letter dated 08 January 2025 issued under reference no. JMCIPL/EHS/24-25/JAN-02
by Johnson Matthey Chemicals India Private Limited to the Uttar Pradesh Pollution
Control Board

Respected Sir/Ma’am,

1. We, Johnson Matthey Chemicals India Private Limited (Company] are in receipt of an order dated 24
February 2025 issued by the Uttar Pradesh Pollution Control Board (UPPCB/your good offices)
under reference number H24616/¥ﬁ-2/ﬁia-484/25 (EC Order) in furtherance to the Show Cause
Notice dated 28 November 2024 (SCN} issued under Section 33-A of the Water (Prevention and
Control of Pollution) Act, 1974 (Water Act), imposing environmental compensation on the
Company’s unit at Plot No. 24, Site 2B, Panki Industrial Area, Kanpur, Uttar Pradesh (Unit). Notably,
the EC Order is premised upon the decisions/approved proposals taken in the 106t board meeting
vide board headquarters letter no. H15549/CL/472/Board Meeting/2024, dated 09 August 2024
(Board Decisions), copy whereof has not been supplied therewith, in violation of the principles of

natural justice.

2. It is submitted that a comprehensive response was issued to the underlying SCN by the Company to
your good offices on 13 December 2024, By way of the said response, the Unit had categorically
informed your good offices of the status of its compliances. Furthermore, specifically, with respect to

the allegation pertaining to discharge of ETP effluent in excess of prescribed parameters, the Unit

Chemicals India Private Limited, Plot
Estate, Raigad, Maharashtra - 410208

Johnson Matthey Chemicals Indi Q/
JOhnSOI‘l:B I Ghﬁz Private Limited, Panki Works, ﬁ
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had supplied its analysis reports for the samples drawn by the Unit simultaneously on 11 July 2024
itself, in the presence of the inspecting officer, wherein all effluents were found to be within the
prescribed parameters. Notably, the said samples were tested by M/s Ecomen Mining Pvt. Ltd., an

accredited laboratory.

By way of the EC Order, your good offices appear to have taken cognisance of the said inspection
report dated 29 January 2025 of the Regional Officer of the UPPCB at Kanpur. Most pertinently, a
copy of this report has not been supplied to the Company despite the same being made the basis of
issuance of the EC Order. The EC Order states that as per the Board Decisions taken by the UPPCB, in
order to take quality decisions on show cause notices, only reports of collection and analysis of
samples of effluent/ production/ ambient air quality of concerned industries by UPPCB laboratories
shall be accepted on a payment basis. Further, such sampling ought to be conducted in the presence
of an authorized officer of the UPPCB. The said Board Decisions also mandate the submission of

quarterly reports by Red Category industries.

In reference to the aforesaid Board Decisions of the UPPCB, the EC Order states that during the
inspection of the Unit on 11 July 2024: (i) no timely information was given by representatives of the
Company regarding collection of water samples by M/s Ecomen Mining Pvt Ltd., and (ii) sample
collection from the outlet of the ETP was not done in the presence of an authorised representative of
UPPCB. Accordingly, the EC Order alleges that the Unit has failed to comply with the said Board
Decisions at the time of the inspection on 11 July 2024. Subsequently, the EC Order also states that
on the basis of the analysis reports of effluents obtained during inspection of the Unit on 26
December 2024, environmental compensation has been imposed on the Company for a period of 168
days ie., from 11 July 2024 till 26 December 2024 at the rate of INR 25,000 per day totalling to INR
42,00,000, in terms of guidelines of the Central Pollution Control Board (CPCB). The aforesaid

environmental compensation has been directed to be paid within 15 days.

At the outset, we deny the contents of the EC Order and seek to place on record our request for its
revocation. We wish to inform your good offices that as a responsible corporate citizen, the Company
is committed to and focused on developing environmentally friendly processes and is entirely
compliant with the law. It is noteworthy that being a compliant entity, the Company has placed
various checks and balances in place to ensure that it is entirely compliant with all requirements
under law. The Company ensures that it is updated with all new circulars, orders and amendments to
ensure that its operations are in consonance with the amended position of law. Further, the
Company is proactive in meeting its reporting obligations under the permits and consents granted to
it, and actively undertakes regular upkeep and repair of pollution monitoring devices installed at its

Unit, including inter alia the Online Continuous Monitoring System (OCMS). It is pertinent to note

Regd. Limited, Piot No.
MIDC Estate, Dist. 410208
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that the Company has, at various instances in the past, reported malfunctions observed in its OCMS
to the UPPCB at its own initiative, in keeping with its commitments to preserve the environment.

To our surprise, we note that the EC Order has been issued by invocation of new grounds of alleged
non-compliance that were never part of the SCN. Given that the EC Order has been issued in
pursuance of the SCN, it is noteworthy that such new ground was also never made part of any
subsequent communication in respect of the SCN, and has been raised for the first time by way of the
EC Order.

In view of the aforesaid, it is humbly submitted that the EC Order has been passed in violation of the
principles of natural justice as the Company was neither put to notice of these new allegations, nor
was the Company afforded an opportunity to respond to such new allegations. Additionally, a copy of
the inspection report dated 29 January 2025 has not been supplied to the Company despite the same
being the basis of issuance of the EC Order. Given that the EC Order suffers from such procedural
infirmities on the grounds of violation of principles of natural justice, the EC Order deserves to be

revoked and cannot be sustained.

Without prejudice to the above, by way of the present response, the Company also wishes to place on

record its objections to the merits of the EC Order, on the following grounds:

A. The Board Decisions taken by the UPPCB are not applicable to the instant proceedings.

At the outset, it is submitted that despite the Company's best efforts to ensure that it is updated with
the latest position of law and regulatory requirements, it had never come across the directions of the
UPPCB dated 09 August 2024. It must be noted that even till date, the Board Decisions have not been
published on the website of the UPPCB or other relevant portals. In view thereof, till the receipt of

the EC Order by the Company, it had no knowledge of the existence of the said Board Decisions.

Further, it is settled law that all laws/guidelines/byelaws/directions issued by any authority are
prospective in nature, unless so specified. A bare perusal of the EC Order makes it clear that your
good offices are attempting to make applicable the Board Decisions of the UPPCB dated 09 August
2024 to an inspection of the Unit conducted on 11 July 2024, which is not permissible

Without prejudice to the foregoing, it is pertinent to highlight that the Board Decisions are in

contravention of Section 21 of the Water Act.

It is submitted that such Board Decisions dated 09 August 2024 were not even in existence at the
date of the inspection of the Unit and came into existence approximately a month thereafter. Thus, it
is only reasonable and natural that compliance of such directions could not have been possibly made
by the Company in anticipation.

Regd. Office: Johnson Matthey No.
MIDC Industrial Estate, Taloja,
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B. The EC Order baselessly alleges non-compliance by the Company for a period of 168
days with a cut-off date of 26 December 2024.

Without prejudice to the submissions made hereinabove, it is submitted that the EC Order
simpliciter states that 26 December 2024 is being assumed as the cut-off date for calculation of the
days for which the Company was purportedly non-compliant with the Board Decisions taken by the
UPPCB.

It must be noted that on 26 December 2024, a subsequent inspection had taken place at the Unit on
which date, the ETP effluents were found to be within prescribed parameters. The same has been
conveyed to the Company vide another letter dated 24 February 2025 bearing no. H24617/¥ﬁ-2/‘\ﬂ'ﬁ
-454/25

As stated hereinabove, the said Board Decisions taken by the UPPCB are not even applicable to the
instant proceedings. Thus, the calculation of 168 days for imposition of environmental compensation

finds no basis in law and ought to be revoked.

In any event, even if it is assumed for the sake of arguments that the said Board Decisions taken by
the UPPCB are applicable to the instant proceedings, there is no mention of the manner in which the
purported non-compliance was remedied by the Company on 26 December 2024, so as to determine
the said date as the cut-off date. As stated above, the EC Order, without recording any findings on the
determination of the cut-off date, simpliciter mentions the same to be 26 December 2024, which
appears to be the date on which the ETP effluents were found to be within limits of the prescribed
parameters. It is humbly submitted that the analysis results of the ETP effluent does not appear to
have any correlation with complying with the requirements of the directions of the UPPCB, which

are entirely procedural in nature.

Furthermore, insofar as the procedure adopted for collection of samples by your good offices on 11
July 2024 is concerned, your good offices have failed to adhere to the mandatory procedural
requirements stipulated for the collection of effluent samples, under the Water Act. Consequently, in
terms of Section 21 of the Water Act, any alleged findings or claims regarding non-compliance by the
Unit in question stand vitiated as the sample analysis cannot be relied upon, for it not being in

consonance with the provisions of the Water Act,

Itis further submitted that on the date of the inspection on 11 July 2024, the Company’s ETP effluent
samples were within prescribed limits, as also indicated by the analysis reports of M/s Ecomen
Mining Pvt. Ltd,, as provided by the Company to your good offices by way of the response to the SCN.
The same is also reflected in the data being transmitted by way of the OCMS installed at the Unit to
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servers of your good offices. In view thereof, it is humbly submitted that there is no rationale behind
recording 168 days of non-compliance since at all times the parameters of the ETP effluents were
within prescribed limits. We note that the said period of non-compliance has been calculated
arbitrarily by considering the date on which your good offices happened to conduct a subsequent

inspection as the cut-off date.

It must also be noted that any deviations in the values of relevant parameters for the ETP effluents as
highlighted by your good offices, were only due to a technical glitch in the ETP sensors and was not
reflective of the real state of compliance of the Unit with the prescribed standards. As described in
greater detail in the Company’s response dated 13 December 2024 to the SCN, the said technical
glitch was corrected by way of calibration of the said sensors within a period of 12 hours, from the
time of the inspection dated 11 July 2024. Thus, assuming without admitting, even if the Unit was
non-compliant with the standards due to the said technical glitch, the alleged non-compliance
subsisted only for a period of 12 hours, and therefore, the Unit can only be penalized for a total of 12

hour-period that the Unit was purportedly in non-compliance.

Thus, prima facie it appears that the EC Order has been issued mechanically and without any

application of mind and thus, ought to be revoked.

C. The EC Order does not specify any metrics for arriving at a daily environmental
compensation of INR 25000.

The Company wishes to place on record its strong objections to the calculations of environmental

compensation arrived at by your good offices in the EC Order.

It is submitted that the EC Order does not provide any justification or basis for arriving at any of the
figures mentioned in the EC Order and merely states that in terms of guidelines of the CPCB, a daily

environmental compensation of INR 25000 has been arrived at.

Firstly, it is submitted that as described hereinabove, the alleged violation/non-compliance
mentioned in the EC Order has no basis, and therefore, no environmental compensation in respect

thereof can be imposed on the Company.

Secondly, even if it is assumed that the alleged violation/non-compliance did occur, relevant
guidelines of the CPCB provide detailed methodologies to arrive at each component of the formula
used to calculate the environmental compensation figure. Such exercise of determining the
environmental compensation does not appear to have been made by your good offices, and the

environmental compensation has been arrived at arbitrarily without any basis.

India No.
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In view of the submissions made hereinabove, it is humbly submitted that vague assertions of your
good offices in the EC Order placing reliance on purported CPCB guidelines are not acceptable. Such
assertions cannot form the basis for any punitive actions against the Company, which is entirely

compliant with all applicable requirements in law.

In light of the above, we request your good offices to kindly revoke the EC Order under response, for
being: (i) in violation of principles of natural justice, (ii) in violation of law and (iii) based on baseless
assertions. As such, the proceedings under the SCN deserve to be closed, and accordingly, we request

you to revoke the EC Order.

It is reiterated that the Company has received an incomplete copy of the EC Order without the
specified enclosures, and we are filing the present response only basis the information made

available to us vide such incomplete EC Order.

We hereby expressly reserve our right to file any further detailed response, in case required. We
shall remain available should your good office require any assistance and/ or further information in

this regard and answer any queries that your good self may have.

We reiterate that the Company is committed to performing its operations in a compliant manner and
is willing to take all steps that may be recommended by your good offices to further enhance its

efforts.

This response is being issued without prejudice to all our legal rights, remedies and contentions.
We sincerely thank you for your kind consideration.

Yours faithfully,

For Johnson Matthey Chemicals India Private Limited

.

Enclosures:

1)
2)

3)

Letter issued by the UPPCB under reference number H24616/?ﬁ-2/51ﬁ-484/25 24 February 2025

Show Cause Notice issued by issued the UPPCB under reference no. H20285/Tﬁ-2/ﬁ?f—484/$r.a.
/24 dated 28 November 2024

Response to the Show Cause Notice under reference no. JMCIPL/EHS/24-25/DEC-03 by Johnson

Matthey Chemicals India Private Limited dated 13 December 2024
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4) Letter submitted to the UPPCB, Kanpur under reference no. IMCIPL/EHS/24-25/JAN-02 dated 08
January 2025

5) Analysis Report of ETP outlet and ETP&STP Mixed Outlet of 11 July 2024 by M/s Ecomen Mining Pvt.
Ltd. along with its accreditation certificates

Copy To:
1. The District Magistrate, Kanpur
2. The Regional Office, Uttar Pradesh Pollution Control Board, Kanpur
3. The Accounts Office, Uttar Pradesh Pollution Control Board, Lucknow

Chemicals
Dist. 410208
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Date: April 04, 2025
Reference: JMCIPL/EHS/25-26/APR-01

The Chief Environmental Officer, Circle 2

Uttar Pradesh Pollution Control Board

Building No. TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow-226 010

Kind Attention: Shri Atulesh Yadav
Subject: Response to the Letter: H24617 /;ﬂ-z /9d-484/25, dated 24-02-2025

Dear Sir

First of all, we would like to thank you / your good offices for evaluating our case and issuing

the a

bove referred letter for the revoke of Show Cause Notice dated 28.11.2024, reference no.

H20285,/31.2/T@-484/®1 9. /24 under Section 33-A of the Water (Prevention and
Control of Pollution) Act, 1974. With respect to the conditions mentioned in the above Letter

we assure you to comply with all the four conditions mentioned in the letter as follows -

1. To comply with condition no. 1 mentioned in the Letter, we wish to inform your good

offices that we are committed to complying with the Water (Prevention and Control of
Pollution) Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 and
the conditions stipulated in the Consolidated Consent and Authorization (CCA) issued
to us. To fulfill this condition, we will continue to submita quarterly compliance report
to the conditions stipulated in CCA.

To comply with condition no. 2, we will ensure proper operation and maintenance of
the installed ETP in such a manner that the treated effluent continues to meet the
prescribed standards. The performance will be available to you on a real-time basis
through our installed online continuous monitoring system (OCMS) and quarterly
monitoring reports will be submitted to you as a part of the quarterly compliance

report

To comply with condition no. 3, we have carried out monitoring of our treated effluent
from the ETP outlet through the UPPCB, Kanpur Laboratory and submitting it for your
kind review. We have paid the requisite fees on 3rd of March through NEFT, and
payment was subsequently realized on 4th of March and samples were collected by the
Laboratory on 21st of March, resulting in little delay in availing of the report, leading to

Estate,
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late submission to your good office. We request you to kindly accept the report for your
review,

4. To comply with condition no.4mentioned in the Letter, we wish to inform your good
offices that, as ethical and responsible corporate citizens, we will strictly comply with
all orders and directions issued from time to time by the Hon'ble Court/Tribunal,
Central Pollution Control Board, and Uttar Pradesh Pollution Control Board and will
submit the report of the same for your kind perusal as and when required.

Hope you find this in order, and we sincerely thank you for your kind consideration.,

Thanking you.

For Johnson Matthey Chemicals India Private Limited

M(

Vishal Satghare, Site Manager

Annexure: Analysis Report by the Regional Laboratory, UPPCB Kanpur

CC:
1. The DM, Kanpur
v# The Regional Office, Uttar Pradesh Pollution Control Board

Chemicais
Estate, Dist.
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L REGIONAL LABORATORY KANPUR (19 P
Sy UTTAR PRADESH POLLUTION CONTROL, BOARD K 3 3
e 5243,Sadbhavana nagar,Awas vikas Phase-3,Kalyanpur,Kanpur-17 A e

TEST REPORT: WASTE WATER LABORATORY

Ref No: 30743525/Kanpur Nagar/2025/paybasis Date:29/03/2025
1- Name of Industry: Johnson Matthey Chemicals India Private Limited, Plot -2A, Site IIB, Panki Industrial Area, Udyog Nagar,
Kanpur Nagar 208022

2- Address of Industry: Plot -2A, Site IIB, Panki Industrial Area, Udyog Nagar, Kanpur Nagar 208022

3- District: Kanpur nagar

4- Description about sampling point: ETP+STP mixed outlet

5- Type of Sample (Grab/Composite/Integrated): Grab

6~ Sample Collected By: Yogendra Kr Dwivedi (SA) ,Deepak Prasad (JE),Sandeep Kumar Soniyal (JRF)

7- Colour and Odour: 30 Hazen Odourless

8- Quantity and Packing: 2 Itr plastic Jericane, 11tr plastic jericane & 1lir glass bottle

9- Date of Sample Collection: 21/03/2025

10- Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 21/03/2025

12- Period of Analysis: 7 Days

13- ULR Number:

14- Sampling Plan/Ref, No.:

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

D

| o Nem, e T o . T .
S. Parameter/Method Name 1_ Unit Results Standard etection
N, P | _TL\__ B Range
1 pH, APHA 24th Ed. 4500B: 2023 | - 8.02 5.5-9.0 [ 02-12 _,
2 Suspended Solids , APHA 24th Ed. mg/1 30 200 10-20000 mg/l
2540 D Total Suspended Solids dried at
mg/l

T | 103-105 °C 2023

3 | BOD, APHA 24th Ed. 3 day 27 °C IS 28.5 | 100

3025 (Part 44): 1993 Bio 2023

! . e N |
4 | COD, APHA 24th Ed. 5220 B Open mg/l 110 - 5.0 -100000 mg/1
— | RefluxMethod 2023 |

1.0 -50000 mg/1

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.cpcb.nic.in/GeneraIStandards.pdf. Besides these standards, refer EPA standards for specific purpose

Note : T The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test Teport pertains to the sample as
received in Lab,

Remark: N4

Analysed by-
[Diksha Shukla (JRF)]

Authorized by
YOGENDRA Wi!‘A:yWMbyVOG!NDM
KUMAR DWIVED! ore a2t 033 s s

AMIT Digitally
Yogendra Kr Dwivedi (SA)

signed by

MISHRA
Regionaf Oificer

'UPPCB/RL/KNP/7.8.2 e Nosor [Tssue Date:28.03.2025 [Page No.:Page 1 of 2 |
|Amendment No.:00 |Amendment Date.:28.03.2025 |Approved by: ™ Jlﬁued_bx_: oM
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—— REGIONAL LABORATORY KANPUR
—_—— UTTAR PRADESH POLLUTION CONTROL BOARD
A .
o 7 8 5243,Sadbhavana nagar,Awas vikas phase-3,Kalyanpur,Kanpur-17

TEST REPORT: WASTE WATER LABORATORY

! Ref No: 30743525/Kanpur N agar/2025/paybasis Date:29/03/2025
1- Name of Industry: Johnson Matthey Chemicals India Private Limited, Plot -2A, Site 1B, Pankji Industrial Area, Udyog Nagar,
Kanpur Nagar 208022
2- Address of Industry: Plot -2A, Site 1IB, Panki Industrial Area, Udyog Nagar, Kanpur Nagar 208022
3- District: Kanpur nagar
4- Description about sampling point: ETP+STP mixed outlet
5- Type of Sample (Grab/Composite/lntegrated): Grab
6- Sampie Collected By: Yogendra Kr Dwivedi (SA) ,Deepak Prasad (JE),Sandeep Kumar Soniyal (JRF)

7- Colour and Odour: 30 Hazen Odourless

8- Quantity and Packing: 2 Itr plastic Jericane, 1itr plastic jericane & 1ltr glass bottle

9- Date of Sample Collection: 21/03/2025

10- Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 21/03/2025

12- Period of Analysis: 7 Days

13- ULR Number:

14- Sampling Plan/Ref, No.:

15- Sampling Method Ref,: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. ’ Parameter/Method Name
N
1

a

Detection
Range

0.1-1000mg/l

| ND _j[_ B 0.01-1000mg/1
0.01-1000mg/I

Results ( Standard

_Copper, APHA 24th Ed. 3111-B: 2023

Cadmium, APHA24th Ed3111- B:
o 2023

4 | Lead, APHA 24th Ed 2024 3111.5; 0.02-1000mg/]
— 2023 R S . S
’ ]L Nickel, APHA 24th B4, 3111-B:2023 | g ———N ] - [ 0021000 mgn
f;sj__zgc, APHA 24th Ed. 3111-B; 20@  mglt _#_ N 0.01-1000mg/|
Ll oncrme | mg/l — | w [

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

Remark: N4

Analysed by-
! [Diksha Shukla (JRF)]

Authorized b

YOGENDRA ~ [aiwseriaw

KUMAR DWIVED| 0ate: 20250329 154930 AMIT  oigialy

Yogendra Kr Dwivedi (SA) MISHRA Mo wian
Regional Officer

Page 2 of 2
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L7 REGIONAL LABORATORY KANPUR *; )
e .% UTTAR PRADESH POLLUTION CON TROL BOARD i ;
-?%?h'ﬁ“ 5243,Sadbhavana nagar,Awas vikas phase-3,Kalyanpur,Kanpur-17 M-;; .
TEST REPORT: WASTE WATER LABORATORY
Ref No: 30748575/Kanpur Nagar/2025/paybasis Date:29/03/2025

1- Name of Industry: Johnson Matthey Chemicals India Private Limited, Plot -2A, Site IIB, Panki Industrial Area, Udyog Nagar,
Kanpur Nagar 208022

2- Address of Industry: Plot -2A, Site 1B, Panki Industrial Area, Udyog Nagar, Kanpur Nagar 208022

3- District: Kanpur nagar

4- Description about sampling point: outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Yogendra Kr Dwivedi (SA) ,Deepak Prasad (JE),Sandeep Kumar Soniyal(JRF)

7- Colour and Odour: 10 Hazen Odourless

8- Quantity and Packing: 2 ltr plastic jericane,1]tr plastic jericane & ltr glass bottle

9- Date of Sample Collection: 21/03/2025

10~ Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 21/03/2025

12- Period of Analysis: 7 Days

13- ULR Number:

14- Sampling Plan/Ref, No.:

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

e = .
Parameter/Method Name Unit | Results Standard Detection
Ba_ngg_ -

02-12

10-20000 mg/1
2540 D Total Suspended Solids dried at

103-105 °C 2023 - ’ - — |
45 100 1.0 -50000 mg/1 ’

| 3 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l
3025 ( Part 44): 1993 Bio 2023 ’
et 44): 1993 Bi02023 |

___PH, APHA 24th Ed. 4500B: 2023 - | 81 5.5-9.0
} Suspended Solids , APHA 24th Eq. JL mg/l 2 | 200

—_— T

I—4 COD, APHA 24th Ed. 5220 B Open | mg/| 140 - 5.0 -100000 mg/1 /
) S __I@BXMMZ_____L_ R o S

Remark: ND-Nos detected

Analysed by-
[Diksha Shukla (JRF)]

Authorized by
YOGENDRA ?‘?n:lrl‘y;lvemzlry YOGENDRA

KUMAR DWIVED) Dt zosasmtessis Digitally
Yogendra Kr Dwivedi (S4) AMITMISHRA Rt
Regional Officer
UPPCBIRL/KNP/7.82 [fssue Nos01 —[Issue Date:28.03.2025 [Page No.-Page lof 2 |

(Amendment No.:00 L‘\mgm_imegtl)a_te::éi-_93_-2225 |Approved by: TM _Issued by: QM
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—_ REGIONAL LABORATORY KANPUR
—— UTTAR PRADESH POLLUTION CONTROL, BOARD
= S e
172 5243,Sadbhavana nagar,Awas vikas phase-3,Kalyanpur,Kanpur-l7

TEST REPORT: WASTE WATER LABORATORY

Ref No: 30748575/Kanpur N agar/2025/paybasis Date:29/03/2025

1- Name of Industry: Johnson Matthey Chemicals India Private Limited, Plot -2A, Site 1IB, Panki Industrial Area Udyog Nagar
Kanpur Nagar 208022

2- Address of Industry: Plot -2A, Site IIB, Panki Industrial Area, Udyog Nagar, Kanpur Nagar 208022
3- District: Kanpur nagar

B

4- Description about sampling point: outlet of ETP

5- Type of Sample (Grab/Composnte/Integrated) Grab

6- Sample Collected By: Yogendra Kr Dwivedi (SA) ,Deepak Prasad (JE),Sandeep Kumar Soniyal(JRF)
7- Colour and Odour: 10 Hazen Odourless

8- Quantity and Packing: 2 Itr plastic i Jericane, 1ltr plastic jericane & 11t glass bottle

9- Date of Sample Collection: 21/03/2025

10- Analyis Indented by: RO Kanpur Nagar

11- Date of sample receipt in Lab: 21/03/2025

12- Period of Analysis; 7 Days

13- ULR Number:

14- Sampling Plan/Ref, No.:

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

Parameter/Method Name Unit Results Standard

Detection /
Range
0. 1-1000mg/1

Total Chromium, APHA 24t Ed 3111- mg/l ND
B: 2023

2 | Copper, APHA 24th Ed. 3111-B: 2023 mg/l ~__ND 0.01-1000mg/1
| 3 Cadmium, APHA24th Ed3111- B: mg/1 T ND 0.01-1000mg/1
4 Lead, APHA 24th Ed 2024 3111 -B: mg/l ND L 0.02-1000mg/1
tS Nlckel APHA 24th Ed 3111 -B: 2023 (I mg/l - __ND 0_-1_0__/_
"_6_ Zinc, APHA UM EAS111-B:203 | gt | _ND 01-1000mg/1
L OfGrase | m |y :

received in Lab,

Remark: ND-Not detected

Analysed by-
[Diksha Shukia (JRF)]

Authorized by

YOGENDRA ”c?e‘:m:mmm
KUMAR DWIVED) i 20250129 163336 Digitally
Yogendra Kr Dwnvedl (8A) AMITMISHRA signed by

HRA

Regional 6 cer
Page 2 of 2
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% UTTAR PRADESH POLLUTION CON TROL BOARD
b1 7S Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-22601¢

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :27/02/2025 T 26/02/2030

Category : RED Application Id : 29436335

Ref No. - 228461/UPPCB/Kanpur Nagar(UPPCBRO)/CT E/KANPUR Dated:- 17/03/2025
NAGAR/2024

To,
Shri Vishal Govind Satghare
M/s JOHNSON MATTHEY CHEMICALS INDIA P RIVATE LIMITED

Plot 2A, Site 2B, Panki Industrial Area, Udyog Nagar, Kanpur Nagar, KANPUR NAGAR,208022

KANPUR NAGAR

Sub:  Consent to Establish for New Unit/Expansion/l)iversit'ication under the provisions of

Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 29436335 dated - 13/12/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance

of following conditions

IR Consent to Establish is being issued for following specific details -
A- Site along with geo-coordinates :
B- Main Raw Material :

Il— _ o Main Raw Material Details .

| _N_alge_nggw_Mgtgiil _1 _Raw Material Unit Name _|'_ _Raw Mat_elial_()_ua_ntit_\'
| Wastewater stream | HKiloLitersiDay | 300
C- Product with capacity :
_]!______ __________P_rogu_clt_Dejail__ m———— -
. NameofProduct | Product Quantity
———— Noproduet | .
D- By-Product if any with capacity :
i_|'_ ———————— ByProductDetail See————
' Name of By Product Unit Name Licence Product | Install Product
IS R —— 1 ___Capacity | Capacity
Solids containing | Metric Tonnes/Month | 70 | 70
__so_diu_m_ni_ttale_l____ _ —

2. Water Requirement (in KLD) ) and its_ Source :

_Source of Water Details

— Quantity (KL/D)

[ __So_urs;_Tme______ —Name of Source |

| Ground Water (within No additional water will be : 0.0

' premises) required than approved

L ———_Guantites |

3. Quantity of effluent (In KLD):



E\.)

6.

1 L€
17

i - 3 nt Details ?
Source Consumption Quantity (KL/D) |
Domestic_ I 1.0 B

Boiler 1 125.0

Cooling B 90.0

Fuel used in the equipment/machinery Name and Quantity (per day) :

- Fuel Consumption Details
Fuel | Consumption(tpd/kid) | Use |
For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish

again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in abovc mentioned parameters, it will be mandatory to obtain Conscnt to Establish

again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You arc directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 26/02/2030 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,198] may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:



=3
1. This CTE of M/s Johnson Matthey Cl 'c‘als India Pvt. Ltd. Plot-2A, Site-2B, Panki Industrial
Area, Kanpur is valid for establishment & ow Temperature Evaporator System based on
MVRE/MEE dual mode technology, within the premises.
2. Industry shall establish Miyawaki forest as per the GO no. 10] 1/81-7-2021-09(rit)/2016 dated
13.10.2021 of Deptt. of Environment, forest and climate change and send the time bound proposal
for proposed plantation within a month. STP treated water shall be used for forestation.
3. Industry shall operate and maintain installed APCS cffectively to achieve the emission standards as
prescribed under Environment (Protection) Rules, 1986.
4. The industry shall treat industrial effluent through ETP ir such manner, so that it complies with the
standards, prescribed under E(P) rules 1986. The treated ¢ffluent shall be 100% reused in irrigation,
dust suppression ctc within the industry premises.
5. Industry shall treat domestic effluent through STP and treated e ffluent shall be reused in plantation
and dust suppression etc. within the industry premises.
6. Industry shall not discharge any kind of effluent outsidc the industry premises and shall ensure
ZLD.
7. The industry shall operate and maintain Online Continuous Effluent Monitoring System cffectively
and ensure continuous connectivity to CPCB server. OCEMS facility shall also be calibrated from
recognized agency on six monthly basis.
8. Industry shall continuously operate and maintain Web camera installed at the outlet Oof ETP and its
URL shall be provided to the Board within 0] month for surveillance.
9. Industry shall comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016.
10. Solid waste shall be disposed in such manner, so that no water, air and soil pollution takes place.
I'l. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppceb.com.
12. Industry shall take insurance under Public Liability Insurance Act, 1991 and copy of insurance
premium should be submitted to the Board.
13. Industry shall abide by directions given by Hon'ble Court, MoEF &CC, Central Pollution Control
Board and UPPCB for protection and safe guard of environment from time to time.
14. Industry shall comply with the relevant provisions of Environmental Laws.

Please note that consent to Establish wil] be revoked. in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions til] 17/04/2025 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

ATULESH YADAV sty soned by atuttst vaoay
Chief Environmental Officer Circle-2

Dated:- 17/03/2025
Copy To -

Regional Officer, UPPCB, Kanpur Nagar for ensuring the compliance of CTE conditions.
ATULESH YADAV g3t e o
Chief Environmental Officer Circle-2
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Appeal No 25 of 2025 Johnson Matthey Chemicals India Vs UPPCB

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: rajatjariwal@trilegal.com; gaurav.sharma2@trilegal.com

Date: Thursday, August 14, 2025 at 09:11 AM GMT+5:30
Sir,
Please find attached the appeal Record

With Regards,

(PRADEEP MISRA)

’_Lj JOHNSON Original Record.pdf
9.4 MB
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